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REPORT SUBMITTED ON BEHALF OF THE ENGINEER-IN-CHIEF, IRRIGATION & CAD
DEPARTMENT, HYDERABAD, TELANGANA (RESPONDENT NO.1) & DEPUTY
EXECUTIVE ENGINEER, IRRIGATION & CAD DEPARTMENT, TANDUR (RESPONDENT

NO.2) IN O.A.No.194 of 2025 (SZ) BEFORE THE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAL

(D). 1. It is submitted that, the tank named Golla Cheruvu of Tandur Village & Mandal,
Vikarabad District is a Minor Irrigation tank duly maintained by the Panchayath Raj
Department before year 2005. In the year 2005, the tank was handed over to the
Irrigation department. The tank Golla Cheruvu is falling under Survey No.107 of Tandur
Village & Mandal. As per Revenue Pahani records of Golla Cheruvu i.e., Sy.No.107, a
total extent of Ac.81-03 Gts. is recorded as “Shikam Sarkari” which is a Government land.

2. The Tandur town is famous for shabad stones, having several industries, cement factories,
debris and effluents are being dumped in the tank bed of Golla Cheruvu before. The Sub-
Collector, Tandur Division on Dt.15.02.2017 has requested to submit the Location sketch
map of land bearing Sy.No.107. Accordingly, the Joint Inspection was done for Golla
Cheruvu of Tandur (V) & (M) and the FTI. Survey was done on Dt.16.02.2017 &
Dt.17.02.2017 by the Revenue Department Tahasildar of Tandur Mandal & Dy.Inspector
of Surveys, Tandur Division; Assistant Director of Mines & Geology and Irrigation
Department.

It is submitted that, while fixing the Full Tank Level (FTL) of Golla Cheruvu in the
year 2017, it was primarily observed that the FTL area of the tank was badly affected due
to encroachments provoking the tank. The major encroachments include dumping of
stone debris into the tank FTL, development of new layout by private people along the
dumped debris and majorly development of slums of poor people in considerably large
part of the FTL. All the above said encroachments have primarily affected the FTL of the
tank as all the encroachments contribute to affect the Full Tank Level (FTL) of the tank
Copy of joint inspection report Dt.18.02.2017 enclosed as Annexure-1 along with sketch
map as Annexure-2). As per G.0.Ms.No.168, Dt.07.04.2012, MA&UD Department (copy
of G.O. enclosed as Annexure-3), as per para 3(a)(ii)(2) a Buffer zone of 30m from the
FTL boundary of tank of area 10Ha and above is to be maintained and para 3(a)(ii)(5) a
buffer zone of 2m from the defined boundary of Canal, Vagu, Nala, Storm Water Drain of
width upto 10m has to be maintained (i.e.,, 2m from Feeder channel of Palle Cheruvu,
Malreddypalle Village has to be left). It was found that, various structures are existing in
the tank bed area. A total extent of Ac.11-03 Gts. encroachments are observed.

3. The then Dy. Executive Engineer, LB.Sub-Division, Tandur (Respondent No.2) has
addressed a letter to the Assistant Director, Mines & Geology, Tandur Sub-Division
regarding removal of cut stones & stone debris dumped in to the tank bed of Golla
Cheruvu on Dt.27.10.2016 (copy of letter enclosed as Annexure-4) and a copy marked to
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the Executive Engineer, Vikarabad District, the RDO Tandur Division and the Tahasildar
of Tandur Mandal.

. Also, as per the instructions of Revenue Divisional Officer (RDO), Tandur Division, the

Joint Inspection was also conducted on Dt.04.07.2018 by the RDO, Tandur Division; the
Dy;Executive Engineer, Irrigation Sub-Division Tandur: the Municipal Commissioner,
Tandur; MRO Tandur Mandal; AEE, I.B. Tandur and VRO Tandur Madal to fix up the
FTL and identifying the Shikam area by the Revenue Department has been done and
identified encroachments. During the joint inspection fixing of Sy.No.107 Shikam land
was done. The then Dy. Executive Engineer, I.B.Sub-Division, Tandur (Respondent No.2)
has requested the RDO, Tandur Division to instruct the concerned to clear all the
encroachments on Dt.09.07.2018 & Dt.24.07.2018 (copy of letters enclosed as Annexure-
5&6) and a copy marked to the District Collector, Vikarabad District, the Municipal
Commissioner, Tandur and the Executive Fngineer, Vikarabad District. ‘

5. Further, the joint inspection was conducted by the Irrigation and Revenue officials on

Dt.20.04.2022 and observed few structures are existing in FTL and Buffer zone (copy of
joint inspection report enclosed as Annexure-7). The Dy. Executive Engineer, Irrigation
Sub-Division No.2, Tandur (Respondent No.2) has addressed letters to the Tahasildar,
Tandur Mandal and RDO, Tandur Division with a copy the Dy. Executive Engineer,
Municipal, Tandur and Executive Engineer, Trrigation Division No.4, Vikarabad on
Dt.21.05.2022, Dt.30.05.2022, Dt.08.06.2022 & Dt.16.12.2022 (copies of letters enclosed as
Annexure-8 to 11) and also the Executive Engineer, Irrigation Division No.4, Vikarabad
has addressed letter to the District Collector & Magistrate, Vikarabad District and copy
marked to the RDO, Tandur Division for taking necessary action on the above matter on
Dt.08.06.2022 (copy of letter enclosed as Annexure-12).

. Further, few constructions are observed in the FTL and on Feeder Channel of Golla

Cheruvu a letter was addressed by the Assistant Executive Engineer, Irrigation Section,
Tandur on Dt.11.09.2025 to the Tahasildar, Tandur Mandal & Municipal Commissioner,
Tandur and the Dy. Executive Engineer, Irrigation Sub-Division No.2, Tandur
(Respondent No.2) on Dt.12.09.2025 has reported the same to the Executive Engineer,
Irrigation Division No.4, Vikarabad, the Sub-Collector Tandur, Tahasildar, Tandur
Mandal and Municipal Commissioner, Tandur for taking necessary action on the above
matter (copies of letters enclosed as Annexure-13 & 14).

(ID). 1. As number of Sewerage Drains from Tandur Town are entering directly into the tank

Golla Cheruvu, the Dy. Executive Engineer, Irrigation Sub-Division No.2, Tandur
(Respondent No.2) has addressed letters to the Municipal Commissioner of Tandur
Municipality requesting several times to divert the Drainage inflows received from
some areas of Tandur Town into the Golla Cheruvu Tank by making alternate
arrangements or by constructing Sewerage Treatment Plant, etc., in order to protect
the water body from getting contaminated on Dt.20.04.2016, Dt.30.06.2018,
Dt.14.06.2022, Dt.14.12.2022, Dt.16.12.2022 and Dt.02.03.2024 with a copy marked to
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RDO Tandur Division and letters were also addressed to the RDO Tandur Division on
Dt.09.07.2018, Dt.24.07.2018 (copies of letters enclosed as Annexure-15 to 22) and a
copy marked to the District Collector Vikarabad District, the Municipal Commissioner
and the Executive Engineer Vikarabad District.

2. The Tahasildar, Tandur Mandal on Dt.07.07.2018 (copy of letter enclosed as Annexure-
23) has requested the Commissioner, Tandur Municipality to take steps by making
alternate arrangements or by constructing Sewerage Treatment Plant, etc., to divert
the drain water from Golla Cheruvu Tank by making alternate arrangements and
report compliance.

3. The Executive Engineer, [.B.Division, Vikarabad has addressed letter to the District
Collector, Vikarabad District and a copy marked to the Municipal Commissioner,
Tandur on Dt.02.07.2018, Dt.12.06.2019, Dt.04.07.2019, Dt.05.08.2019, Dt.16.06.2022
and a copy to the District Collector Vikarabad District and RDO Tandur Division
regarding diversion of Drainage inflows as mentioned and also addressed letter to the
RDO Tandur Division on Dt.04.07.2019 with a copy to the District Collector
Vikarabad District for addressing the Municipal Authorities for diverting the drainage
inflows (copies of letters enclosed as Annexures-24 to 29).

Even after repeated requests, the drainage inflows coming in to the Golla
Cheruvu tank was not diverted by the Municipal authorities.

4. The Superintending Engineer, Irrigation Circle, Ranga Reddy District has addressed
letter to the Chief Engineer, Minor Irrigation, Hyderabad higher officials of the
Irrigation department on Dt.18.07.2019 (copy of letter enclosed as Annexure-30) and a
copy marked to the District Collector Vikarabad District with a request to address the
Commissioner, Tandur Municipality to cooperate for development of Golla Cheruvu
tank.

4. Meanwhile, as per the representation of Hon’ble MLA of Tandur Constituency, the
Irrigation Department has proposed to divert the drain by Constructing Sewerage
Diversion Box Drain along the present ground condition of foreshore of Golla Cheruvu
tank from the Weir to left flank of tank Bund for a length of 1300m. Accordingly, the
estimate is prepared and the work was sanctioned by the Government of Telangana for
an amount of Rs.488.00 Lakhs vide G.O.Rt.No.199, [&CAD (MK) Dept., Dt.03.08.2024.
Accordingly technical sanction was accorded by the Chief Engineer (Irrigation),
Hyderabad on Dt.27.11.2024 and the work was let out to M/s Sri Sai Constructions Co.,
vide Superintending Engineer, Irrigation Circle, Chevella Agreement No.10/2024-25,
Dt.19.02.2025 and the work Construction of Sewerage Diversion Box Drain is nearing
to completion.

5. In this regard, it is to inform that, the amount sanctioned for Irrigation Department is
sufficient only for the Construction of Box Drain along the foreshore Golla Cheruvu
tank from Weir to left flank of tank Bund. Hence, the Dy.Executive Engineer,
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[rrigation Sub-Division No.2, Tandur (Respondent No.2) has requested the Executive
Engineer, Irrigation Division No.4, Vikarabad to address the Municipal Commissioner,
Tandur Municipality for taking up the “additional work” for diversion of Sewage water
from Left flank of Bund to disposal point on Dt.06.12.2024, Dt.14.02.2025,
Dt.15.07.2025, Dt.17.09.2025 & Dt.01.01.2026 and copy to the Municipal
Commissioner, Tandur (copy of letters enclosed as Annexures-31 to 35).

- In view of the above, the Executive Engineer, Irrigation Division No.4, Vikarabad has

addressed letter to the Municipal Commissioner, Tandur Municipality for taking up
the additional work as mentioned above on priority basis for drainage disposal and
treatment of sewerage water and Constructing Sewerage Treatment Plant (STP) or
making alternative arrangements, etc., for treatment of drainage water at disposal
point in order to protect the water body from getting contaminated on Dr. 10.01.2025,
Dt.22.04.2025, Dt.26.07.2025, Dt.24.10.2025 & Dt.31.01.2026 (copy of letters enclosed
as Annexures-36 to 40) and a copy marked to the District Collector Vikarabad District
& the Sub-Collector Tandur. The Executive Engineer has also addressed letter to the
Superintending  Engineer, Irrigation Circle, Chevella on Dt.17.12.2024 and
Dt.20.12.2024 (copy of letters enclosed as Annexures-45&46).

. In this connection, it is to inform that, if the additional work is not taken up, the

present diversion of drainage water from Golla Cheruvu tank cannot be disposed off at
downstream after Left flank of Bund. Hence, “diversion of Sewage water from Left
flank of Bund to disposal point is to be taken up as additional work immediately by the
Municipal Commissioner, Tandur Municipality, Vikarabad District on priority basis
for drainage disposal and treatment of Sewerage water, as it is a part of Municipal
work”.

- The Superintending Engineer, Irrigation Circle, Chevella has addressed letter to the

District Collector, Vikarabad District to address the concern authorities to expedite the
process of establishing the STPs on Dt.01.12.2025 (copy of letter enclosed as
Annexure-41]).

. The Chief Engincer (Irrigation), Hyderabad higher officials of Irrigation Department

has addressed a letter to the District Collector, Vikarabad District regarding to address
the concern authorities to expedite the process of establishing the STPs for avoiding
the contamination of water body Golla Cheruvu immediately as the same will finally
merge into the Kagna River for which there is a legal case filed in the Hon’ble National
Green Tribunal (NGT) against the protection of precious Kagna River from filth &
sewage water vide O.A.No.07/2024 (SZ) and for taking up the additional work as
mentioned above on priority basis for drainage disposal and treatment of sewerage
water from the Municipal Department on Dt.01.02.2025 (copy of letter enclosed as
Annexure-42). Also the CE(I)/Hyd has addressed letter to the Engineer-in-Chief
(General), Hyderabad on Dt.01.02.2025 (copy of letter enclosed as Annexure-43).
regarding above.
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9. Further, the Chief Engineer (MI), O/o Engineer-in-Chief (General), Hyderabad higher
officials of Irrigation Department has also addressed a letter to the Principal Secretary
to Government, MA & UD Department to instruct the concerned authorities to
expedite the process of establishing the STPs for avoiding the contamination of water
body on Dt.15.02.2025 (copy of letter enclosed as Annexures-44).

10. Also, the Dy. Executive Engineer, Irrigation Sub-Division No.2, Tandur vide letters
Dt.23.06.2025, Dt.17.09.2025 & Dt.16.01.2026 and Executive Engineer, I[rrigation
Division No.4, Vikarabad vide letters on Dt.22.04.2025, Dt.26.07.2025 & Dt.31.01.2026
has addressed several letters to the Municipal Commissioner, Tandur for Construction
of Sewerage Treatment Plant or making alternate arrangements, etc., to protect the
waterbody from getting contaminated and a copy marked to the District Collector
Vikarabad District and the Sub-Collector Tandur (copy of letters enclosed as
Annexure-47 to 52).

(IID). 1. It is kindly submitted that, the Telangana Pollution Control Board letter vide TGPCB,
Hyderabad vide Board directions to the Tandur Municipality vide Order Dt.19.11.2024
(copy enclosed as Annexures-53) has issued the directions to the Municipal
Commissioner, Tandur Municipality on Dt.28.01.2025 (copy enclosed as Annexures-54)
under Water Act and requested to take necessary action immediately to prevent
sewerage water entering into Malreddypalle Cheruvu and Golla Cheruvu.

2. In this regard, the Dy. Executive Engineer, Irrigation Sub-Division No.2, Tandur
(Respondent No.2) on Dt.19.03.2025, Dt.23.06.2025, Dt.17.09.2025, Dt.17.01.2026
(copies enclosed as Annexure-55 to 58) & Executive Engineer, Irrigation Division
No.4, Vikarabad on Dt.25.04.2025, Dt.26.07.2025 & Dt.31.01.2026 (copies of letters
enclosed as Annexures-59 to 61) has addressed letters to the Municipal Commissioner,
Tandur Municipality to take necessary action to Construct the Sewerage Treatment
Plant or to make necessary alternative arrangements at Kagna River, Golla Cheruvu
and Malreddypalle Cheruvu, in order to protect the water bodies from getting
contaminated as per the Hon’ble NGT and TGPCB orders.

(IV). It is submitted that, the tank Patha Kunta, there is no such Kunta as per the Irrigation
records and also as per the list of Tanks handed over to the Irrigation Department in the
year 2005 by the Panchayath Raj Department vide G.0.Ms.No.216, Dt.13.06.2005 (copy of

G.O. enclosed as Annexure-62).
(V). It is submitted that,

1. Creating an artificial lake on Government land in the vicinity of Tandur requires the
involvement of multiple Government departments for identifying land, checking
feasibility, arranging funds and carrying out the work including Revenue, Irrigation,
Municipal Administration and Environment Departments.
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2. To prevent filthy and untreated drainage water from entering Golla Cheruvu and
Malreddypalle Cheruvu, letters were addressed to the concerned Municipal
Authorities of Tandur requesting the Construction of a Sewerage Treatment Plant
(STP) or alternative arrangements for treating the drainage water.

The tank bed of Golla Cheruvu and Malreddypalle Cheruvu will be cleared of
silt for which an estimate will be prepared for obtaining approval from the higher
authorities.

3. The issue of dumping and unauthorized construction within the tank area will be
looked after by the Town Planning Department of the Municipal Authorities and the
same will be addressed. However, coordinated measures will be taken in consultation
with the Revenue and Municipal Authorities to prevent dumping and unauthorized
construction activities in the Golla Cheruvu tank buffer zone.

4. In order to impose penalties on the violators, it is respectfully submitted before this

Hon’ble Tribunal to pass such orders as it may deem fit and proper.

(VD) Finally conclusion in respect of O.A.No.194 of 2025 (8Z) before the Hon’ble NGT (SZ),
Chennai :

* The Irrigation Department has diverted the drain by constructing a sewerage diversion
box drain along the present ground condition of foreshore of Golla Cheruvu tank from
the weir to the left flank of the tank bund. The diversion of sewage water from the left
flank to the disposal point is to be taken up as “additional work” by the Municipal
Commissioner, Tandur Municipality, on a priority basis, as it is part of municipal work.
The Municipal Commissioner has been requested several times to take up the work.

* The drainage water from few colonies of Tandur town are entering into the Feeder
Channel of Golla Cheruvu. The same may be diverted by the Municipal Authorities.

e The Municipal Commissioner, Tandur Municipality was requested several times
regarding Construction of Sewerage Treatment Plant (STP) or making alternative
arrangements, etc., for treatment of drainage water at disposal point of Golla Cheruvu

and Malreddypalle Cheruvu in order to protect the water bodies from getting
contaminated.

\! s B ’7—06
Executiv;ﬁngjneer, I&CADD.,
Irrigation Division No.4, Vikarabad.
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JOINT INSPECTION REPORT REGARDING STATUS OF FTL
AND ENCROACHMENTS PERTAINING TO GOLLA CHERUVU
IN TANDUR (V& M), VIKARABAD (D)

R

The Sub-Collector, Tandur Divison vide Lr.No: J/39/2007, dated: 15-
02-2017 has requested to submit the location sketch map of the land bearing
Sy.No 107. Accordingly, Joint inspection has been done for Golla Cheru, Tandur
(V&M) the FTL Survey on 16-02-2017 and 17-02-2017 and the report is
submitted as below.,

[t is primarily observed that the FTL area of the Tank was badly
affected due to encroachments provoking in the tank.
include dumping of Stone Debris into the tank FTL, development of new layouts
by private people along the dumped debris and majorly development of Slums of
poor people in considerably large part of the FTL. All the above said

" encroachments have primarily affected the FTL of the Tank as all the
; encroachments contributed to affect the “Full Tank Level (FTL) “of the tank. The
pllesent FTL of the tank has been demarcated with peg marks durably.

J o8 Inview of the above unauthorized and unlawfyl activities happening along

‘_';‘_,-»"r!;‘,e?FTL of the tank, it is brought to the notice regarding the Buffer Zones to be

=}

’ ¥Maintained to restrict the Construction activities along the FTL of the | tanks as

per G.O. Ms.No.168, M.A & U.D. Department, dated 07-04-2012, Rule.No.3. As
per the above mentioned rule, it is quoted in Rule.No.3.(a).(i) that “No building /
development activity shall be allowed in the bed of water bodies like river or
nala and in the Full Tank Level (FTL) of any lake, pond, cheruvu or kunta /
shikam lands. Unless and otherwise stated, the area and the Full Tank
Level(FTL) of a Lake / Kunta shall be reckoned as measured and as certified
by the Irrigation Department and Revenue Department.” Also, it is to submit
that as per Rule.No.3.(a).(ii), “a Buffer zone of 30m from the FTI, boundary of
Lakes / Tanks / Kuntas of area 10Ha and above” is to be maintained which is

completely neglected in the case of encroachments of Golla Cheruvu which
proves unlawful,

In compliance to the above reference cited, we have verified the
Revenue Pahani records of Golla Cheruvu i.e., Sy.No.107 and it is noted that a
total extent of 81A¢-03 Guntas is recorded as “Shikam Sarkari”. The Sy.No has
been demarcated and kept peg marks durably as per village map measurements
with reference to existing boundary points of the tank with the help of G.P.S

instrument. Simultaneously, we have measured and taken reading of the FTL
points.



£

P :
‘ The various observed structures existing in Golla Cheruvu ( Sy. No. 107) are as
follows.
E.No Description of Structure existing | Extent in Ac-Gts Remarks 7
I MPUPS School Ac.0-07 Gt Outside FTL
2 Dhobhi Ghat Ac.01-08Gt Outside FTL
3 Sub-collector Office Ac.01-10Gt Outside FTL
4 Existing houses and roads(South ) Ac.06-36Gt Outside FTL i
5 Graves Ac.0-18Gt Inside FTL |
0 Existing houses((South ) Ac.01-04Gt Inside FTL
L Total Ac.11-03Gt ;

It is to also submit that a comprehensive map showing the above
details of the Golla Cheruvu (Sy.No 107) is enclosed herewith.

=y s E&\b\”ﬁ ot aOvr

= P
| EZ Moo
Dy.Inspector fSur\|7e ahasild For Dy Executive Engineer(A/c) Assistant Director
Tandur Divison Tandur Mandal [&CADD, 1.B Sub-Divison Mines & Geology
Tandur

Encls:
1. G.O. Ms.No.168,
M.A & U.D. Department,
Dated 07-04-2012(Page No.1 to Page No. 5)
2. Comprehensive Map of Golla Cheruvu.

[l Htested [f

gl —

Uy. Executive Engineer I&CADD,
rriaation Division No 4 Vikaraban

1. Copy Submitted to Executive Engineer, 1.B. Divison, Vikarabad.
2. Copy Submitted to District Survey Officer, S& LR, Vikarabad.
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GOVERNMENT OF ANDHRA PRADESH
ABSTRACT

Municipal Administration and Urban Development Department - Andhra
Pradesh Building Rules, 2012 -~ Orders — Issued.

MUNICIPAL ADMINISTRATION AND URBAN DEVELOPMENT (M) DEPARTMENT

G.0.Ms.No.168 Dated: 07.04.2012
Read the following:

. G.0.Ms.N0.483 M.A & U.D. Department, dated 24-08-1998
. G.0.Ms.No.541 M.A & U.D. Department, dated 17-11-2000
.0.Ms.No.33 M.A & U.D. Department, dated 03-03-2001
.Ms.No.86 M.A & U.D. Department, dated 03-03-2006
.Ms.No.171 M.A & U.D. Department, dated 19-04-2006
& U.D.
U.D.

O

0000

OO0

aounhWNH

Ms.No0.623 M.A Department, dated 01-12-2006
.0.Ms.No.17 M.A & Department, dated 10-01-2007
.Ms.No.678 M.A & U.D. Department, dated 07-09-2007
.Ms.No0.736 M.A & U.D. Department, dated 03-10-2007
.Ms.No.744 M.A & U.D. Department, dated 04-10-2007
.0.Ms.N0.279 M.A & U.D. Department, dated 01-04-2008
.0.Ms.No0.281 M.A & U.D, Department, dated 01-04-2008
_Ms.N0.302 M.A & U.D. Department, dated 15-04-2008
.Ms.No0.569 M.A & U.D. Department, dated 23-08-2008
.Ms.N0.249 M.A & U.D. Department, dated 16-03-2009

& U.D.

u.D.

0o

00000000

OO0

e O 00N
OUNMBWNHO-" .
QG

0000

.Ms.No.450 M.A Department, dated 13-10-2010
17.G.0.Ms.No.34 M.A & Department, dated 22-01-2011
18.G.0.Ms.No.45 M.A & U.D. Department, dated 28-01-2011
19.G.0.Ms.No.82 M.A & U.D. Department, dated 21-02-2011
-- 00o --

ORDER:

1. In the references read above, Government have issued Comprehensive
Building Rules and other related rules which are applicable to Municipal
Corporations, Municipalities, Nagar Panchayats and areas covered by Urban
Development Authorities in the State. These Building Rules are regulating the
building activities in above areas.

2. Government consider that there is a need to bring comprehensive and
uniform building stipulations in the State and therefore decided to issue
Andhra Pradesh Buildings Rules.

3. A copy of this Order is available on the Internet and can be accessed at the
address http://goir.ap.gov.in/.

4. The following notification shall be published in an Extraordinary issue of
Andhra Pradesh Gazettee dated:09-04-2012.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH)

B. SAM BOB
PRINCIPAL SECRETARY TO GOVERNMENT
To
The Commissioner, Printing, Stationery & Stores Purchase Department, Hyderabad
for Publication of the Notification in the Gazettee and furnish 1000 copies.
The Director of Municipal Administration, Hyderabad A.P, Hyderabad,
The Director of Town & Country Planning, A.P. Hyderabad,
The Commissioner, Greater Hyderabad Municipal Corporation, Hyderabad,
The Metropolitan Commissioner,
Hyderabad Metropolitan Development Authority, Hyderabad,
All Vice Chairmen of Urban Development Authorities,
P.T.0.
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GOVERNMENT OF TELANGANA Arpgre Y —
IRRIGATION AND CAD DEPARTMENT »

! From: To
H.V.Ramesh, M.E., The Assistant Director
Dy. Executive Engineer, 1&CADD, _ Mines & Geology
I.B. Sub Division, Tandur Tandur Sub Division
Vikarabad District. Vikarabad District.
Lr. No. DEE/IBSD/'TDR/2016—17/ %68 , Dated: 27-10-2016.
"‘N _
-5 e Sub: Irrlga ion & CAD Department — Minor Irrigation — Removal of Cut Stones, & Stone Debris
._‘\‘

/,g/ ,LQ\b from th@ Tank Bed of Golla Cheru, Tandur (V&M), Vikarabad district - Regarding:

: e’ @0\ %“ ‘n. » P
}\ «ﬁglﬂ{ﬂy Fecollect the instructions of the District Collector, Vikarabad Dist on phone
s
\\‘ t“i%ﬁ-lﬁ" 4016. It is to inform that, the District Collector has instructed to conduct FTL survey and to

‘\‘ /"ﬁ/x:he FTL boundaries of Golla Cheruvu which js being maintained by the Irrigation & CAD
Department. It is observed that huge quantity of Cut stones & Stone Debris is being dumped into the
Tank Bed of Golla Cheruvu which is leading to decrease in the capacity of the tank and polluting the
Water in the tank. It is observed that the land grabbers are trying to encroach into the tank by
dumping the cut stones €tc., into the tank. The FTL sufvey could not be done for Golla Cheruvu due to
deposits of cut stones & stone debris.
Hence, the Asst. Director is requested to ;;ake necessary action for removal of huge quantity of
Cut stone & other related debris from the tank so as to conduct FTL survey and to fix the Boundaries of
the Tank. The AD is also requested to instruct the Quarry / Marchant & Lorry Owners Associations

-not to dump the cut stones and stone debris into the Golla Cheruvu and any other tank premises of

Tandur Constituency Il PHexted l/

0\'\ \}E %L‘L_/ Yours faithfully,
‘N Ve | Executive Endineer I&CADD. -

Oq_{_’v; '_ o 2% rrigation Division No 4 Vikarapa:™ i o~ NN T a8 g
L OE ' S - , Dy. EX”CUEIVE Englneer, 1&CADD
pash” : ECaa IB Sub Division, Tandur.
A Copy Submltted to the Executive Engineer, I.B.Division, Vikarabad for favour of information.
' Copy Submitted to the RDO, Revenue Division, Tandur for favour of information & necessary
Myz -1
o 3. Copy Submitted to the JJ&p ent of Police, Tandur for favour of information &
p /\:{; e nggessary action. :
43'" ‘"4“.\\(\3@2 \to the Tahsildgt 3a farinia 'oa & necessary action
& / Azcoived U;.g“ ) ) e

Dy. Executive Engineer, I&CA]S[S "
IB Sub Division, Tandur.
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Wgation Department. There are total ten numbers of drains which are connected

P enure ~ 5
(2
GOVERNMENT OF TELANGANA
IRRIGATION AND CAD DEPARTMENT

From To
A.Neeraja, M.E., The Revenue Divisional Officer,
Dy. Executive Engineer,I&CADD,, Revenue Division Tandur
IB Sub Division, Tandur, Vikarabad District.
Vikarabad District.

Lr, No. DEE/IBSD/TDR/GollaCheru/ 16! Dated: 09-07-2018.

Sir,
Sub: Minor Irrigation- Tandur Sub Division -Mission Kakatiya — Golla Cheru,

Tandur (V&M) —Joint Survey by Irrigation and VRO for Fixation of Shikam

Land and FTL Boundary - Report Submitted — Reg.

Ref: 1.T.O. Lr.No. DEE/IBSD/TDR/16-17/22 Dated: 20-04-2016 addressed to
Commissioner, Tandur Muncipality.
2. G.O Rt.N0.662 I &CAD (MK) Dept Dr.03-05-2018
3.Your Lr. No.B/615/2018, Dated: 07-07-18

EEEEE

In continuation to this office letter 3% cited, it is to submit that the RDO
instructions on 4.07.2018, during the joint inspection of RDO Tandur Division, DEE,
Irrigation Sub Division Tandur, Municipal Commissioner, MRO Tandur Mandal, AEE, IB
Tandur, VRO Tandur Mandal to fixing up the FIL and identifying the Shikam area by
Revenue department has been done.

The AEE Tandur section has reported that he has conducted FTL survey in the
presence of VRO and Surveyor and fixed the FTL contour with respect to the PRESENT
FTL. The Records of Golla Cheru is not avialble as the Panchayat Raj Department has not
handed over the records, the Original FTL level with respect to the GTS bench mark is not
known. The Surveyor Tandur Mandal has fixed the Shikam Area and calculated the total
encroachment area.

Hence, it is requested to clear all encroachments as the Golla Cheruvu sanctioned as
Mini Tank Bund and it is in tender process. Once agreement completed, the FTL Bund can
be laid if the encroachments are all cleared by Revenue Department as per the Marked FTL

Og\ogi:f}‘ directly to Golla Cheruvu. The Municipal authorities may be requested to divert the same

immediately.
This is submitted for information and taking further necessary action.

T Yours faithfully,
"_”.;;:‘V.f‘f-_ﬂ""_ = . )l P¥estesl [/ Sd/-A Neeraja, Dt:09.07.18

- - ~ ¢ ]
) L Ly ’-:‘\("-f""}'\"" : Dy.Executive Engineer,I&CADD.,
/ e -Jif.\: ¢ b /%.Ln——— 1.B.Sub Division, Tandur.
i 0 T | ::_:I;;L:y_ Executw.e'Englneerl@CADQ
~ JUL /_f., i rrigation Division No 4 Vikarapar
. Ak

; . oA ::{
'~ xR E
g ABAD VYE L
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; Copy submitted to the District Collector, Vikarabad District for favor of information. o
. Copy submitted to Executive Engineer, 1B Division ,Vikarabad for information angaf
necessary action.
3.

Copy submitted to the Commissioner, Tand

i ur municipality for taking immediate necessary
ion.

0 )C_ Dy.Executive Engj e:l]
L.B.Sub Division, Tandur,

(& Scanned with OKEN Scanner




FTL (Full Tank Level) ; +100.00Mts (Assumed)
e '-;_',;): MWL (Maximum Water Level) : +100.30Mts
S ey bk B
P R Uy % BL (Tank Bund Level) : +101.20Mts
SR (5#,_ ik @y
{ iy Capac;_ty'of the Tank i 29.22 Mcft (Approx.)
A i 9 JUL Fegd‘er channel Upstream Tank . Palle Chery Malreddypal]i Villa
. R ’ ge
~ 8 / . I:,'ength of Feeder Channe] : 1080 Mts (Approx.)
Y & C : e Topo Shee’t No. ' : 56 G/11

Arnexoon - §

GOVERNMENT OF TELA NGANA

IRRIGATION AND CA D DEPARTMENT 1<
IFrom To
A.Nceraja, M.IL., The Revenue Divisional Officer,
Dy. Exccutive IEnginecr,l&Cz\DD., Revenue Division Tandur
IB Sub Division, Tandur, Vikarabad District.

Vikarabad District.

Lr. No,. DEEABSD/TDR/GollaChery/ [ €0 Dated: 245-07-2018.

Sir,

Sub:  Minor Irrigation- Tandur Sub Division -Mission Kakatiya ~ Golla Cheru,
Tandur (V&M) —Joint Survey by Irrigation and VRO for Fixation of Shikam
. Land and FTL Boundary - Report Submitted — Reg. o
Rel:  1.T.O. Lr.No. DEE/IBSD/TDR/16-17/22 Dated: 20-04-2016 addressed to
Commissioner, Tandur Municipality.
2. G.O Rt.N0.662 I &CAD (MK) Dept Dt.03-05-2018
3.RDO Lr. No.B/615/2018. Dated: 07-07-18
4.T.O Lr.No.DEE/IBSD/TDR/GoHaChem Dated: 09-07-2018.

LS LT

In continuation to this office letter 5t cited, the ALE Tandur section has reported

which are as follows:

The AEE reported that he has fixed the FT

FTL as the Original FTL Jeye] with respect 1 ¢

the Panchayar Raj Departmeny has not handed
. ‘ L The Surveyor
P Landur Mandal hag fixed the Shikam Are }

van dand caleulated the
| \}/{ T\\(b ) ed the torq) encroachment greg,
I~ r)-/kv') . ”_":.3 “' “_.' .
g |
¥ g )

] »
A,

LR
v v
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Dept. dat, s
it is 1o inform that as per G.O.Ms No.168, MA&UD(M) ept. dateq
» In para (B il ()it
when subme

Furthcr,

e : I'TL bounda
07.04.2012 s to provide buffer zone of 30 m from the Ty

T i ovide buffer*
teence of tank is more than 10Ha and para (3) ii.(5) it has to pr

m from tlye define bound
of Golla C1

zone of 7

ary of canal. Hence it is to submit that the Buffer Zone

: : buffer
1CTUVUL is 30m as the Tank submergence is above 10Ha Le., 25Acres and

Zone of Feeder Channe] of the Golla Che

fuvu from Palle Cheruvu, Malreddypalli is to be

f canal.

Maintained of 2Mts from the boundary o

Yours faithfully,

Sd/~A.Neeraja, Dt:24.07.2018
Dy.Executive Engineer,I&CADD.,

LB.Sub Division, Tanduyr,
1. Copy submitted to the District
2 Copy submitted to Executiv

\// necessary action.
3.

Copy submitted to the Commissioner, Tandur Municipality for taking immediate Necessary
action,

\
W e\~
Dy.Executive Engineer, &CADD,,

1.B.Sub Division, Tan

Collector, Vikarabad District for fav

or of 'mformation,
e Engineer, I.B Division »Vikarab

ad for informatiep, and

dur, - N
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tive Enaineer !&C"“LJ
Uv. Executive =iy
LY.

S v Vik@ararg
Division INOQ 4 M1k
wrrigation Divisio
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A
We the undersigned have jointly proceeded Golla Cheruvu area for inspection of
Tandur Village & Mandal.

No. 107 (Golla cheruv) situated at
ue records, i.e. Khasra (1954-55) Pahani, it is revealed the
nt Ac. 81.03 gts is classiﬁed as Sarkari (GOH& Chemvu)

encroachments at SY-

On verification of the reven

situated at Tandur Village &
In this regard I along with Dy, Executive Engineer,

Dy.Executive Engineef, Tandur Muncipality, Mandal Revene Inspector & Mandal Sureyor have

nspected on 20.04.2022 to verify the encroachments, in Golla Cheruvu Shikam and it is

[&CADD, Tandur Mandal, Muncipal

jointly i
revealed that there are laid CC roads attached to compounl
other CC roads and 18 old constructions existing at there and 13 open plots, one hut, one

ongoing construction and one old basement leve] structure are identified.

Further also submitted that Golla Cheruvu boundary wall, which was constructed by
irrigation department, is demolished at Government Urdu Medium School and public toilets also

demolished. During the inspection panchanama has been conducted by MRI, Tandur, same

enclosed herewith for kind perusal (Copy Enclosed).
Earlier in the year 2018 also Joint inspection conducted and also identified the
encroachments at Golla Cheruv premises (Copy enclosed).

This is submitted for further necessary action in this matter.

Dwin—
A

Dy.Exe. Engineer, Dy.Exe, Engineer
1& CADD Tandur Muncipality
Il Petect Il

Uy. Executive Engineer &CADD,

.rrigation Division No 4 Vikarabac
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GOVERNMENT OF TELANGANA
IRRIGATION AND CAD DEPARTMENT

From : - To

$ri.T.Shirisha, Mtech., The Tahasildar,
Deputy Executive Engineer.I&CADD., ' Tandur Mandal,
Irrgn SD No.2-Tandur. Vikarabad District
Lr.No.DEE/Irr SD No.2/TDR/2022-23/15— Dated:2-{-05-2022.

Subject: I&CADD., SD No.2 Tandur- Golla Cheruvu- Joint inspection Survey report of Golla
Cheruvu (Shikham), Tandur (Village & Mandal), Vikarabad dist.

Ref: 1) T.O Lr No.DEE/Irr SD No.2/TDR/2022-23/03, Dated: 13-04-2022.
2) T.O Addressed a letter to Revenue Divisional Officer, Lr No.DEE/IBSD/TDR/Golla
Cheruvu/180, Dated: 24-07-2018.

Adverting to the vide reference cited, I along with Concerned Section Officer Manda!
Revenue Officer, Tandur Mandal, Deputy Executive Engineer,Tandur Municipality, Mandal
Revenue Inspector & Mandal Surveyor have jointly inspected on 20.04.2022 to verify the
encroachments, in Golla Cheruvu Shikham. On verification of the revenue records i.e.,
Khasra (1954-55) Pahani, it is revealed the land bearing Sy.No. 107 to an extent Ac. 81.03 gts
is classified as Sarkari (Golla Cheruvu) situated at Tandur Village & Mandal.

During Inspection it is revealed that there are laid CC roads attached to compound
wall of Urdu medium school and 4 other CC roads and 18 old constructions existing at there
and 13 open plots, one hut, one ongoing construction and one old basement level structurs
are identified.

Further also submitted that Golla Cheruvu boundary wall, which was constructed b
our department is demolished at Government Urdu Medium School and public toilets also
demolished.

Further, earlier in the year 2018 vide 2™ reference cited Joint inspection conducted
and also identified the encroachments at Golla Cheruvu premises ( Copy enclosed).

This is submitted for further necessary action in this matter.

Yours truly,
-

Dy Executive Engineer., I&CADD,
Irrgn Sub Division no.2 Tandur.

-

1 \C/opy Submitted to Executive Engineer, I&CADD, Irrgn Div No.4 Vikarabad.
2. Copy Submitted to Revenue Divisional Officer, Tandur.
3. Copy Submitted to Deputy Executive Engineer, Municipal Tandur.

Yours truly,

v
54", v 5 B u.?.?-'-u.-ﬁﬂ..?;&m
?@hﬁ - Il Atesteal ) :

Ay |

\

Uy. Executive Engtneer (&CADU
irriaation Division No 4 Vikaraoa




; | GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT Arnaase —A
From To
T. Shirisha, M.Tech., The Tahsildar, : }ﬂ
Dy. Executive Engineer, I&CADD., Tandur Mandal,
Irrigation Sub-Division No.2, Tandur, Vikarabad District.
Vikarabad District.
Lr.No.I1SD No.2/TDR/DEE/AEE/2022-23/ ad Dt.20 -5- 2029
2022.
Sir,

Sub: Irrigation &CAD Department — Vikarabad District — Tandur (V) & (M) —
Sy.No.10% (Golla Cheruvu Shikam) — Adverse News published in Andhraprabha,
vikarabad District edition with caption of “Kaapadandi Please” on Dt.12.04.2022
— Joint inspection conducted — Submission of report — Requested to take
necessary action — Reg.

Ref: 1. Tahsildar, Tandur (M), Lr.No.B/470/2022, Dt.07.05.2022.
2.T.O. Lr.No.DEE/Irr SD NO.Z/TDR/2022—23/15, Dt.21.05.2022.

* ok k kK

With references to the cited above, to verify the encroachments in Golla
Cheruvu, the joint inspection was conducted on 20.04.2022 and the Joint inspection
report is herewith submitted.

During the inspection, it is reveled that, there are laid CC Roads attached to

cC Compound wall of Urdu Medium School, 4 other CC Roads, 18 old constructions

existing at there and 13 open plots, 1 hut, 1 ongoing construction and 1 old basement

s Ylevel structure are identified.

i_‘i(‘ "19\717":_;;/ Further, the Boundary wall of Golla Cheruvu which was constructed by Irrigation

Dept., is demolished at Govt. Urdu Medium School and public Toilets are also

demolished.

In the earlier year 2018, Joint inspection was also conducted and identified

encroachments at Golla Cheruvu premises, the same was communicated vide reference
2" cited.

In this regard, it is inform that, encroachment of any waterbody is illegal as per
AP Irrigation Fasli Act 1357.

Therefore, it is requested to issue notice to the concerned for encroaching the

waterbody and take immediate necessary action against the defaulters.

Ad)—
Dy. Executive Engineer, I&CADD.,
Irrigation Sub Division No.2, Tandur.

Contd Pg.2

M% Scanned with OKEN Scanner




Pg.2

Endt. No.I1SD No.?_/TDR[DEEZAEE[2022-23[ Hk

|&CADD., Irrigation Division No.4,

VI(COpy submitted to the Executive Engineer, |
Vikarabad along with a copy of Joint inspection report for favour of kind
information and further necessary action and requested to address the RDO,

Tandur.
2) Copy submitted to the RDO,
for information and for taking further necessary action.

3) Copy to Dy. Executive Engineer, Municipal, Tandur.

D20 452055

Tandur along with a copy of Joint inspection report

B
Dy. Executive Engineer, I&CADD.,
I(rigation Sub Division No.2, Tandur.

/’g'/' E‘.(”f’
e
| patexted ]
uy. Executive Engineer \:‘8:(0?822(;
rnaation Division No 4 Vika

"% Scanned with OKEN S
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GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT

From To

T. Shirisha, M.Tech., The Revenue Divisional Officer,
Dy. Executive Engineer, I&CADD., Tandur Division,

Irrigation Sub-Division No.2, Tandur, Vikarabad District.

Vikarabad District.

Lr.No.ISD No.2/TDR/DEE/AEE/2022-23/ ## 5t Dt. 02- 06 -2022.
Sir,

Sub: Irrigation &CAD Department — Vikarabad District — Tandur (V) & (M) -
Sy.No.107 (Golla Cheruvu Shikam) — Adverse News published in
Andhraprabha, Vikarabad District edition with caption of “Kaapadandi
Please” on Dt.12.04.2022 - Joint inspection conducted — Submission of
report — Requested to take necessary action — Reg,.

Ref: 1. Tahsildar, Tandur (M), Lr.No.B/470/2022, Dt.07.05.2022.
2. T.O. Lr.No.DEE/Irr SD No.2/TDR/2022-23/15, Dt.21.05.2022.
3. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2022-23/22, Dt.30.05.2022 addressed
to the Tahasildar, Tandur (M) & copy marked to RDO, Tandur.

*k kKoK

Adverting to the subject cited, I along with concerned section of Tandur
Mandal, Mandal Revenue Officer of Tandur Mandal, Deputy Executive Engineer of
Tandur Municipality, Mandal Revenue Inspector & Mandal Surveyor of Tandur
Mandal have jointly inspected the site on 20.04.2022, to verify the encroachments at
Sy.No.107 (Golla Cheruvu Shikham). |

On verification of the Revenue records i.e., Khasra (1954-55) Pahani, it is
revealed that, the land bearing Sy.No.107, to an extent Ac.81-03 Gts. is classified as
Sarkari (Golla Cheruvu) situated at Tandur Village & Mandal.

,,,(Q_ During the inspection, it is revealed that, there are laid CC Roads attached to
pgund wall of Urdu Medium School, 4 other CC Roads, 18 old constructions

are also demolished.

In the earlier year 2018, Joint inspection was also conducted and identified
croachments at Golla Cheruvu premises (Copy enclosed).

This is submitted for favour of kind information and requested to take further

(1)

ssary action in this

regard..
s .

ey

Mog{ bbj W01

Dy. Executive Engineer, I&CADD.,
Irrigation Sub Division No.2, Tandur.
Contd Pg.2
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Endt.No.ISD No.2/TDR/DEE/AEE/2022-23/ 18 Dt. 0%- 06 -2022.

1) Copy submitted to the Executive Engineer, I&CADD., Irrigation Division No.4,
Vikarabad for favour of kind information and further necessary action and also
requested to kindly address the RDO, Tandur.

2) Copy to the Tahasildar, Tandur Mandal for information and for taking further
necessary action.

3) Copy to the Dy. Executive Engineer, Municipal, Tandur for information and for
taking further necessary action.

Ma&l obhany

Dy. Executive Engineer, I&CADD.,
Q\L Irrigation Sub Division No.2, Tandur.
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GOVERNMENT OF TELANGANA . g
IRRIGATION & CAD DEPARTMENT

From To

T. Shirisha, M.Tech., The Tahsildar,

Dy. Executive Engineer, I&CADD., Tandur Mandal,

Irrigation Sub-Division No.2, Tandur, Vikarabad District.

Vikarabad District.

Lr.No.ISD No.2/TDR/DEE/AEE/2022-23/ 6% Dt.14 -12-2022.

Sir,

Sub: Irrigation &CAD Department — Vikarabad District — Tandur (V) & (M) -
Encroachment of Government Shikam land in Sy.No.107 - Requested to
take necessary action — Reg.

Ref: 1. Tahsildar, Tandur (M), Lr.No.B/470/2022, Dt.07.05.2022.
2. T.O. Lr.No.DEE/Irr SD No.2/TDR/2022-23/15, Dt.21.05.2022.
3. Representation of Smt.Antharam Lalitha, W/o Raju, R/o Valmiki Nagar,
Tandur, Dt.15.11.2022.

kk ok kk

While enclosing the copy of representation of Smt.Antharam Lalitha, W/o Raju,
R/o Valmiki Nagar, Tandur vide reference 3 cited, wherein, it was requested to evict
the illegal occupants in the FTL and safe guard the Government land in Sy.No.107 which
is meant for Golla Cheruvu Tank.

In this regard, it is to submit that, the joint inspection was already conducted by
the Irrigation and Revenue officials on 20.04.2022 and during the inspection, it is reveled
that, there are laid CC Roads attached to CC Compound wall of Urdu Medium School, 4
other CC Roads, 18 old constructions existing at there and 13 open plots, 1 hut, 1
ongoing construction and 1 old basement level structure are identified.

Further, the Boundary wall of Golla Cheruvu which was constructed by Irrigation
Dept., is demolished at Govt. Urdu Medium School and public Toilets are also
demolished.

In the earlier year 2018, Joint inspection was also conducted and identified
encroachments at Golla Cheruvu premises, the same was communicated vide reference
2" cited.

In this regard, it is inform that, encroachment of any waterbody is illegal as per
AP Irrigation Fasli Act 1357 (Telangana).

Therefore, it is once again requested to kindly issue notices to the concerned for

encroaching the waterbody and take necessary action against the defaulters.

Encls : Ref.3. I texteal |
%\AM Yours faithfully,
vy. Executive Engineer I&CADD. Mf/\k w |y
riaation Division No 4 Vikarapa® Dy. Executive Engineer, |I&CADD.,

Irrigation Sub Division No.2, Tandur.

o, A
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Lr: l: Sunder, B Tech Fhe Distect Callector & Magistrate,, ; Qép
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Vikarnhad [hstriet

Executive Engmeer [&CADID.,

Irsigation Diviston,No 4, Viboarabad,

Cell 95023 53300

LeNmlre Dy NoANV KD EE(TIAF/2022.23/ 746

:‘::I‘;:i:nllll:i.r.nmn SCAD Department - Vikarabad Distract - ‘II':uulur (Vy& f.\.-‘i} ' ;}'.x“;n :U.'
(Golla Cheruva Shikam) — Adverse News published in f\ll("l[“.l['lf.“lhh.l;\l arabu
District edition with caption of “Kaapadandi Please™ on DLID 04,2022 JUHI?
spection condircted = Submission of repart - Requested Lo take necessary action -

Date: £ -06-2022

Iep. .
Rel: 1) I)I-".l‘. Tandur letter adidreessed to Thasildar Tundur L No.DEE/Tre SD
NO2ITDRA2022-20 3 Dated 30-05-2022
2) DEE Tandur Jetter addressed 1o Revenue Divisional Officer, Lr
NoASD No O2FTDIDBETAALER2022-23037, D 08.06.2022

N{qiﬁ‘)
_&‘ TELL)

,‘:l . o "
\1\‘\‘”“ Adverting 1o the references 1Y & 2* ened, 1t s herewith informed that, the Dy

Executive Engimeer I&CADD, Irengration Sub Division No 02, Tundur along with Concemed
Section Officer tandue, Mandal Revenue Officer of Tandur Mandal, Dy Executive Engineer of
Tandur Mumicipaliy, Mandal Revenue Inspector & Mandal Surveyor of Tandur Mandal Tave
gomntly mspected the site on 20 04 2022 10 vertfy the encroachments o Golla Cheniva
Staklum On verification of the revenue records 1e . Khasra (1952.55) Palunn, ot s revealed
that the Laind bearing Sy.No. 107 to an extent of Ac. 81,03 pts is classified as Sarkan (Golla
Cheruva) situated ot Tandur Vallage & Mandal.

During mspection itas found that CC roads are Jaid adjacent to compound wall of Urdu
medium school, 4 other CC roads and 18 old constructions are existing at site. Alse 13 open
plots, one hut, one ongomy construction and one old basement level structure are identified
( Copy Enclosed).

Further, 1t s submitted that Golla Cheruvy boundary wall, which was constructed by
Imgavon department 1s demolished by Government Urdu Medim Schoal and public toilets
are also demaolished

Further, carlier in the year 2018, Jomt wspection was  conducted and  the
encroachiments at Gollia Cheruva premnses were entified { Copy enclosed).

Henee it s kindly requested o Jook in 1o the matter and take necessary action,

Encl:- Inspection Reports Yours truly,

Sd/-

Executive Engineer., 1&CADD,

P rrigation Division no.4 Vikarabad,
DpsRaubmitied to the Revenue Divisional Olficer. Tandur

Deputy Executive Engimeer lirigation Sub Division No 02 Tandur,

[l Atersteo! I — -

- - g "~

¢ N
L A TN AN
Exeeutive Engineer., IRCADD, " e /)

Uy. Executive Engineer I&CADD. \[rr\:!ntmn Division no.d Vikarabad

B "V!
Yo KARABAD
o r*

e

«wrrigation Division No 4 Vikarapar U} P
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GOVERNMENT OF TELANGANA
IRRIGATION & C AIDEPARTMENT

From: To,
Sri B Sunder, B.Tech, The District Collector & Magistrate,
Executive Engineer, I&CADD, Vikarabad District

Irrigation Division, No.4, Vikarabad,
Cell-9502353300.

Lr.No.Irr.Dvn.No4/VKB/DEE(T)/AF/2022-23/246 Date:06.06.2022

Madam,

Sub: Irrigation & CAD Department — Vikarabad District — Tandur (V) & (M)-
Sy.No.107 (Golla Cheruvu Shikam) — Adverse News published in
Andhraprabha, Vikarabad District edition with caption of “Kaapadandi
Please” on 12.04.2022 - Joint inspection conducted — Submission of report
— Requested to take necessary action — Reg.

Ref: 1) DEE Tandur letter addressed to Thasildar Tandur Lr.No.DEE /Irr SD
No.2/TDR/2022-23/31, Dated 30.05.2022.

2) DEE Tandur letter addressed to Revenue Divisional Officer, Lr NO.ISD
No.02/TDR/DEE/AEE/2022-23/37, Dt.08.06.2022
Fhkkk

Adverting to the references 1st & 2nd cited, it is herewith informed that, the
Dy Executive Engineer I & CADD, Irrigation Sub Division No.02, Tandur along
with Concerned Section Officer tandur, Mandal Revenue Officer of Tandur
Mandal, Dy. Executive Engineer of Tandur Municipality, Mandal Revenue
Inspector & Mandal Surveyor of Tandur Mandal have jointly inspected the site
on 20.04.2022 to verify the encroachments in Golla Cheruvu Shikham. On
verification of the revenue records i.e.Khasra (1954-55) Pahani, it is revealed that
the land bearing Sy.No.107 to an extent of Ac.81.03 gts is classified as sarkari
(Golla Cheruvu) situated at Tandur Village & Mandal.

During inspection it is found that CC roads are laid adjacent to compound
wall of Urdu medium school, 4 other CC roads and 18 old constructions are
existing at site. Also 13 open plots, one hut, one ongoing construction and one
old basement level structure are identified (Copy Enclosed).

Further, it is submitted that Golla Cheruvu boundary wall, which was
constructed by Irrigation department is demolished by Government Urdu
Medium School and public toilets are also demolished.

Further, earlier in the year 2018, Joint inspection was conducted and the
encroachments at Golla Cheruvu premises were identified (Copy enclosed).

Hence it is kindly requested to look in to the matter and take necessary
action.

Encl:- Inspection Reports

Yours truly,

Sd/-
Executive Engineer, 1&CADD,
Irrigation Division no.4 Vikarabad.
Copy submitted to the Revenue Divisional Officer, Tandur
To Deputy Executive Engineer Irrigation Sub Division No.02 Tandur.
Executive Engineer, [&CADD,
Irrigation Division no.4 Vikarabad.
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GOVERNMENT OF TELANGANA
IRRIGATION AND CAD DEPARTMENT
From: To
Sri. Saibanna Btech., 1.The Tahasildar,
Assistant Executive Engineer.I&CADD., Tandur Mandal,
Irrgn Section-Tandur. Vikarabad District.
Vikarabad District.
2.Municipal Commissioner
Tandur, Vikarabad Dist.
Lr.No.AEE/IRRGN SECTION/TDR/2025-26/éyenahost__Dated: 11-09-2025
Sir, :
. Sub:- I&CAD Department ~Encroachments noticed- Constructions of Houses in the FTL /
buffer and on feeder channel Area of Golla Cheruvu, Tandur (V&M) - Vikarabad
District - Submission of report — Request to take immediate necessary action- Reg.
Refi- 1) Appication of Fishries cooperative society-Golla Cheruvu-Tandur (V&M)

Vikarabad district-Date:09.09.2025.
2) News published in Andhra Prabha- Ranga Reddy district edition pg no.9 with a
caption of “ Golla Cheruvunu Kaapadandi ” on Date:10.09.2025.

dedkkokokk

Adverted to the subject cited, it is to inform that, during site inspection on
dt:10.09.2025 encroachment is observed as following:

1) Construction of house in the FTL of Golla Cheruvu falling Sy no.112 of
Malreddypally (V), Tandur (M), Vikarabad District.

2) Construction of house on the stream (Feecier Channel of Golla Cheruvu)
falling Sy no.113 of Malreddypally (V), Tandur (M), Vikarabad District.

3) A new constructed drain in the FTL area cf Golla Cheruvu which falls in
Sy No. 112 of Malreddypally(V), Tandur(M), Vikarabad District.

Hence, I request the Tahasildar,Tandur Mandal & Municipal commissioner,
Tandur Municipality Vikarabad District to kindly look into the matter seriously and
take immediate action because encroachment of water bodies is punishable offence as
per the Telangana Irrigation Act 1357F & also as per G.O Ms No.168 MA&UD
dated:07.04.2012. S :

And it is to inform that, no building/development activity shall be allowed in
the FTL area of any tank and 30.00 meters from the FTL boundary of the tanks area of
10 Ha and above, 9.00 meters buffer in the tanks area is less than 10 Ha shall be
maintained as per Go Ms. No. 168. MA & UD Dept., Dt. 07-04-2012.
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Further as per the Andhra Pradesh ( Telangana Area) IRRIGATION ACT 1357S

F Section 50/1 Endangering stability of any irrigation work-- without the Permission
of the Competent Authority is punishable offence.

Hence, I request the Mandal Revenue Officer & Municipal Commissioner,

ipality Vikarabad District to kindly issue notices to the plot owners who
are constructing or have constructed the houses in the FTL/Buffer zone of Golla

Cheruvu as per the Andhra Pradesh (Telangana Area) IRRIGATION ACT 1357 F
Section 51and as per Go Ms. No, 168. MA & UD Dept., Dt. 07-04-2012.

Submitted for the information and further necessary action.

Yours faithfully,

Enclosures:

/ .
) : 1 I ol (—
Images of constructing houses. ; t 9c}1/tive ngieer, IKCADD.,

HTrrigation Section Taﬁdi.y. ‘Rer

hrigaticn Section,......

luu"—

st Execut ngineer, I&CADD.,
I Aestedt ] ;_Irrigation Section Tandur.

“nK
b )
) Onntl 5
NN

D ..............................
Executive Engineer :tcgga 3
. ' a
i"r‘rlic.atir.)n Division N0 4 Wi
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b GOVERNMENT OF TELANGANA

IRRIGATION AND CAD DEPARTMENT
From: To
T.Shirisha, M.Tech., The Executive Engineer, I&CADD
Dy Executive Engineer, I&CADD., Irrigation Division No.4, Vikarabad,
Irrigation Sub-Division No.2, Tandur. Vikarabad District.

Lr.No.IRRGN.SD No.2/TDR/DEE/AEE/02025-26/&4 Dt. 12-09-2025.
Sir, :
Sub:- I&CAD Department., — Encroachments noticed - Construction of Houses in the FTL/ Buffer
. zone and on Feeder Channel area of Golla Cheruvu, Tandur (V&M) — Vikarabad District -
Submission of report - Reg.

Ref:- 1) Application of the Fisheries Co-operative Society of Golla Cheruvu, Tandur (V&M)
Vikarabad District, Dt.09.09.2025 addressed to the Sub-Collector, Tandur.
2) News published in Andhra Prabha, Ranga Reddy District edition pg no.9 with a
caption of “Golla Cheruvunu Kaapadandi” on Dt.10.09.2025.
3) AEE, Irrigation Section, Tandur, Lr.No.AEE/IRR Section/TDR/2025-26/
Encroachment, Dt.11.09.2025 addressed to the Tahasildar, Tandur (M).
It is to submit that, vide reference 1% cited, the Fisheries Co-operative Society of Golla
Cheruvu, Tandur (V&M), Vikarabad District has given representation to the addressed to the
Sub-Collector, Tandur regarding Golla Cheruvu Shikham survey and illegal construction activity.

Vide reference 2% cited, a News published in Andhra Prabha, Ranga Reddy District
edition with a caption of “Golla Cheruvunu Kaapadandi” on Dt.10.09.2025.

In this regard, the concerned section officer of Tandur Mandal has informed that, during
the site inspection on dated 11.09.2025, the following encroachments are observed :

1 Construction of house in the FTL of Golla Cheruvu falling in Sy.No.112 of
Malreddypally (V), Tandur (M), Vikarabad District.

9 Construction of house on the stream (Feeder Channel of Golla Cheruvu) falling in
Sy.No.113 of Malreddypally (V), Tandur (M), Vikarabad District.

3 A new constructed drain in the FTL area of Golla Cheruvu which falls in Sy.No.112 of
Malreddypally (V), Tandur(M), Vikarabad District.

The undersigned along with concerned section officer has inspected the tank Golla
Cheruvu on dated 12.09.2025 and found the encroachments.

Vide reference 3rd cited, a letter was addressed to the Tahasildar, Tandur Mandal & the
Municipal Commissioner, Tandur Municipality, Vikarabad District to take immediate action as
encra—éEﬁﬁﬁﬁﬁ'Wﬂs punishable offence as per the Andhra Pradesh (Telangana Area)
Irrigation Act]-_?}ﬁ?ﬁan@_— g],éo,léi per Section 50(1) Endangering stability of any irrigation work--

i .offence. ,

without the Permission of the Competent Authority i
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Further, as per G.0.Ms.No.168, MA&UD Dept., dated 07.04.2012, Para No.3 no building
/ development activity shall be allowed in the Full Tank Level (FTL) area of any tank and 30.00
mts Buffer zone from the FTL boundary of the tank and 2.00 mts Buffer on either side of the
Feeder Channel shall be maintained for the Golla Cheruvu tank.

dated Q7.04.2012.

This is submitted for favour of information and further necessary action.
Encls:
1. Copy of References.

2. Photographs.
Yours faithfully,

M’Laq\w W

Dy.Executive Engineer, I&CADD.,
Irrigation Sub-Division No.2, Tandur,

1. Copy submitted to the Sub-Collector, Tandur along with photographs for favour of kind
information and further hecessary action.

2. Copy submitted to the Tahasildar, Tandur Mandal along with photographs for favour of
information and taking further necessary action.

3. Copy submitted to the Commissioner, Tandur Municipality, Vikarabad District along with
photographs for favour of information and taking further necessary action.

&;“&ﬂq\ww -

~

Dy.Executive Engineer, I&CADD.,

I}égﬁﬁon Sub-Division No.2, Tandur.
/| Rtextesl I b’\(/

e

“ngineer 1&CADD.
uy. Executive £ng v i

rrigation Division NC
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OVERNMENT OF TELANGANA
IRRIGATION AND CAD DEPARTMENT

To.
vThe Commissioner,

avikanth, M. Tech,,

- Deputy Executive Engineer, Tandur Muncipality,
IB - Sub Division, Tandur Ranga Reddy District.
Ranga Reddy District.

Lr. No. DEE/IBSD/TDR/1 6-17/ 22 Dated: 20-04-2016.
Sir,

Sub: - Mission Kakatiya — Phase — 1 — Execution of Works — Golla Cheruy, Tandur(V&n) -
Diversion of Drainage of Tandur town — Req - Reg.
Ref: - 1. Arising

Fkeskoq ko

Thanking you,

: ﬂ ” Yours faithfulfy,

uy. Executive Engineer IQCADDF ‘
ERRERRIRG S EEES Dy. Executive Engineer,I&CADD.,

[.B. Sub Division, Tandur,
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GOVERNMENT OF TELANGANA
A IRRIGATION AND CAD DEPARTMENT

To
The Executive Engineer, I&CADD.,

I.B.Division, Vikarabad,
Vikarabad District.

From

A Neeraja, M.E,,

Dy. Executive Engineer,I&CADD.,
IB Sub Division, Tandur,
Vikarabad District.

Lr. No. DEE/IBSD/T DR/GollaCheru/140 Dated: 30-06-2018.

Sir,
Sub: Minor Irrigation- Tandur Sub Division -Mission Kakatiya — Golla Cheru,

Tandur (V&M) - Diversion of Drainage of Muncipality Town in to Golla

Cheruvu- Report Submitted — Reg.

No. DEE/IBSD/TDR/16-17/22
Commissioner, Tandur Muncipality.

2 G.O Rt.No.662 T &CAD (MK) Dept Dt.03-05-2018

sk dok

Ref: 1.T.O.Lr Dated: 20-04-2016 addressed to

It is to submit that Golla Cheru is a Minor Irrigation Tank is Jocated in the centre of
1

the Tandur Town In Mission Kaktiya Phase II the tank is taken up for Improvements.
g :

s noticed at the time of Missio

onies are diverted to Golla Chruvu and the tank is polluted very badly.

It wa n Kaktiya phase II works, the drainage of

surrounding col
Hence this office vide reference cited has addressed a letter to Commissioner, Tandur

Muncipality with a request to divert the drain water from Golla cheruvu as it 1s

[rrigation water body.

The Muncipality authorities have not taken any proper action and till today the

Drainge water is coming to Gollacheru only. Due to the continuous flow of drain water,
as it is stagnate condition foul smell/ odor is generating and surrounding colonies

complaining of the bad smell. Due to the letting out the drainage water in to the the

wank, water is contaminating and not suitable for Irrigation, not suitable for animals and

harmful 1o aquatic life, y
oy - . & . s (‘(‘."‘ ) . s volore -."‘\ K i L .
Further T submit that Government v ide reference 2 cited  has given administrative

sunction o Golla Cheruas MTH with Rs L crores under prestigious program Mission

Fakatiya., Government has proposing one M1 tank to convert as Mini Tank Bund in

cach constituency for recreation of the people, for walking of the local public and

B LR T2 &
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celebrating the Bathukamma Festival etc. As such Golla cheru sanctioned as MTB,If the

drainage is allowed in the same manner in to the tank it will become not suitable for -
. - B Nmay
Mini Tank Bund. . ;
On the request of local public the sluice vents are opened on 26.06.2018 to vacate
the drain water in the presence of Muncipal Chair Person and Commissioner. Even

though the drain water is diverted immediately from Golla cheru, It will take 10 to 15

days time to drain out completely,

Hence I request you sir to address district authorities to instruct the
Commissioner, Tandur Muncipality to divert the drain water from Golla Cheru by

making alternative arrangement by constructing sewerage treatment plant etc.

Yours faithfully,
Sd/-
Dy.Executive Engineer,I&CADD,,
I.B.Sub Division, Tandur,

Encl: Reference letter,

1. Copy submitted to Revenue Divisional Officer, Tandur for information and necessary

action.
2. Copy submitted to the Commissioner, Tandur municipality for taking immediate necessary
action.
peh
] g O|¢_ Dy.Executive Enéineer,I&CADD.,
\ \_5'_)/ 7

. %&W .B.Sub Division, Tandur.
i

O% go® /] Aterstedl Jf

B

s I&CADD
: .utive Engineer 1&C
Ly, Executive & ik arana®
- ation Division No 4 Vikarab
iagle]

i
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® #( GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From fo
T. Shiricha, M. Tech The Municipal Coymnmin’
Dy, Exeentive Engineer, I&CADD Fandur Municipality.

himgation Sub Divicion No.2, Tandur, Tandur. ¥ ikarahad Distric!

Honer.

Vikarabad District,
v 06 2022
11.No.ISD No.2/TDR/DEF/ARE/2022.23/ "t Dty 06
Sir,
Tandur (V) & (M)

Sub: Irrigation &CAD Department Vikarabad District ek}
AnK 7'}!"

. . ; rEp— < into the
Golla Cheruvu - Request to divert the Drainage inflows inf¢

making alternate arrangements = Reg.

Ref: 1. T.O. Lr.No.DEE/IBSD/TDR/Golla Chery/140, Dt.30.06.2018.
5 EEABD/VKB, Lr.No.DB/HD/2018-19/651. D.02.07.2018.
3. T.0. Lr.No.DEE/IBSD/TDR/Golla Cheru/161, Dt.09.07.2018.
4 T.O. Lr.No.DEE/IBSD/TDR/Golla Cheru/180, Dt.24.07.2018.
5. EE/IBD/VKB, ],r.No‘EE/HD/IBDNKBQOl8—19/276. Dt.12.06.2019.
6. EE/IBD/VKB, Lr.No.EE/HD/IBD/VKB/ZOIB-19/35l, Dt.04.07.2019.
7. EE/IBD/VKB, Lr.No.EE/HD/IBD/VKB/ZZOI8-19/465v Dt.05.08.2019-

PL I

Adverting to the subject cited and references cited therein, the Executive
Engineer, Irrigation Division No.4, Vikarabad (erst while 1.B. Division, Vikarabad) and
this office has requested to divert the Drainage inflows into the Golla Cheruvu Tank at
Tandur (V) & (M), Vikarabad District and to provide alternate arrangements for
drainage.

It was reported that, the District Collector, Vikarabad District on dated
28.05.2019 has instructed you to plan for the drainage diversion and alternate
arrangements for drainage. Further, the District Collector, Vikarabad District during
her visit to Golla Cheruvu on 24.06.2019 has instructed you to make alternative
arrangements for diversion of inflows into the Tank. But so far, no action is initiated

from your Department.

It is observed that, there are ten number of drains which are connected directly
2 to Golla Cheruvu.

Hence, it is requested to divert the Drainage inflows received from some areas
of Tandur Town into the Golla Cheruvu Tank by making alternate arrangements or by
constructing Sewerage Treatment Plant, etc. in order to protect the water body fror-n
getting further contaminated. '

o = Sy . s @\l&&,ﬁ:——
22 ot

i > : b Lo " )
} f‘ir! &gﬁf’ LTI@.I‘(W’;;*' | 7 3 Dy. Executive Fngineer, IglLC:\DD__
: &3 J/O:il* 2% })/ \6 ‘2/0 ‘ Trrigation Sub-Division No.2, Tandur.

I\‘V. 5 '.:;,;.',
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Endt.No.ISD No.2/TDR/DEE/AEE/2022-23/ Dt%{f :

I. Copy submitted to the Executive Engineer, I&CADD., [rrigation Division No.q

Vikarabad for favour of kind information and necessary action. X 1

2. Copy submitted to the RDO, Tandur Division for favour of kind information and '
necessary action.

.

Dy. Executive Edgin‘(\:ﬂ:. }&CADD.,

Irrigation Sub-Division No.2, Tandur,

At

Uested

 Zauaun

D.
eer I&CAD
- Executive Engin s Vikaraoar

rrigation Division NoO
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GOVF.RNMF.N'I’ OF 'I‘F.I.ANF}‘/\N/I\\r ) e
IRRIGATION & CAD DEPARTMEN
.]‘0 - -
155 The Municipal Commissioner,

T. Shirisha, M.Tech,, R ol
Dy. Executive Engineer, 1&CADD., .I‘dndur T\f/‘-jkal.azad é’isma,
lﬁiuati011 Sub-Division No.2, Tandur, T'andur, V1

Vikarabad District.

1y -12-2022.
L No.ISD No,2/TDR/DEI/AEE/2022-23/ A1 D

> artment — Vikarabad District — Tandur (V) & (M) -

Sub: Irrigation &CAD Dep ; . :
Golla Cheruvu — Request to divert the Drainage inflows 1nto the Tank by

making alternate arrangements = Reg.

Ref: 1. T.O. Lr.No.DEE/IBSD/TDR/Golla Cheru/140, Dt.30.06.2018.
2. EE/IBD/VKB, Lr.No.DB/HD/2018-19/651, Dt.02.07.2018.
3. T.O. Lr.No.DEE/IBSD/TDR/Golla Cheru/161, Dt.09.07.2018.
4. T.O. Lr.No.DEE/IBSD/TDR/Golla Cheru/180, Dt.24.07.2018.
5. EE/IBD/VKB, Lr.No.EE/HD/IBD/VKB/2018-19/276, Dt.12.06.2019.
6. EE/IBD/VKB, Lr.No.EE/HD/IBD/VKB/2018-19/351, Dt.04.07.2019.
7. EE/IBD/VKB, Lr.No.EE/HD/IBD/VKB/2018-19/465, Dt.05.08.2019.
8. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2022-23/42, Dt.14.06.2022.

*% ¥ kK

In continuation to this office letter 8 cited and adverting to the subject cited
and references cited therein, the Executive Engineer, Irrigation Division No.4,
Vikarabad (erst while 1.B. Division, Vikarabad) and this office has requested to divert

the Drainage inflows into the Golla Cheruvu Tank at Tandur (V) & (M), Vikarabad
District and to provide alternate arrangements for drainage.

- ltwas reported that, the District Collector, Vikarabad District
to Golla Cheruvu on 24.06.2019 has instructed you to make alternative arr
for diversion of inflows into the Tank. Further, the District Collect an_gements
District on dated 28.05.2019 has instructed you to plan for the drainga or, Vikarabad

a}tcrnate arrangements for drainage. But so far, no action is ini 56 diversion and
Department. 5 Mitated from your

during her visit

Itis observed that, nearly there

| are ten number of
directly o Golla Cheruvu, S

ams which are connected

Hence, it is once requested 10 divert the Dr
areas of Tandur Town into the (
or by constructing

) ainage inflg
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! [F'rom

1. Shirisha, M. Tec :
a, Jlec h‘. I'o

Dy. Executive ngi The Munici

Irrigation '\‘\11’ ]J)I‘I&."prr' 1&CADD, I ) ‘M'”““V"\ WU

Vikarabad b-Division No.2, Tandur, - Anduir Municipality,

ikarabad District. 3 Fandur, Vikarabad District
Lr.No.ISD No.2/T
No.ISD No,2/TDR/DEE/ALE/
2, AN EAATE RV VS EE 22-2 N
Sir. LE/2022-23/100 Dy Ib 12 -2022.
¢ ~ Tandur (V) & (M) -

Sub: Irrigau 7
igation &CAD Department — Vikarabad Distric

t the Drainage inflows Into the Tank by

G
mol}l\? Cheruvu — Request to diver
akin
g alternate arrangements or by constructing Sewerage Treatment
Plant - Reg. |
{on’ble MLA of Tandur Constituency.

Ref: Representation of Sri P. Rohit Reddy, !
Lr. Dt.28.06.2022 addressed to the Hon

PEEE

‘ble CM, 'Govt. of Telangana.

on of Sri P. Rohit Reddy. Hon'ble
was informed th
Tank which resulting

was requested o

representati

) g .
ference cited, wherein, 1t at, the
into ;he Golla Cheruvu

d diversion of drainage, it

While enclosing the copy of

MLA of Tandur Constituency vide re
Fotal Tandur Town drainage is entering
in water getting polluted. To avoid this an
sanction Sewerage Treatment Plant (STP)‘: | \
oWS received from

In this regard, it is requested to“di{rert the Drainage infl
some areas of T andur Town Into the Golla Cheruvu "ank—by-—-making alternate
constructing Sewerage ‘Treatmep “Plant, in order 1O 'pmtect the
) e L vion of Sri P. Rohit Reddy,

arrangements OF by

waterbody from getting
Hon’ble MLA of Tandur Constituency- g
/ l

contaminated, as per

I / &““r
y. }E’xecutive Engineer, 1&CADD.,
igation Sub-Division No.2, Tandur.

Dr.\b-12 2022,

DR/DEE/AEE/2022-23/102- R
tion Division No.+,

I&CADD., lrriga
further necessary action.
for\favour of kind inform

'\

Endt.No.ISD No.2
1. Copy submitted to the Executive Enginéer,

Vikarabad for favour of kind information ;ﬁld
%opy submitted to the RDO, Tandur Division

necessary action.
1&C

/
[ presstestll | ‘
Dy. Fxecutive Engineet,
Qub-Division No.2, Tandur.
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REMINDER 27
GOVERNMENT OF TELANGANA '
IRRIGATION & CAD DEPARTMENT
I'rom To
1. Shirisha, M.Tech., The Municipal Commissioner, E
Dy, Executive Engineer, IKCADD., Tandur Municipality,
ltrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Vikarabad District.
Lr.No.ISD No.2/I DR/DEE/AEE/2023-24/ \6 Dt. 02~ 03 -2024,
Sir,

Sub: Irrigation &CAD Department ~ Vikarabad District — Tandur (V) & (M) -
Golla Cheruvu - Request to divert the Drainage inflows into the Tank by

making alternate arrangements — Reg.

Ref: 1. T.O. Lr.No.DEE/IBSD/TDR/Golla Cheru/140, Dt.30.06.2018.
2. EE/IBD/VKB, Lr.No.DB/HD/2018-19/651, D1.02.07.2018.
3. T.0. Lr.No.DEE/IBSD/TDR/Golla Cheru/161, Dt.09.07.2018.
4. T.0. Lr.No.DEE/IBSD/TDR/Golla Cherw/180, D1.24.07.2018.
5. EL/IBD/VKB, Lr.No.EE/HD/IBD/VKB/2018-19/276, Dt.12.06.2019.
e et ‘~‘=.,-~'v;,L?y.-gxecuu@e@#éﬁ@é}%&&g%:,ﬁw HD/IPHM%&&Q@;}'DEOA-Q']zO]g.‘:M“jjJ_ i
PR A R st Cpp TRD/VKB, Lt.No EE/HD/IBD/VKB/2018-19/465, Dt:05.08.2019. |
8. T.0.Lr.No.ISD No.2/TDR/DEE/AEE/2022-23/42, Dr.14.06.2022. |
9, EE/ID No.4/VKE, Lr.No.Irr.Div.No.4/VKB/DEE(T)/AE/2022-23/286, !
DL.16.06.2022 addressed to the District Collector, Vikarabad Dist. ;
10. T.O.Lr.No.ISD No.2/IDR/DELE/AEE/2022-23/97, Du. 14.12.2022. :

¥ o® xx

‘ In continuation to this office letter 10* cited and adverting to the subject cited
and references cited therein, the Executive Engineer, Irrigation Division No.4,
Vikarabad (erst while L.B. Division, Vikarabad) and this office has requested to divert
the Drainage inflows into the Golla Cheruvu Tank at Tandur (V) & (M), Vikarabad

District and to provide alternate arrangements for drainage.

It was reported that, the District Collector, Vikarabad District during her visit .
to Golla Cheruvu on 24.06.2019 has instructed you to make alternative arrangements
for diversion of inflows into the Tank. Further, the District Collector, Vikarabad .
District on dated 28.05.2019 has instructed you to plan for the drainage diversion and
alternate arrangements for drainage. But so far, no action is initiated from your
Department,

Itis observed that, nearly there are ten number of drains which are connected
directly to Golla Cheruvu.

Hence, it is once requested to divert the Drainage inflows received from some
areas of Tandur Town into the Golla Cheruvu Tank by making alternate arrangements
or by constructing Sewerage ‘I'reatment Plant, ete., in order to protect the water body

from getting further contaminated. .
D \wa)ovy

N pstextesl)] Dy. Executive Enginee), [&CADD.,

___%La—» Irrigation Sub-Division No.2, Tandur.
er I&CADD.
e Engwne ble

uy. Executiv ‘ .
.r\rfiqanon Division NO 4 Vikarab

{ % Scanned with OKEN




Arong e 2
d GOVERNMENT OF TELANGANA
' ‘ IRRIGATION AND CAD DEPARTMENT
“"&:M\?"‘W To
The Revenue Divisional Officer,
Revenue Division Tandur
Vikarabad District.

Irom

ANeeraja, ML,

Dy. Executive Engincer,J&CADD.,
IR Sub Division, Tandur,
Vikarabad District.

Lr. No. DEE/IBSD/TDR/GollaCherw/] 61 Dated: 09-07-2018.

" Sub: Minor Irrigation- Tandur Sub Division -Mission Kakatiya — Golla Cheru,
Tandur (V&M) —Joint Survey by Irrigation and VRO for Fixation of Shikam
Land and FTL Boundary - Report Submitted — Reg.

Ref: 1.T.O. Lr.No. DEE/IBSD/TDR/16-17/22 Dated: 20-04-2016 addressed to

Commissioner, Tandur Muncipality.
2. G.O Rt.No.662 I &CAD (MK) Dept Dt.03-05-2018
3.Your Lr. No.B/615/2018, Dated: 07-07-18

wEren

In continuation to this office letter 3% cited, it is to submit that the RDO
instructions on 4.07.2018, during the joint inspection of RDO Tandur Division, DEE,
Irrigation Sub Division Tandur, Municipal Commissioner, MRO Tandur Mandal, AEE, IB
Tandur, VRO Tandur Mandal to fixing up the FTL and identifying the Shikam area by
Revenue department has been done.
The AEE Tandur section has reported that he has conducted FTL survey in the
presence of VRO and Surveyor and fixed the FTL contour with respect to the PRESENT
FTL. The Records of Golla Cheru is not avialble as the Panchayat Raj Department has not
handed over the records, the Original FTL level with respect to the GTS bench mark is not
known. The Surveyor Tandur Mandal has fixed the Shikam Area and calculated the total
encroachment area.
Hence, it is requested to clear all encroachments as the Golla Cheruvu sanctioned as
Mini Tank Bund and it is in tender process. Once agreement completed, the FTL Bund can
%cé bg}kl_i%i’f‘ the encroachments are all cleared by Revenue Department as per the Marked FTL
\t’\.."i( ] \_.b:r‘/ -,‘gatlon Department. rThere ar‘e.total ten numbers of drains which are connected
Lot “ditecily to Golla Cheruvu. The Municipal authorities may be requested to divert the same
Gﬁw immediately.
This is submitted for information and taking further necessary action.

Lt e Yours faithfully,
/} S v.;"‘-’-".-]‘.(f 5 . Sd/-A.Neeraja, Dt:09.07.18
- " . T Y | L] . .
e o Dy.Executive Engineer,[&CADD.,
: ; ‘.1‘ . ,'A.. R . i
g ATy A 1.B.Sub Division, Tandur.
1y /) }
p) [ A Ty
%, S
, P ) v I;,‘ "j(
Yol e AR
/“”,‘ ) — ) y 5 _'”
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COopy submitted 1o the District Collector, Vikarabad District for favor of informati

. H i"d : ’
Copy submitted to Executive Engineer, I.B Division Vikarabad for information an
necessary action.

Copy submitted (o the Commissioner, Tandyr municipality for taking immediate ndkdsaty
action,

g—-
O)L Dy.Executive Engj eeox),I%zEADD.
[.B.Sub Division, Tandur,

[ Adlexted If

tive Engineer 1&CADD

ek 4 Vikarabat

rrigation Division No
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GOVERNMENT OF TELANGANA
IRRIGATION AND CAD DEPARTMENT

From To

A.Neeraja, M.E,, The Revenue Divisional Officer,
Dy. Executive Enginecer,I&CADD., Revenue Division Tandur

[B Sub Division, Tandur, Vikarabad District.

Vikarabad District.

Lr. No. DEE/IBSD/TDR/GollaCheru/ | €0 Dated: 244-07-2018.

Sir,

Sub:  Minor Irrigation- Tandur Sub Division -Mission Kakatiya — Golla Cheru,
Tandur (V&M) —Joint Survey by Irrigation and VRO for Fixation of Shikam
Land and FTL Boundary - Report Submitted — Reg.

Rel: 1.T.O. Lr.No. DEE/IBSD/TDR/16-17/22 Dated: 20-04-2016 addressed to

Commissioner, Tandur Municipality.
2. G.O Rt.No0.662 I &CAD (MK) Dept Dt.03-05-2018
3.RDO Lr. No.B/615/2018. Dated: 07-07-18
4.T.O Lr.No.DEE/IBSD/TDR/GollaCheru  Dated: 09-07-2018.

EEL ST

In continuation to this office letter 5t cited, the AEE Tandur section has reported
that he has conducted FTL survey in the presence of VRO and Surveyor and fixed the FTL
contour with respect to the PRESENT FTL and submitted the details of Golla Cheruvu

which are as follows:

FTL (Full Tank Level) : +100.00Mts (Assumed)
- -: ““;"o ; MWL (Maximum Water Level) : +100.30Mts
’,‘,-;’,i/ «f SUR U 'v}gagp__(Tank Bund Level) :t +101.20Mts
4 W s b Cap.aéz’ijty"of the Tank : 29.22 Mcft (Approx.)

N A !
¥ Nt Fegd:zr channel Upstream Tank . Palle Cheru, Malreddypalli Village
\ S L:engt}i of Feeder Channel 1080 Mts (Approx.)
L i Topo Sheet No. ' : 56 G/11
The AEE reported that he has fixed the FTL contour with respect to the PRESENT

FTL as the Original FTL level with respect to the GTS bench mark not known fi hich
or whic

nt has not handed over the details of FTL Jevel. The Surveyor

the Panchayat Raj Departme

y Tandur Mandal has fixed the Shikam Area and calcul

\Qb ated the total encroachment area
& ’\ ® |
()“k" - S .
-\/ R YR S
ey Fint

e il
LI 1.\_«4-
et
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M) Dept. d :
Further, it is to inform that as per G.O.Ms No.168, MA&UD(M) Dept. dated

TL bound
07.04.2012, in para (3) ii (2) it has to provide buffer zone of 30 m from the FTL boun ary ‘x

When submergence of tank is more than 10Ha and para (3) ii.(5) it has to provide buffer
zone of 2m from the define boundary of canal. Hence it is to submit that the Buffer Zone
of Golla Cheruvu is 30m as the Tank submergence is above 10Ha i.e., 25Acres and buffer
zone of Feeder Channel of the Golla Cheruvu from Palle Cheruvu, Malreddypalli is to be
maintained of 2Mts from the boundary of canal.

Hence, it is requested to kindly instruct the concerned clear all

encroachments as the Golla Cheruvu sanctioned as Mini Tank Bund and it is in tender
process. Once agreement completed, the FTL Bund can be laid if the encroachments are all
cleared by Revenue Department as per the Marked FTL by Irrigation Department. There

are total ten numbers of drains which are connected directly to Golla Cheruvu. The

Municipal authorities may be requested to divert the same immediately.

This is submitted for information and taking further necessary action.

Yours faithfully,
Sd/-A.Neeraja, Dt:24.07.2018
Dy.Executive Engineer,I&CADD.,
L.B.Sub Division, Tandur,

Copy submitted to the District Collector, Vikarabad District for favor of information,
Copy submitted to Executive Engineer, LB Division ,Vikarabad for information and

necessary action. . .
ﬁ. Copy submitted to the Commissioner, Tandur Municipality for taking immediate necessary
action.

\

T ')\\5’_
Dy.Executive Engineer, &CADD.,

LB.Sub Division, Tandur, -

[ Adtexted /] 2 |

e Engineer I&CADD.

Jy. Executiv o 4 Vikarapa

rrigation Division N

B Y e

& Scanned with OKEN Scanner
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‘ GOVERNMENT OF TELANGANA
e REVENUE DEPARTMENT

From: To:

The Revenue Divisional Officer,
Tandur Division. Tandur Municipality.

Lr.No. B/615/2018, dated: /-07-2018

—

Sir,

Sub:- Minor Irrigation - Vikarbad District- Tandur Division — Tandur
Mandal & Village - Golla Cheruvu - Diversion of Drainage of
Municipality into Golla Cheruvu - Make Alternate arragments -
Report called for —Reg.

Ref:- Dy. EE, I&CADD, IB Sub Division Tandur Lr.No.
DEE/IBSD/TDR/Golla Cheuvu/ 140 Dt:30.06.2018.

<<>>

[ invite your attention to the reference cited. In the reference the Dy. EE,
1&CADD, IB Sub Division Tandur has informed that the Government has
proposing one Minor Irrigation Tank to convert as mini Tank Bund in each

\(K constituency for recreation of the people for walking of the local public and

celebrating the Bathukamma festival etc.,. As such the Golla Cheruvu Tank
which is located in the centre of the Tandur town is selected in mission
Kakatiya phase-II and taken up for improvement. The government has given
administrative sanction to Golla Cheruvu as MTB with Rs.4.41 Crores under

@W “ the programme.
X

During the works it is noticed that the drainage of surrounding colonies
are diverted to Golla Cheruvu and the tank is polluted very badly. The same
has been informed to the commissioner Tandur municipality to divert the drain
water from Golla Cheruvu as it is irrigation water body. But the Municipal
authority have not taken any proper action so far and the drain water is
coming to Golla Cheruvu Tank. Due to the continuous flow of drain water as it
is stagnate condition foul smell/ odor is generating and surrounding colonies
complaining the bad smell.

Further reported that the sluice vents are open on 26.06.2018 to vacate
the drain water in the presence of MUNICIPAL Chair person and
Commissioner. If the drain water is diverted immediately it will take 10-15 days
time. The Dy.EE has requested to instruct the commissioner Tandur to divert
the drain water from Golla Cheruvu by making alternate arrangement by
constructing sewerage treatment plant etc.,.

Therefore you are here by directed to look into the matter personally and
take immediate steps by making alternate arrangements as directed by the
irrigation department and report compliance.

5 . . O %
The Commissioner “\;10_’_;/,.

/] Mtersted U
_——%‘L‘ﬂ—/ Yours faithfully, —%
Uy. Executive Engineer I&CADD »l__;’;‘f’j‘ -y a9
“ination Division No 4 Vikarabar e /i \ l\ bad

Revenue Divisional Officer,
\{}/ Tandur Division.

Copy Submitted to Collector Vikarabad District for favour of kind information.
\eopy Submitted to Dy.EE Irrigation [&CADD, Tandur for information.

g

Scanned with OKEN Scanner
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GOVERNMENT OF TELANGANA
IRRIGATION & C.A.D.DEPARTMENT

N N

U 7Y
/ A . | 2 NvarD o/ QG
i From To '
. Sri.S Venkatesh,BE, The District Collector,
Exccutive Engineer, | & CADD., Vikarabad District.

1.B.Division, Vikarabad.
UZ—Cﬂ-—)d\?n
Lr.No. DB/HD/2018-19/ 6 | Dated:28-06-2018.

Sir,
Sub: Minor Irrigation- Vikarabad District
Golla Chery, T (V&M) - Diversion of Drainage of

Golla Cheruvu- Report Submitted — Reg.

_Tandur Sub Division-Mission Kakatiya -
Muncipality Town in to

Ref:
1.Teliphonic message from the District C
_ 2. Dy.EE/ Tandur Letter No. DEE/IBSD/TDR/16-17/22, Dated:20-0
Commissioner, Tandur Municipality.
B,ng‘) BZpy./EE Letter No. DEE/IBSD/TDR/Golla Chervu/140, Dated:30-06-2018
/2. GORL No.662,1&CAD (MK) Dept Dt. 03-05-2018

ollector, Vikarabad District on Dt.29-06-2018.
4-2016 dderessed to

AR

With references to subject cited above and as reported by the Dy.Executive

Engineer, 1B sub Division Tandur vide 2% and 3% cited, Golla Cheru is a Minor

Irrigation Tank is located in the centre of the Tandur Town. In Mission Kaktiya Phase
11 the tank is taken up for Improvements.

It was noticed at the time of Mission Kaktiya phase 11 works, the drainage of

surrounding colonies are diverted to Golla Chruvu and the tank is polluted very
badly. Hence vide reference 2 cited has addressed to Commissioner, Tandur

Muncipality with a request to divert the drain water from Golla cheruvu as it is

Irrigation water body.

. . . tot e f X

The Muncipality authorities have not taken any proper action and till today the
Drainge water is coming to Gollacheru only. Due to the continuous flow of drain
water, as it is stagnate condition foul smell/ odor is generating and surrounding

colonies complaining of the bad smell

e 2 R s . .
i e ot g ST

{"%: Scanned with OKEN Scannet
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Furth
er I submi
subn \ ; :
Jit that Government vide reference 4" cited  has given
+*

administrati
ative sancti S
sanction to- Golla Cheru as MTB with Rs.4.41 crores under prestigio

program Missi
" 158810 Calendivin :
n Kakatiya. Government has proposing onc MI tank to convert as

Mini Tank : ,
1k Bund in each constituency for recreation of the people, for walking of the
a cheru

local : .
public and celebrating the Bathukamma Festival etc. As such Goll

sanctione : ; . :
d as MTB,If the drainage is allowed in the same manner 1n to the tank it

will become not suitable for Mini Tank Bund.

are opened on 26.06.2018 to vacate

On the request of local public the sluice vents
d Commissioner. Even

the drain water in the presence of Muncipal Chair Person an
el0to15

though the drain water is diverted immediately from Golla cheru, It will tak

days time to drain out completely.
he Commissioner, Tandur

Hence I request you sir to instruct t
drain water from Golla Cheru by making alternative

Muncipality to divert the

ement by constructing sewerage treatment plant etc.

arrang

Yours faithfully,
Sd/-
Executive Engineer,I&CADD.,
1.B. Division, Vikarabad.

Copy to the Dy.Executive Engineer, [B Sub Division Wikgabend for information
) P for information and necessary

Copy t© the Commissioner Tandur, Muncipality

action
-
Executive E inee/?,/%m

// HMU’{—UIH _lLB. Division, Vikarabad.

gineer I&CADD.

Uy. Executive En
ikarabar

rrigation Division No a4V
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| GOVERNMENT OF TELANGANA ~ AL
[RRIGATION AND CAD DEPARTMENT

10

m?; . From

i K.Chandra Sekhar Rao, B.E., The Comimissioner
Executive Engineer,J&CADD., Tandur Municipality
IB — Division, Vikarabad, Tandur,Vikarabad District.

Vikarabad District.

Lr. No. EE/HD/1BD/ VKB/2018-19/ 2k Dated: 12-06-2019.

Sir,

Sub:  Conversion of Golla Cheruvu as Mini Tank Bund, Tandur Village & Mandal,
‘ Vikarabad District - Work is in progress — Request to divert the drainage inflows
| into the tank for making alternate arrangements — Reg-Reg.

Ref:
1. G.O.RtNo. 662 dated: 03-05-2018.
2. The District Collector, Vikarabad District instructions on dated:28.05.2019.

\
ok K K

Adverting to the reference 1% cited, Golla Chervu work is sanctioned as Mini
Tank bund to create walking track, children’s park and immersion of Bathukammas and
| view point etc. The work is commenced and is in progress. The tank original catchment
! and feeder channel is from surplus water from Palle Cheru Malreddypalli village, But
some of the town areas drainages are directly connected through drainage walls into the
tank bed by your department which is resulting in water got polluted and releasing bad
smell. Adjacent householders are complaining us many times to release the water to
avoid bad smell, the same is not possible always.The tank is being developed asa tourist
| spot. The tank was originally constructed to store the water to improve ground water
‘ levels and to facilitate an irrigation ayacut under the tank. Several times we have

requested you to divert the drainage and provide alternate arrangements for drainage.

The District Collector, Vikarabad District also instructed to plan for the drainage

diversion and alternate arrangements vide ref 2% cited. So far no action- has been

initiated from your department. Tt is once again requested you to divert the drainage

water to downstream of Golla Cheruvu tank as early as possible.

\ Yours faithfully,

AN

\b\\?
/\)ﬂ\ ol ‘ g S Q‘-‘Q\j\f\“’j \(‘)"'\Llﬁ\" §
\ ‘ "&\ ﬁa’“; =B m‘!i\%‘{% Executive Engineer, J&CADD.,
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1. Copy Submitted to the District Collector, Vikare Jistrict for fave
information and further necessary action.

2. Copy Submitted to the Superintending Engineer, Ir a Circle, Ranga Reddy
favour of information and further necessary action.

3. Copy to the RDO, Tandur for favour of information and further necessary action.

4. Copy to the Dy.Executive Engineer, IB Sub Division Tandur for favour of information
and further necessary action.

Y.

Executive Engineer, J&CADD.,
1.B. Division, Vikarabad.

r%-/n
2 petect
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Uy. Executive Engineer 1&CADD.
rrigation Division No 4 \likarange
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GOVERNMENT OF TELANGANA

8 N
’ IRRIGATION AND CAD DEPARTMENT _4
7

t

The Commissioner

i3 Sekhar Rao B.E.
e Englneer,l&CADD., Tandur Municipality
Fvision, Vikarabad, Tandur
#had District
g, EE/HD IBD/VKB/2 Dated: 04-07-2019.
Sub: Conversion of Golla Cheruvtt as Mini Tank Bund, Tandur Village & Mandal,
Vikarabad District — Work Commenced — Request t© divert the drainage inflows
{nto the tank for making alternate arrangements = Reminder =1~ Reg.
Ref: 1.TO Lr No. EE/ [BD/V KB/2018-19/276, Du 12-06-2019 ’
structions at Golla Cheruvi site on

2. The District Collector, Vikarabad District in

dated: 24-06-2019

Kk K

s office has requested you w0 divert the

nce 1% cited, thi
gements. The District Collector,

rting to the refere

the tank bed for m

Adve
drainage inflows into aking alternate arran
Vikarabad District during her visit tO Golla Cheruvis madam has instructed you o make
ion of inflows vide reference ond cited. SO far no action is
ere is nO action

alternate arrangements for divers
department. Geveral times WE are pursuing this matter as thi
ge inflows received from the

initiated from your

our office. 1t is onc

e again requested you to divert the draina

from Yy
some areas of Tandur town into Golla Cheruvu ;mmediately-
Yours faithfully,
Sd/-
Executive Engineer,l&CADD.,
1.p. Division, vikarabad.
1. Copy gubmitted to the District Collector, Vikarabad District for favour of information and further
e, Ranga Reddy for favour of

necessary action.
2. Copy gubmitted tO the Superintending Engineer, Jrrigation Circl
information and further necessary action.
for favour of information and further necessary action:
favour of information and further

. DO, Tandur for
ﬂ Copy to the Dy.Executive Engineer, IB Sub Division Tandur for

necessary action.
*ui l] .?-,{;_‘7"1_5'\,’\“' ad 1_7‘1,““ : i
lwe Fxecutive Engineer,'I&CADD.,

N | »_K’J\ /;t.i\\_‘
/ CAN ) ;&th’/ 1.B. Division,Vikarabad.
vy, Executive Engeer |&CADD. 7 _ 5

¥ 73 x -l .rrigation Division No 4 Vikarapbar




CLEAN (PP /
A8
REMINDER-1 GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT

From: To

Chandra Sekhar Rao, B.E., The Commissioner

Executive Engineer, I&CADD., Tandur Municipality
I.B-Division, Vikarabad, Tandur

Vikarabad District

Lr.No.EE/HD/IBD/VKB/2018-19/ Dated: 04-07-20109.
Sir,

Sub : Conversion of Golla Cheruvu as Mini Tank Bund, Tandur Village &
Mandal, Vikarabad District - Work Commenced — Request to divert
the drainage inflows into the tank for making alternate
arrangements — Reminder — 1 — Reg.

Ref: 1. T.O.Lr No.EE/IBD/VKB/2018-19/276, Dt:12-06-2019

2. The District Collector, Vikarabd District instructions at Golla
Cheruvu site on dated: 24-06-2019

dhkhk

Adverting to the reference 1t cited, this office has requested you to divert
the drainage inflows into the tank bed for making alternate arrangements. The
District Collector, Vikarabad District during her visit to Golla Cheruvu, madam
has instructed you to make alternate arrangements for diversion of inflows vide
reference 2™ cited. So far, no action is initiated from your departments. Several
times we are pursuing this matter as there is no action from your office. It is
once again requested you to divert the drainage inflows received form some
areas of Tandur town into Golla Cheruvu immediately.

Yours faithfully,
Sd/-
Executive Engineer, 1&CADD.,
1.B.Division, Vikarabad.
1. Copy Submitted to the District Collector, Vikarabad District for favour of
information and further necessary action.

2. Copy Submitted to the Superintending Engineer, Irrigation Circle, Ranga
Reddy for favour of information and further necessary action.

3. Copy to the RDO, Tandur for favour of information and further necessary
action.

4. Copy to the Dy.Executive Engineer, IB Sub Division Tandur for favour of
information and further necessary action.

Executive Engineer, I&CADD.,
[.B.Division, Vikarabad.
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REMINDER-2 GOVERNMENT OF TELANGANA
IRRIGATION AND CAD DEPARTMENT
From To
K.Chandra Sekhar Rao, B.E., The Commissioner
Executive Engineer,I&CADD., Tandur Municipality
IB - Division, Vikarabad, Tandur
Vikarabad District
Lr. No. EE/HD/IBD/VKB/2018-19/ 465 Dated: 2S -08-2019.
Sir,

Sub:  Conversion of Golla Cheruvu as Mini Tank Bund, Tandur Village & Mandal,
Vikarabad District - Work Commenced — Request to divert the drainage inflows
into the tank for making alternate arrangements — Reminder — 1 — Reg.

‘ Ref: 1. T.O. Lr No. EE/IBD/VKB/2018-19/276, Dt: 12-06-2019"

2. The District Collector, Vikarabad District instructions at Golla Cheruvu site on

dated: 24-06-2019

3. T.O Lr.No:EE/HD/IBD/VKB/2018-19/351, Dt: 04.07.2019

Adverting to the reference 1 cited, this office has requested you to divert the
drainage inflows into the tank bed for making alternate arrangements. The District Collector,
Vikarabad District during her visit to Golla Cheruvu, madam has instructed you to make
alternate arrangements for diversion of inflows vide reference 2% cited. So far no action is
initiated from your department. Several times we are pursuing this matter as there is no action
from your office. It is once again requested you to divert the drainage inflows received from the
some areas of Tandur town into Golla Cheruvu immediately.

Yours faithfully,

QQ\N\) «\g} W@\Q\
Executive Engineg,l

ADD.,

o‘\/'\/f,I/B.’ Division, Vikarabad.
1. Copy Submitted to the District Collector, Vikarabad District for favour of information and further
necessary action.
2. Copy Submitted to the Superintending Engineer, Irrigation Circle, Ranga Reddy for favour of
information and further necessary action.
3. Copy to the RDO, Tandur for for favour of information and further necessary action.
4. Copy to the Dy.Executive Engineer, IB Sub Division Tandur for favour of information and further

mecssspny sarlon. 4 ieatect)f

TR PRI - SR ng\m\%
Executive Engineer,I&CADD.,

; eer IRCADD.
! no ecutive ENGINEST 7 = e
i Ini 4 Vika I.B, Division, Vikarabad.
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GOVERNMENT OF TELANGANA yD
%

’ % - IRRIGATION AND CAD DEPARTMENT

From To
K.Chandra Sekhar Rao, B.E. The Revenue Divisional Officer

Executive Engineer,I&CADD., Tandur Division, Tandur

IB — Division, Vikarabad.

Lr. No. EE/HD/IBD/V K1/2018-19/GC Dr diversionlgs,qg Dated: 04-07-2019.
Sir,

b ik

Sub: ‘- Conversion of Golla Cheruvu as Mini Tank Bund, Tandur Village & Mandal,
Vikarabad District — Drainage diversion trench — Request to handover the grave

yard area — Reg.

Ref: 1. CE/Minor irrigation (Krishna Basin) inspection note dated:

2. The District Collector, Vikarabad District instructions on dated: 28.05.2019
Adverting to the reference 1% cited, it is to submit that during the site inspection of
the Chief Engineer, Minor Irrigation Krishna Basin, Hyderabad has instructed to divert the
drainage inflows by excavating trench all along the peripheral track upto the Downstream
surplus course as part of converting Golla Cheruvu as Mini Tank Bund. Based on the above
instructions, trench was started and executed for a length of 600Mts. Back side of the RDO
office compound wall local villagers were used to fix their elders dead bodies in the shikam area
of Golla Cheruvu. During our trench excavation of diverting drainage inflows local villagers

were objected to continue the trench at grave yard in shikam area. The same was reported to

the District Collector madam during her site visit on 28.05.2019. The District Collector madam
has instructed you to settle the matter with community elders and local representatives and
show them in different place and make our trench excavation continues upto the weir portion
vide ref 2% cited. So far no action is received from your side to continue the work. Hence, I
request you to kindly deploy your Tahsildar, Tandur Mandal & Commisioner, Tandur
Municipality along with their staff in coordination with our field staff of Dy.Executive Engineer
& Asst.Fxecutive Engineer of .B.Sub Division, Tandur to continue the trench excavation work
upto the weir. As early as possible as the monsoon is onset.

[ Barendea U/

Yours faithfully,

uy- Executive
. rigation Division No 4
Encl: Ref 1% cited. O ,

Engineer |&CADD.
Vikaranar Sd/-K.Chandra Sekhar, dr:04.07.2019

. ‘ FExecutive Engineer,I&CADD.,
ar H O, \
»‘j&* . | LB. Division, Vikarabad.
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mm.,‘_' oo GOVERNMENT OF TELANGANA
T < [RRIGATION & C.A.D.DEPARTMENT
From: To
Sri.B.Sunder B.Tech The District Collector,
Executive Engineer, I & ¢ ADD.. Vikarabad District.

[rrigation Division No.4,Vikarabad
Vikarabad Dist.
Lr.No:Irri Div No.04/VKB/DEE(TYAE 2022-23/ = ¢¢ Date: 16 -06-2022.
Madam,
Sub: Irrigation &CAD Department ~ Vikarabad District —~ Tandur (V) & (M) -
Golla Cheruvu - Request to divert the Drainage inflows coming into the
Tank by making alternate arrangements - Reg.

Ref: 1. DEE Tandur. Lr.No.DEE/IBSD/TDR/Golla Cheru/140, Dt.30.06.2018. =
2. T.0, Lr.No DB/HD/2018-19/651, Dt.28.06.2018. )
3. DEE Tandur Lr.Nd'.DEE/lBSD/I'DR/GoHa Cheru/161, Dt.09.07.2018.
4. DEE Tandur.DEE/IBSD/ [DR/Golla Cheru/180, Dt.24.07.2018. ‘
5.1.0. Lr.No.EE/HD/IBD/VKB/2018-19/276, Dt.12.06.2019. e
6. T.O. Lr.N(LEE/HD/IBD/\/KB/ZO]8—19/351, Dt.04.07.2019. q
7. T.O. Lr.No,EE/HD/IBD/\’KB/ZO18—19/465, Dt.05.08.2019.
8. DEE Tandur Lr. No: ISD No.O2/'I'DR/DEE/AEE/2022—23/42, Dt: 14.06.2022 »

Vide reference 2" cited a leiter was communicated requesting to divert the
Drainage inflows coming into the Golla Cheruvu Tank at Tandur (V) & (M), Vikarabad

District and to provide alternate arrangements for drainage.

In this regard the Municipal Commissioner by the District Collector Dt:
28.05.2019 to plan for the drainage diversion and alternate arrangements for drainage.
Also during your visit to Golla Cheruvu on 24.06.2019, the matter was once again
reminded to the Municipal Commissioner. Vide references 5 to 7" cited a letter was also

communicated to the municipal commissioner regarding the diversion of drainage
inflows coming in to :the tank. Bu so far, no action is initiated from municipal
commissioner Tandur,

It is observed thar there are ter number of drains which are connected directly to
Golla Cheruvu,

Hence, in this regard it is requested to kindly issue necessary instructions to the
concerned authorities for diverting the Drainage inflows received from some areas of
Tandur Town into the Golla Cheruva Tank by making alternate arrangements or by
constructing Sewerage Treatment Plant, etc. in order to protect the water body from

etting further contaminated.
g*"g b mw%
{

§
> Yours faithfully,
D'\/v L A Sd/‘ ” dl/
“)/ _’::;izg;g:ﬂ;!lmma“(“.‘L:-":.;_I;xecutive Engineer, I&CADD,, <“_ (.
/{;ﬁ@‘?i,fﬂm-"“"’“"‘“-m,,j.'l'r'xrjgati(m Division No.4, Vikarabad—
) i Uy. Executive Englneer 1&CADD. |
g ' \ rigation Division No 4 Vikarapao
..-;‘:_ \
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GOVERNMENT OF TELANGANA N
IRRIGATION & CAD. DEPARTMENT

From y
C. Ma T

Q ‘ -hf'm‘m‘ M. Tech,, The Chief Engineer, [ECADD.,
superintending Engineer, IRCADD Minor Terigation (KB),

Trrigati . _— ) s ‘
igation Carcle, Ranga Reddy Dictrict falasondha Building,

Red Hills, Hyderabad 04
(*En R {

Errum Manzil, Tyderabad

Lt.No.DEE-1I/TS-4/MTB/ oifH 07-2019,
Sir,
\fission Kakatiya Phase v
Mini Tank Bund, Tandur
Request to divert the

- Request

Sub.- Minor hrigation Vikarabad District

Mini Tank Bund - Conversion of Golla Cheruvu as
(V) & (M), Vikarabad District - Work in progress
ank for making alternate arrangements

teipali srate [
Tandur Municipality to co-operate  {Or

drainage inflows into the t
to address the Commissioner,

development of Golla Cheruvu tank - Reg.
EE/IBD/VKB, Lr.No.EE/HD/IBD/VKB/2018- 19/276, Dt.12.06.2019 received

T.O. on 22.06.2019 addressed to the Commissioner, Tandur Municipality,

Tandur and a copy marked to T.O.

oy v ¥

Ref :-

It is to submit that, the Executive Engineer, [.B.Division, Vikarabad vide
r to the Commissioner, Tandur Municipality,
Tandur, Vikarabad District stating that, in the Government vide G.0O.Rt.No.662, 1&CAD

(MK) Dept., Dt.03.05.2018, Golla Cheruvu work is sanctioned as Mini Tank Bund to create
walking track, children’s park, immersion of Bathukammas and view point etc. The work is
commenced and is in progress. The tank original catchment and feeder channel is from

surplus water from Palle Cheru Malreddypalli Village, but some of the town areas drainages

reference cited above has addressed lette

are directly connected through drainage walls into the tank bed by Tandur Municipality .

department which is resulting in water got polluted and releasing bad smell. Adjacent
householders are complaining the Irrigation Department many times to release and deplete
the water from tank to avoid bad smell, the same is not possible always. The tank is being
developed as tourist spot. The tank was originally constructed to store the water ang
improve ground water levels and to facilitate an Irrigation ayacut under the tank.

Further the Executive Engineer has stated that, several times the division
office have requested the Commissioner, Tandur Municipality to divert the drainage and
Provide alternate arrangements for drainage. The District Collector, Vikarabad Distrigct aln
mstrur.:ted on 28.05.2019 to plan for drainage diversion and alternate arrangements Soafso
no action has been initiated by Tandur Municipal Department. The Executive En in' har
requested the Commissioner, Tandur Municipality to divert the drainage gwaeteei fcj

downstream of Golla Cheruvu tank as early as possible.

[Contd..Page..2]
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In this regard, the Chict Engmeijl( 1c3 ality, Tandur, Vlkarabad District
A ’ Tank as desired by the

ith a request to
\I':\ecuuve Engineer, 1.B. Dmsnon, Vlkarabad
Encl : Copy of EE/IBD/VKB Lr. Jours i I,
sd/- C. Mahender, 17- 07.19
Superintending Engineer, 1&CADD.,

[rrigation Circle, Ranga Reddy District, HQ Hyd.

Endly 873 o1 )81
bad District for information and with a

1. Copy submitted to the District Collector, Vikara
{?A“ \‘3: request to address the Commissioner, Tandur Municipality to co-operate for development
P W,.“« . of Golla Cheruvu Tank.
\W[ 3\7 2. Copy submitted to the Commissioner,
g for information and requested to co-operate
/ e [B.Division, Vikarabad District for development of Golla Cheruvu Tank.

‘\c'\
/

Tandur Municipality, Tandur, Vikarabad District
with the Executive Engineer, 1&CADD.,

Sel \ «3/ Copy to the Executive Engineer, 1B Division, Vikarabad for information and pursue the matter.
\/Qf i {q ) /(Copy to the Dy. Executive Engineer, L.B.Sub- Division, Tandur for information and pursue

Q\ » [l(

the matter.
Sd/- C. Mahender, 17.07.19
o éﬁ) : Superintending Engineer, 1&CADD
rrigation Circle, Ranga Reddy Distri I
// True Copy // ° s

e
“ YA\~
fﬁ B ?J(j

for Superintending Engineer
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GOVERNMENT OF TELANGANA : 5-4
IRRIGATION & CAD DEPARTMENT
From To
- T. Shirisha, M.Tech., The Executive Engineer,
Dy. Executive Engineer, I&CADD., Irrigation Division No.4, Vikarabad,
Irrigation Sub-Division No.2, Tandur, Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/9% Dt. 04 - 12 -2024.

Sir,

Sub: I&CAD Dept., — Vikarabad District — Tandur (V) & (M) — Golla Cheruvu -
Request for taking up the additional work of Diversion of Sewerage water
from Golla Cheruvu Tank and for Constructing Sewerage Treatment Plant
or making alternative arrangements, etc., for treatment of drainage water —
Request - Reg.

Ref: 1. Representation of Sri P. Rohit Reddy, Hon’ble MLA of Tandur Constituency,
Lr. Dt.28.06.2022 addressed to the Hon’ble CM, Govt. of Telangana.
2. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2022-23/101, Dt.16.12.2022 addressed to
the Municipal Commissioner, Tandur & a copy marked to EE/ID No.4/Vkb.
3. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2022-23/21, Dt.19.05.2023 addressed to
the Municipal Commissioner, Tandur & a copy marked to EE/ID No.4/Vkb.
4. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2023-24/138, Dt.03.03.2024 addressed to
the Municipal Commissioner, Tandur & a copy marked to EE/ID No.4/Vkb.
5. G.0.Rt.No0.199, I&CAD (MK) Dept., Dt.03.08.2024.
6. CE(I)/Hyd, Proc.No.DCE/OT1/AEE3/VKB Dist.,/TS/Golla Cheruvu, Tandur
(V) & (M), Dt.27.11.2024.
7. The Commissioner, Tandur Municipality, Vkb Dist, Lr.No.E1/Golla
cheruvu/ 385/2024, Dt.27.11.2024 addressed to the EE/ID No.4/VKB.
It is to inform that, Sri P. Rohit Reddy, the then Hon'ble MLA of Tandur
Constituency vide reference 1% cited has informed that, the total Tandur Town drainage
is entering into the Golla Cheruvu Tank which resulting in water getting polluted. To
avoid this and diversion of drainage, it was requested to sanction Sewerage Treatment
Plant (STP).

In this regard, this office has addressed letters to the Municipal Commissioner,
Tandur and a copy marked to Executive Engineer, Irrigation Division No.4, Vikarabad
vide references 2™ to 4 cited, with a request to divert the Drainage inflows received
from some areas of Tandur Town into the Golla Cheruvu Tank by making alternate
arrangements or by constructing Sewerage Treatment Plant (STP), in order to protect
the waterbody from getting contaminated, as per the representation of Sri P. Rohit
Reddy, the then Hon'ble MLA of Tandur Constituency.

It is to submit that, the Government vide G.O. under reference 5" cited have
accorded Administrative approval for the work Construction of Sewerage Diversion Box
Drain and other components of Golla Cheruvu, Tandur (V) & (M), Vikarabad District for an

- amount of Rs.488.00 Lakhs.

[Contd..pg..2]
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Accordingly, technical sanction was accorded by the Chief Engineer (Irrigation),
Hyderabad for Rs.488.00 Lakhs vide reference 6% cited.

The Commissioner, Tandur Municipality, Vikarabad District vide reference 7%
cited has addressed a letter to the Executive Engineer, Irrigation Division No.4,
Vikarabad informing that, the Tandur Municipality is divided into five (5) Zones for
calculating the discharge for Comprehensive Drainage System. Golla Cheruvu Comes
under Zone-1 with Wards covering 1, 2, 3, 4, 5, 6, 21 (96.06%), 22, 23, 24, 25, 26, 27
(92.30%), 34, 35 (15 wards). The total Discharge for Zone-I is having an outlet at Golla
Cheruvu tank.

Based on the Site visit of Sri B. Manchar Reddy, Hon’ble MLA of Tandur
Constituency along with the Municipal Chairman of Tandur Town, Officials of
Municipal, PR and Irrigation Departments on 30.08.2024 & as per the discussion held in
the Chambers of the Hon'ble MLA Quarters of Tandur Town with above officials on
21.09.2024, the estimate is prepared as per the instructions of the Hon’ble MLA of
Tandur Constituency and as per the feasibility of site condition. There is a change in
disposal point of Sewer diversion, hence the alignment of diversion has changed
accordingly for which additional amount is required.

As number of Sewerage Drains from Tandur Town are entering directly into the
Tank, the Drain is diverted by Construction of Sewerage Diversion Box Drain along the
present ground condition of foreshore of tank from Weir to Left flank of Bund and the
estimate is prepared for the same and was sanctioned and the work will be taken up by
our Department. The amount sanctioned by Irrigation Department is sufficient for
alignment mentioned above only. The Tender is under process.

And where ever the change in the alignment of Diversion of Sewage water from
Left flank of Bund to disposal point as per the instructions of Hon’ble MLA of Tandur
Constituency, it is requested to address the Commissioner, Tandur Municipality,
Vikarabad District for taking up the additional work, as it is a part of Municipal work.

Further, the Commissioner, Tandur Municipality, Vikarabad District may be
addressed for constructing Sewerage Treatment Plant (STP) or making alternative
arrangements, etc., for treatment of drainage water at disposal point in order to protect -
the waterbody from getting contaminated, as the same will finally merge into the
Kagna River for which there is a legal case filed in the Hon’ble National Green Tribunal
(NGT) against the Protection of precious Kagna River from filth & Sewage water vide
0.A.No.07/2024.

This is submitted for favour of information and taking further necessary action.

U Adtexteal I Yours faithfully,

3 = obiniwny
Dy. Executive Engineer, I&CADD.,
Irrigation Sub-Division No.2, Tandur.

Dy. Executive Engineer I&CADD
rrigation Division No 4 Vikaraban
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GOVERNMENT OF TELANGANA
X : IRRIGATION & CAD DEPARTMENT
£ From - To
T. Shirisha, M.Tech., The Executive Engineer,
Dy. Executive Engineer, I&CADD., Irrigation Division No.4, Vikarabad,
Irrigation Sub-Division No.2, Tandur, Vikarabad District.
Lr.No.ISD No. EE/AEE/2024-25 Dt. [y - 02 -2025.

Sir,

Sub: I&CAD Dept., — Vikarabad District — Tandur (V) & (M) — Golla Cheruvu —
Request for taking up the additional work of Diversion of Sewerage water
from Golla Cheruvu Tank and for Constructing Sewerage Treatment Plant
or making alternative arrangements, etc., for treatment of drainage water —
Request - Reg.

Ref: 1. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/97, Dt.06.12.2024 addressed to
the EE/ID No.4/VKB.
2. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE/AEE(T)/2024-25/1208,
Dt.10.01.2025 addressed to Municipal Commissioner, Tandur Municipality.

Wk ok Rk

In continuation to this office letter vide reference 1% cited, wherein it was
informed that, as number of Sewerage Drains from Tandur Town are entering directly
into the Golla Cheruvu Tank, the Drain is diverted by Construction of Sewerage
Diversion Box Drain along the present ground condition of foreshore of tank from Weir
to Left flank of Bund and the estimate is prepared accordingly and the work was
sanctioned by the Government for an amount of Rs.488.00 Lakhs and the work will be
taken up by our Department. The Agreement is under process. In this regard it is to
inform that, the amount sanctioned for Irrigation Department is sufficient only for
alignment of work mentioned above.

It is to submit that, based on the Site visit of Sri B. Manohar Reddy, Hon'ble
| MLA of Tandur Constituency along with the Municipal Chairman of Tandur Town,
| Officials of Municipal, PR and Irrigation Departments on 30.08.2024 & as per the
i discussion held in the Chambers of the Hon’ble MLA Quarters of Tandur Town with
above officials on 21.09.2024, the estimate is prepared as per the instructions of the
| Hon’ble MLA of Tandur Constituency and as per the feasibility of site condition. There
is a change in disposal point of Sewer diversion, hence the alignment of diversion has
changed accordingly for which additional amount is required. And where ever the
change in the alignment of Diversion of Sewage water from Left flank of Bund to
disposal point as per the instructions of Hon'ble MLA of Tandur Constituency, the
Executive Engineer, Irrigation Division No.4, Vikarabad vide reference 2% cited has
| addressed a letter to the Municipal Commissioner, Tandur Municipality, Vikarabad
District for taking up the additional work, as it is a part of Municipal work.

[Contd..pg..2]
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Further, the Executive Engineer has requested the Municipal Commissioner,
Tandur Municipality for Constructing Sewerage Treatment Plant (STP) or making
alternative arrangements, etc., for treatment of drainage water at disposal point in order
to protect the water body from getting contaminated, as the same will finally merge
into the Kagna River for which there is a legal case filed in the Hon’ble National Green
Tribunal (NGT) against the Protection of precious Kagna River from filth & Sewage
water vide O.A.No.07/2024 (SZ).

In this connection, it is to inform that, if the additional work is not taken up, the
present diversion of drainage water from Golla Cheruvu tank cannot be disposed off at
downstream after Left flank of Bund. Hence diversion of Sewage water from Left flank
of Bund of Golla Cheruvu tanks to disposal point is to be taken up as additional work
for which estimate for additional work need to be prepared as the work is related to
drainage disposal and treatment of sewerage water which is a part of Municipal work.

In this regard, it is to submit that, the agreement is under process for the work
sanctioned for our department and the work will be taken up once the agreement is
concluded, hence it is once again requested to inform the Municipal Commissioner,
Tandur Municipality, Vikarabad District for taking up the additional work for
preparing estimate for additional work as mentioned above on priority basis for
drainage disposal and treatment of sewerage water.

This is submitted for favour of information and taking further necessary action.
Yours faithfully,

M 1y pa) e

Dy. Executive Engineer, I&CADD.,
Irrigation Sub-Division No.2,-Tandur.

}l Artenteat |/

e

Uy. Executive Engineer I&CADD.
«rrigation Division No 4 Vikarabar
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REMINDER-2
GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From . To
T. Shirisha, M.Tech., The Executive Engineer,
Dy. Executive Engineer, I&CADD., Irrigation Division No.4, Vikarabad,
Irrigation Sub-Division No.2, Tandur, Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/ 60 Dt. 15-07-2025.

Sir, :
Sub: I&CAD Dept., — Vikarabad District — Tandur (V) & (M) — Golla Cheruvu —
Request for taking up the additional work of Diversion of Sewerage water
from Golla Cheruvu Tank and for Constructing Sewerage Treatment Plant
or making alternative arrangements, etc., for treatment of drainage water —
Request — Reminder - Reg.
Ref: 1. G.O.Rt.No.199, I&CAD (MK) Dept., Dt.03.08.2024
2. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/97, Dt.06.12.2024.
3. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE/AEE(T)/2024-25/1208,
Dt.10.01.2025 addressed to Municipal Commissioner, Tandur Municipality.
4. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/137, Dt.14.02.2025.
5. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/12, Dt.22.04.2025.
6. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/113,
Dt.22.04.2025 addressed to Municipal Commissioner, Tandur Municipality.
In continuation to this office letter vide references 274, 4 & 5% cited, wherein it
is informed that, as number of Sewerage Drains from Tandur Town are entering
directly into the Golla Cheruvu Tank, it was proposed to divert the drain by
Constructing Sewerage Diversion Box Drain along the present ground condition of - °
foreshore of Golla Cheruvu tank from the Weir to left flank of tank Bund for a length
of about 1300 m. Accordingly the estimate is prepared and the work was sanctioned by
the Government for an amount of Rs.488.00 Lakhs vide reference 1% cited. Further, the
work was let out to M/s Sri Sai Constructions Co., vide Superintending Engineer, .
Irrigation Circle, Chevella Agt.No.10/2024-25, Dt.19.02.2025 and the work is in
progress.

In this regard, it is to inform that, the amount sanctioned for Irrigation
Department is sufficient only for the Construction of Box Drain along the foreshore
Golla Cheruvu tank for the length mentioned above. Hence, it was requested the
Executive Engineer vide references 27, 4% & 5% cited to address the Municipal
Commissioner, Tandur Municipality for taking up the additional work for diversion of
Sewage water from Left flank of Bund to disposal point.

In view of the above, the Executive Engineer, Irrigation Division No.4,
Vikarabad vide references 3¢ & 6™ cited has addressed the Municipal Commissioner,
Tandur Municipality for Constructing Sewerage Treatment Plant (STP) or making
alternative arrangements, etc., for treatment of drainage water at disposal point in order
to protect the water body from getting contaminated, as the same will finally merge
into the Kagna River for which there is a legal case filed in the Hon’ble National Green
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Tribunal (NGT) against the Protection of precious Kagna River from filth & Sewage
water vide O.A.No0.07/2024 (SZ) and for taking up the additional work as mentioned
above on priority basis for drainage disposal and treatment of sewerage water from the
Municipal Department.

In this connection, it is to inform that, if the additional work is not taken up, the
present diversion of drainage water from Golla Cheruvu tank cannot be disposed off at
downstream after Left flank of Bund. Hence, diversion of Sewage water from Left flank
of Bund to disposal point is to be taken up as additional work.

In this regard, it is to submit that, the work is under progress, hence it is once
again requested to inform the Municipal Commissioner, Tandur Municipality,
Vikarabad District for taking up the additional work on priority basis for drainage
disposal and treatment of sewerage water, as it is a part of Municipal work.

This is submitted for favour of information and taking further necessary action.

Yours faithfully,

D 15| b
Dy. Executive Engineer, I&CADD.,

A4 exted jgation Sub-Division No.2, Tandur.

o udin

ineer I&CADD.

isi ikarapaf
Jrrigation Division No 4 Vika

":\
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REMINDER-3
GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From To
T. Shirisha, M.Tech., The Executive Engineer,
Dy. Executive Engineer, I&CADD., Irrigation Division No.4, Vikarabad,
Irrigation Sub-Division No.2, Tandur, Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEFE/2025-26/ 44 Dt. [#--09-2025.

Sir,

Sub: I&CAD Dept., - Vikarabad District — Tandur (V) & (M) — Golla Cheruvu —
Request for taking up the additional work of Diversion of Sewerage water
from Golla Cheruvu Tank and for Constructing Sewerage Treatment Plant
or making alternative arrangements, etc., for treatment of drainage water —
Request — Reminder-3 - Reg.

Ref: 1. G.O.Rt.No.199, I&CAD (MK) Dept., Dt.03.08.2024

2. T.0.Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/97, Dt.06.12.2024.
3. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE/AEE(T)/2024-25/1208,
Dt.10.01.2025 addressed to Municipal Commissioner, Tandur Municipality.
4. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/137, Dt.14.02.2025.
5. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/12, Dt.22.04.2025.
6. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/113,
Dt.22.04.2025 addressed to Municipal Commissioner, Tandur Municipality.
7. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/60, Dt.15.07.2025.
8. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/578,
Dt.26.07.2025 addressed to Municipal Commissioner, Tandur Municipality.
In continuation to this office letter vide references 2M, 4t 5% & 7t cited,
wherein it is informed that, as number of Sewerage Drains from Tandur Town are
entering directly into the Golla Cheruvu Tank, it was proposed to divert the drain by
Constructing Sewerage Diversion Box Drain along the present ground condition of
foreshore of Golla Cheruvu tank from the Weir to left flank of tank Bund for a length
of about 1300 m. Accordingly the estimate is prepared and the work was sanctioned by
the Government for an amount of Rs.488.00 Lakhs vide reference 1% cited. Further, the
work was let out to M/s Sri Sai Constructions Co., vide Superintending Engineer,
Irrigation Circle, Chevella Agt.No.10/2024-25, Dt.19.02.2025 and the work
Construction of Sewerage Diversion Box Drain is nearing to completion.

In this regard, it is to inform that, the amount sanctioned for Irrigation
Department is sufficient only for the Construction of Box Drain along the foreshore
Golla Cheruvu tank for the length mentioned above. Hence, it was requested the
Executive Engineer vide references 2%, 4%, 5% & 7% cited to address the Municipal
Commissioner, Tandur Municipality for taking up the additional work for diversion of
Sewage water from Left flank of Bund to disposal point.

In view of the above, the Executive Engineer, Irrigation Division No.4,
Vikarabad vide references 39, 6" & 8% cited has addressed the Municipal
Commissioner, Tandur Municipality for Constructing Sewerage Treatment Plant (STP)
or making alternative arrangements, etc., for treatment of drainage water at disposal
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point in order to protect the water body from getting contaminated, as the same will
finally merge into the Kagna River for which there is a legal case filed in the Hon’ble
National Green Tribunal (NGT) against the Protection of precious Kagna River from
filth & Sewage water vide O.A.No0.07/2024 (SZ) and for taking up the additional work
as mentioned above on priority basis for drainage disposal and treatment of sewerage
water from the Municipal Department.

In this connection, it is to inform that, if the additional work is not taken up, the
present diversion of drainage water from Golla Cheruvu tank cannot be disposed off at
downstream after Left flank of Bund. Hence, diversion of Sewage water from Left flank
of Bund to disposal point is to be taken up as additional work immediately.

In this regard, it is to submit that, the work Construction of Sewerage Diversion
Box Drain is nearing to completion, hence it is once again requested to inform the
Municipal Commissioner, Tandur Municipality, Vikarabad District for taking up the
additional work on “priority basis” for drainage disposal and treatment of sewerage
water, as it is a part of Municipal work. Treat this as most urgent.

This is submitted for favour of information and taking further necessary action.
Yours faithfully,

: M’ Wl

Dy. Executive Engineer, I&CADD.,

}ﬁ}aﬁon Sub-Division No.2, Tandur.
(%

JiHertedlll 0l

/_,éﬁ‘luﬂ—d

Execuilve Engineer I&CADD.

. A
o Division No 4 Vikarapar

-rrigation
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REMINDER-4
GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From To
T. Shirisha, M.Tech., The Executive Engineer,
Dy. Executive Engineer, I&CADD., Irrigation Division No.4, Vikarabad,
Irrigation Sub-Division No.2, Tandur, Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/ 114 Dt.0) -01-2026.

Sir,

Sub: I&CAD Dept., — Vikarabad District — Tandur (V) & (M) — Golla Cheruvu —
Request for taking up the additional work of Diversion of Sewerage water
from Golla Cheruvu Tank and for Constructing Sewerage Treatment Plant
or making alternative arrangements, etc., for treatment of drainage water —
Request — Reminder-4 - Reg.

Ref: 1. G.O.Rt.N0.199, I&CAD (MK) Dept., Dt.03.08.2024

2. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/97, Dt.06.12.2024.
3. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE/AEE(T)/2024-25/1208,
Dt.10.01.2025 addressed to Municipal Commissioner, Tandur Municipality.
4. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/137, Dt.14.02.2025.
5. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/12, Dt.22.04.2025.
6. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/113,
Dt.22.04.2025 addressed to Municipal Commissioner, Tandur Municipality.
7. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/60, Dt.15.07.2025.
8. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/578,
Dt.26.07.2025 addressed to Municipal Commissioner, Tandur Municipality.
9. EE/ID No.4/VKB, Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/578,
Dt.26.07.2025 addressed to Municipal Commissioner, Tandur Municipality.
10. SE/IC/Chevella, Lr.No.SE/IC/Chevella/DEE-2/TS2/Treatment of drainage
water for Golla Cheruvu/1643, Dt.01.12.2025 addressed to the Collector &
District Magistrate, Vikarabad District.
11. T.O.Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/94, Dt.17.09.2025.

In continuation to this office letters vide references 274, 4%, 5% 7th & 11t cited,
wherein it is informed that, as number of Sewerage Drains from Tandur Town are
entering directly into the Golla Cheruvu Tank, it was proposed to divert the drain by
Constructing Sewerage Diversion Box Drain along the present ground condition of
foreshore of Golla Cheruvu tank from the Weir to left flank of tank Bund for a length
of about 1300 m. Accordingly the estimate is prepared and the work was
Administratively sanctioned by the Government of Telangana for an amount of
Rs.488.00 Lakhs vide reference 1* cited and technical sanction was accorded by the
Chief Engineer (Irrigation), Hyderabad on Dt.27.11.2024. Further, the work was let out
to M/s Sri Sai Constructions Co., vide Superintending Engineer, Irrigation Circle,
Chevella L.S.Agt.No.10/2024-25, Dt.19.02.2025 and the work Construction of Sewerage
Diversion Box Drain is nearing to completion.
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In this regard, it is to inform that, the amount sanctioned for Irrigation
Department is sufficient only for the Construction of Box Drain along the foreshore
Golla Cheruvu tank for the length mentioned above and the diversion of Sewage water
from Golla Cheruvu cannot be disposed off at downstream after left flank of bund.
Hence, it was requested the Executive Engineer, Irrigation Division No.4, Vikarabad
vide references 2, 4%, 5% 7% & 11%® cited above to address the Municipal
Commissioner, Tandur Municipality for taking up the additional work for diversion of
Sewage water from Golla Cheruvu from Left flank of Bund to disposal point.

Hence, diversion of drainage water from left flank tank Bund of Golla Cheruvu
to be disposed only after taking up the additional work which is a part of Municipal
work.

In view of the above, the Executive Engineer, Irrigation Division No.4,
Vikarabad vide references 3%, 6%, 8 & 9 cited has addressed a letters to the Municipal
Commissioner, Tandur Municipality and requested for Construction of Sewerage
Treatment Plant (STP) or for making alternative arrangements, etc., for treatment of
drainage water at disposal

point in order to protect the water body from getting contaminated, as the same will
finally merge into the Kagna River for which there is a legal case filed in the Hon’ble
National Green Tribunal (NGT) against the Protection of precious Kagna River from
filth & Sewage water vide O.A.No.07/2024 (SZ) and for taking up the additional work
as mentioned above on priority basis for drainage disposal and treatment of sewerage
water from the Municipal Department.

Hence, if the additional work is not taken up, the present diversion of drainage
water from Golla Cheruvu tank cannot be disposed off at downstream after Left flank of
Bund. Hence, diversion of Sewage water from Left flank of Bund to disposal point is to
be taken up as additional work immediately. Hence, diversion of Sewage water from
Left flank of Bund to disposal point is to be taken up as additional work and requested
the Municipal Commissioner to take up the additional work on “priority basis” for
drainage disposal and treatment of sewerage water, as it is a part of Municipal work.
Treat this as most urgent.

Further, the Superintending Engineer Irrigation Circle, Chevella, higher officials
of this department has also addressed a letter to the Collector & District Magistrate,
Vikarabad District vide reference 10 cited to address the concerned department for
Constructing Sewerage Treatment plant (STP) or making alternative arrangements, etc.,
for treatment of drainage water and to protect the waterbody.

In this regard, it is to submit that, the work Construction of Sewerage Diversion

Box Drain is nearing to completion. Hence, it is once again requested to inform the
Municipal Commissioner, Tandur Municipality, Vikarabad District for taking up the
additional work for diversion of drainage water of Golla Cheruvu from Left flank of
tank Bund to disposal point on “priority basis” and treatment of sewerage water before
disposal point by any treatment method, as it is a part of Municipal work, as diversion
of drainage water from left flank tank Bund of Golla Cheruvu to be disposed only after
taking up the additional work only. Treat this as most urgent on top priority.
. [Contd..pg..3]
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This is submitted for favour of information and taking further necessary action.
Yours faithfully,

== al\si\303b
Dy. Executive Engineer, I&CADD.,

Irrigation Sub-Division No.2, Tandur.

\'Cigay submitted to the Municipal Commissioner, Tandur Municipality, Vikarabad
District for information and taking further necessary action in this matter. Kindly treat

this as most urgent on top priority.
— — o\jorwns
Dy. Executive Engineer, I&CADD.,

Irrigation Sub-Division No.2, Tandur.
0le

J] fyersted!]

T

VY. Execuiive Engineer I&CADD
rrrigation Division No 4 Vikaranan
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2% GOVERNMENT OF TELANGANA
'S IRRIGATION & C.A.D.DEPARTMENT

- From: To
" Sri.P. Madhusudhan Reddy, BE., The Municipal Commissioner,

Executive Engineer, I&KCADD., : Tandur Municipality,

Irrigation Division No.4, Vikarabad, Vikarabad District.

Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/AEE(T)/2024-25/1208 Date: /o -01-2025.

Sir; =2 ; ,

Sub: I&CAD Dept., Irrigation Division No.04, Vikarabad — Vikarabad District — Tandur |
(V) & (M) — Golla Cheruvu — Request for taking up the additional work of Diversion
of Sewerage water from Golla Cheruvu Tark and for Constructing Sewerage
Treatment Plant or making alternative arrangements, etc., for treatment of drainage
%\‘J‘) water — Reg.
P& Ref: 1. Representation of Sri P. Rohit Reddy, Hon’ble MLA of Tandur Constituency,
Lr. Dt.28.06.2022 addressed to the Hon’ble CM, Govt. of Telangana. :

2.T.O. Lr No: Irri Divn No.04/VKB/EE/DEE(T)/AEE(T)/2023-24/233, Dt: 31.05. 2023.‘
3. G.0.Rt.No.199, I&CAD (MK) Dept., Dt.03.08.2024. :
4. CE(I)/Hyd, Proc.No.DCE/OT1/AEE3/VKB Dist.,/TS/Golla Cheruvu, Tandur (V) &
(M), Dt.27.11.2024.
5. The Commissioner, Tandur Municipality, Vkb Dist, Lr.No.E1/Golla cheruvu/
385/2024, Dt.27.11.2024 addressed to T/O.
6. DEE Tandur Lr No: ISD No.02/TDR/DEE/AEE/2024-25/97, Dt: 06.12.2024.

;okkskkok sk ko

With reference to the subject cited, the Deputy Executive Engineer, Irrigation Sub 5
Division No.02 Tandur vide reference 6™ cited has submitted the following regarding for taking !
up of additional work for Diversion of Sewerage water from Golla Cheruvu Tank and for

Constructing Sewerage Treatment Plant or making alternative arrangements, etc., for treatment of

drainage water.

It is to inform that, Sri P. Rohit Reddy, the then Hon’ble MLA of Tandur Constituency .
vide reference 1% cited has informed that, the total Tandur Town drainage is entering into the
Golla Cheruvu Tank resulting in the tank water getting polluted. To avoid this and diversion of

drainage, it was requested to sanction Sewerage Treatment Plant (STP).

In this regard, this office has addressed letters to the District Collector, Vikarabad District,
vide reference 2" with a request to divert the Drainage inflows received from some areas of
Tandur Town into the Golla Cheruvu Tank by making alternate arrangements or by constructing
Sewerage Treatment Plant (STP), in order to protect the water body from getting contaminated, as .

per the representation of Sri P. Rohit Reddy, the then Hon’ble MLA of Tandur Constituency,

It is to submit that, the Government vide G.O. under reference 3" cited have accorded °
Administrative approval for the work Construction of Sewerage Diversion Box Drain and other

components of Golla Cheruvu, Tandur (V) & (M), Vikarabad District for an amount of Rs.488.00 Lakhs.
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Accordingly, technical sanction was accorded by the Chief Engineer (Irngatxog_,
Hyderabad for an amount of Rs.488.00 Lakhs vide reference 6" cited. v

The Commissioner, Tandur Municipality, Vikarabad District vide reference 5% cited has
addressed a letter to this office informing that, the Tandur Municipality is divided into five (5)
Zones for calculating the discharge for Comprehensive Drainage System. Golla Cheruvu Comes |
under Zone-1 with Wards covering 1, 2, 3, 4, 5, 6, 21 (96.06%), 22, 23, 24, 25, 26, 27 (92.30%),
34, 35 (15 wards). The total Discharge for Zone-I is having an outlet at Golla Cheruvu tank. '

Based on the Site visit of Sri B. Manohar Reddy, Hon’ble MLA of Tandur Constituency *
along with the Municipal Chairman of Tandur Town, Officials of Municipal, PR and Irrigation
Departments on Dt: 30.08.2024 & as per the discussion held in the Chambers of the Hon’ble
MLA Quarters of Tandur Town with above officials on dt: 21.09.2024, the estimate is prepared
as per the instructions of the Hon’ble MLA of Tandur Constituency and as per the feasibility of
site condition. There is a change in disposal point of Sewer diversion, hence the alignment of

diversion has changed accordingly for which additional amount is required.

As number of Sewerage Drains from Tandur Town are entering directly into the Tank, the
Drain is diverted by Construction of Sewerage Diversion Box Drain along the present ground
condition of foreshore of tank from Weir to Left flank of Bund and the estimate is prepared for .
the same and was sanctioned and the work will be taken up by our Department. The amount
sanctioned by Irrigation Department is sufficient for alignment mentioned above only. The “

Tender is under process.

And where ever the change in the alignment of Diversion of Sewage water is required
from Left flank of Bund to disposal point as per the instructions of Hon’ble MLA of Tandur |
Constituency, the Municipal Commissioner, Tandur municipality is requested to take up the

additional work, as it is a part of Municipal work.

Further, the Municipal Commissioner, Tandur Municipality, Vikarabad District is
requested to construct Sewerage Treatment Plant (STP) or to make alternative arrangements, etc.,
for treatment of drainage water at disposal point in order to protect the water body from getting
contaminated, as the same will finally merge into the Kagna River for which there is a legal case i
filed iﬂ the Hon’ble National Green Tribunal (NGT) against the Protection of precious Kagna °
River from filth & Sewage water vide O.A.No.07/2024. |

Yours faithfully,
Sd/-10.01.2025

Executive Engineer, I& CADD,
Irrigation Division No.4,Vikarabad.



~ -Copy submitted to the Superintending Engineer, Irrigation Circle Chevella for favour of
' kind information. i
‘/éopy to the Dy. Executive Engineer I&CAD Dept, Irrigation Sub Division No.02. Tandur i

for information and to peruse the subject matter.

Executive En ecr,‘fgc’\ G&D,

Irrigation Division No.4,Vikarabad
T
el

| Aterted ]

L nda—

uy. Executive Englneer\ﬁc:;gg‘;
rrigation Division NO 4 Vika




et

g

o

R

~

7
,y’
wf

d‘ﬂQ"‘Mun

Mine, Y Loy L% G1oNA Urewasy, - ddd ol
GOVERNMENT OF TELANGANA

IRRIGATION & C.A.D.DEPARTMENT WoiR — ML
From: To
Sri.P. Madhusudhan Reddy, BE., The Municipal Commissioner,
Executive Engineer, I&CADD., Tandur Municipality, i \,/\
Irrigation Division No.4, Vikarabad, Vikarabad District.
Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)AEE(T)/2025-26/ (Y Date: 92 2-04-2025.

Sir,
Sub: I&CAD Dept., Irrigation Division No.04, Vikarabad — Vikarabad District — Tandur
(V) & (M) — Golla Cheruvu — Request for taking up the additional work of Diversion
of Sewerage water from Golla Cheruvu Tank and for Constructing Sewerage

Treatment Plant or making alternative arrangements, etc., for treatment of drainage
water — Reg.

Ref:

1. G.O. Rt. No. 199 I&CAD (MK) Dept., Dt. 03.08.2024.

2. T.O. Lr.No.Irr Div. No.4/VKB/EE/DEE/AEE(T)/2024-25/ 1208, Dt. 10.01.2025
addressed to Municipal Commissioner, Tandur Municipality

3. DEE Tandur Lr No:- ISD No.02/TDR/DEE/AEE/2024-25/ 12, Dt: 22.04.2025

ook ok ko ok

I invited attention to the subject cited and it is to inform that as number of Sewerage Dfains
from Tandur Town are entering directly into the Golla Cheruvu Tank, it was proposed to divert the
drain by constructing Sewerage Diversion Box Drain along the foreshore of Golla cheruvu tank
from the weir to Left flank of tank Bund for a length of about 1300 meters. Accordingly the
estimate is prepared and the work was sanctioned by the Government for an amount of Rs.488.00
Lakhs vide reference 1* cited. Further the work is let out to M/s. Sri Sai Constructions Co., vide
Superintending Engineer, Irrigation Circle, Chevella Agreement No. 10/2024-25 Dt. 19.02.2025
and the work is in progress. N

In this regard it is to inform that, the amount sanctioned for Irrigation Department is
sufficient only for the construction of Box drain for the length mentioned above along the
foreshore of Golla Cheruvu tank. Hence, it was requested vide reference 2™ cited, for constructing
Sewerage Treatment Plant (STP) or making alternative arrangements, etc., for treatment of
drainage water at disposal point in order to protect the water body from getting contaminated, as
the same will finally merge into the Kagna River for which there is a legal case filed in the
Hon’ble National Green Tribunal (NGT) against the Protection of precious Kagna River from filth
& Sewage water vide O.A.N0.07/2024 (SZ).

In this connection, it is to inform that, if the additional work is not taken up, the present
diversion of drainage water from Golla Cheruvu tank cannot be disposed off at downstream after

Left flank of Bund. Hence diversion of Sewage water from Left flank of Bund of Golla Cheruvu

tank to disposal point is to be taken up as additional work for which estimate need to be prepared

ENgina.

ﬁi@@_work is related to drainage disposal and treatment of sewerage water which is a part of

=D
icipal work.
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Hence it is once again requested for taking up the additional work as mentioned above on

priority basis for drainage disposal and treatment of sewerage water from Municipal Department. ) \

Yours faithfully,
Sd/- Dt. 22.04.2025

Executive Engineer, 1& CADD,
Irrigation Division No.4,Vikarabad.

1. Copy submitted to the District Collector, Vikarabad for favour of kind information.

2. Copy submitted to the Superintending Engineer, Irrigation Circle Chevella for favour of kind

information.
%¢Copy to the Dy. Executive Engineer I&CAD Dept, Irrigation Sub Division No.02. Tandur for

information and to peruse the subject matter.

A 22\ea s
Executivé Engineer, CJA}DD,\

Irrigation Division No.4,Vikarabad

/) Pertest ]

‘ E i
ADD.
i Engineer 1&C
”’faﬁ::“&':ém o 4 Vikaraoa®
il
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GOVERNMENT OF TELANGANA
IRRIGATION & C.A.D.DEPARTMENT

From: To
Sri.P. Madhusudhan Reddy, BE.,

- The Municipal Commissioner,
Executive Engineer, [&CADD.,

Tandur Municipality,
Irrigation Division No.4, Vikarabad, Vikarabad District.
Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)AEE(T)/2025-26/ SR Date: 2.6 -07-2025,

Sir,
Sub: Il&CAD Dept., — Irrigation Division No.04, Vikarabad - Vikarabad District — Tandur
(V) & (M) — Golla Cheruvu — Request for taking up the additional work of Diversion
of Sewerage water from Golla Cheruvu Tank and for Constructing Sewerage

Treatment Plant or making alternative arrangements, etc., for treatment of drainage
water — Request — Reminder - Reg.

Ref: 1. G.O.Rt.No.199, I&CAD (MK) Dept., Dt.03.08.2024

2. DEE/TDR Lr. No.ISD No.2/TDR/DEE/AEE/2024-25/97, Dt.06.12.2024.

3.T/0 Lr.No.Irr.Div.No.4/VKB/EE/DEE/AEE(T)/2024-25/l208, Dt.10.01.2025
addressed to Municipal Commissioner, Tandur Municipality.

4. DEE/TDR Lr. No.ISD No.2/TDR/DEE/AEE/2024-25/137, Dt.14.02.2025.

5. DEE/TDR Lr. No.ISD No.2/TDR/DEE/AEE/2025-26/12, Dt.22.04.2025.

6. T/O Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/I 13, Dt.22.04.2025
addressed to Municipal Commissioner, Tandur Municipality.

7. DEE/TDR Lr. No.ISD No.2/ I'DR/DEE/AEE/2025-26/60,  Dt.:15.07.2025.

®k ok kok

In continuation to this office letters vide references 3™ and 6™ cited, wherein it was
informed that, as a number of Sewerage Drains from Tandur Town are entering directly into the
Golla Cheruvu Tank, it was proposed to divert the drain by Constructing Sewerage Diversion Box
Drain along the present ground condition of foreshore of Golla Cheruvu tank from the Weir to left
flank of tank Bund for a length of about 1300 m. Accordingly, the estimate is prepared and the
work was sanctioned by the Government for an amount of Rs.488.00 Lakhs vide reference 1%
cited. Further, the work was let out to M/s Sri Sai Constructions Co., vide Superintending

Engineer, Irrigation Circle, Chevella Agt.No.10/2024-25, Dt.19.02.2025 and the work is in

progress.

In this regard, it is to inform that, the amount sanctioned for Irrigation Department is
sufficient only for the Construction of Box Drain along the foreshore Golla Cheruvu tank for the
length mentioned above. Hence, it was requested the Executive Engineer vide references 1 o
& 5" cited to address the Municipal Commissioner, Tandur Municipality for taking up the

additional work for diversion of Sewage water from Left flank of Bund to disposal point.

In view of the above, it was requested for Constructing Sewerage Treatment Plant (STP)
or for making alternative arrangements, etc.. for treatment of drainage water at disposal point in

order to protect the water body from getting contaminated, as the same will finally merge into the

/0

—
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Kagna River for which there is a legal case filed in the Hon’ble National Green Tribunal (NGT)
against the Protection of precious Kagna River from filth & Sewage water vide O.A.N0.07/2024
(SZ) and for taking up the additional work as mentioned above on priority basis for drainage

disposal and treatment of sewerage water from the Municipal Department.

In this connection, it is to inform that, if the additional work is not taken up, the present
diversion of drainage water from Golla Cheruvu tank cannot be disposed off at downstream after
Left flank of Bund. Hence, diversion of Sewage water from Left flank of Bund to disposal

point is to be taken up as additional work.

Hence, in this regard, it is to submit that, the work is under progress and it is once again
requested for taking up the additional work on priority basis for drainage disposal and

treatment of sewerage water, as it is a part of Municipal work.

Yours faithfully,
Sd/-26.07.2025

Executive Engineer, 1& CADD,
Irrigation Division No.4,Vikarabad.l_,

- Copy submitted to the Superintending Engineer, Irrigation Circle Chevella for favour of
kind information.
- Copy submitted to the District Collector and Magistrate, Vikarabad District for favour of
kind information.
/Copy to the Dy. Executive Engineer [&CAD Dept, [rrigation Sub Division No.02.

Tandur for information and to peruse the subject matter.

M u} - —~
Executive Engineer, 1& (sz\I;\D%&\T:’:"\'l >

A pertecl I Irrigation Division No.4,Vikarabad

=W P &%"/m)s

Ny. Executive Englineer I&CADD,
rrigatign Division No 4 Vikaranan
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GOVERNMENT OF TELANGANA

IRRIGATION & C.A.D.DEPARTMENT

From: To

Sri.V. Ashok Kumar AMIE., ‘ The Municipal Commissioner,
Executive Engineer, I&CADD., Tandur Municipality,

Irrigation Division No.4, Vikarabad, Vikarabad District.

Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(TYAEE(T)/2025-26/ 830 Date: 24 -10-2025.
Sir,

Sub: I&CAD Dept., — Irrigation Division No.04, Vikarabad - Vikarabad District —
Tandur (V) & (M) - Golla Cheruvu — Request for taking up the additional work of
Diversion of Sewerage water from Golla Cheruvu Tank and for Constructing
Sewerage Treatment Plant or making alternative arrangements, etc., for

treatment of drainage water — Request — Reminder - Reg.

Ref: 1. G.O.Rt.N0.199, I&CAD (MK) Dept., Dt.03.08.2024

2. DEE/TDR Lr. No.ISD No.2/TDR/DEE/AEE/2024-25/97, Dt.06.12.2024.

3.T/0 Lr.No.Irr.Div.No.4/VKB/EE/DEE/AEE(T)/2024-25/1208, Dt.10.01.2025
addressed to Municipal Commissioner, Tandur Municipality.

4. DEE/TDR Lr. No.ISD No.2/TDR/DEE/AEE/2024-25/137, Dt.14.02.2025.

5. DEE/TDR Lr. No.ISD No.2/TDR/DEE/AEE/2025-26/12, Dt.22.04.2025.

6. T/O Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/113, Dt.22.04.2025
addressed to Municipal Commissioner, Tandur Municipality.

7. DEE/TDR Lr. No.ISD No.2/TDR/DEE/AEE/2025-26/60,  Dt.:15.07.2025.

8.1T/0 Lr.No.lrr.Div.NoA»/VKB/EE/DEE/AEE(’I‘)/2024--25/578, D1.10.01.2025
addressed to Municipal Commissioner, Tandur Municipality.

k% ok kk

In continuation to this office letters vide references 314, 6th & 82 cited, wherein it was
informed that, as a number of Sewerage Drains from Tandur Town are entering directly into
the Golla Cheruvu Tank, it was proposed to divert the drain by Constructing Sewerage
Diversion Box Drain along the present ground condition of foreshore of Golla Cheruvu tank
from the Weir to left flank of tank Bund for a length of about 1300 m. Accordingly, the
estimate is prepared and the work was sanctioned by the Government for an amount of
Rs.488.00 lakhs vide reference 1st cited. Further, the work was let out to M/s Sri Sai
Constructions Co., vide Superintending Engineer, Irrigation Circle, Chevella Agt.No.10/2024-
25, Dt.19.02.2025 and the work Construction of Sewerage Diversion Box Drain is nearing to

completion

In this regard, it is to inform that, the amount sanctioned for Irrigation Department is
sufficient only for the Construction of Box Drain along the foreshore Golla Cheruva tank for

the length mentioned above.

In view of the above, it is'once again requested for Constructing Sewerage Treatment

Plant (STP) or for making alternative arrangements, ete., for treatment of drainage water at

72
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r body from getting contaminated, as the same will
finally merge into the Kagna River for which there is a leg

Green Tribunal (NGT)

disposal point in order to protect the wate

al case filed in the Hon’ble National
’

against the Protection of precious Kagna River from filth & Sewage o
water vide O.A.No.07/2024. (SZ) and for taking up the additional work as mentioned above on
priority basis for drainage disposal and treatment of sewerage water from the Municipal
Department.

Further, In this connection, it is to inform that, if the additional work s not taken up,

the present diversion of drainage water from Golla Cheruva tank cannot be disposed off ay

downstream after Left flank of Bund, Hence, diversion of Sewage water from Left flank of

Bund to disposal point is to be taken up as additional work.

Hence, in this regard, it is to submit that,

the work is Construction of Sewerage

Diversion Box Drain is nearing to completion and it is once again requested for taking up the

additional work on priority basis for drainage disposal and treatment of sewerage water, as it is

a part of Municipal work.

Yours faithfully,
Sd/-24.10.2025

xecutive Engincer, I1& CA DD,
[rrigation Division No. 4, Vikarabad.

- Copy submitted to the District Col
favour of kind information.

- Copy submitted to the Superintending
of kind information.

lector and Magistrate, Vikarabad District  for

ingineer, Irrigation Circle Chevella, for favour

/COP}’ to the Sub Collector Tandur for favour of information.

Copy to the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur for
information and to persue the subject matter.

N AT o2

[xecutive ingineer, [&CADD.,
/[ ﬂ)ﬁ-m‘i'&l” [rrigation Division No.4, Vikarabad.

S

'___4
l{\L"\a’S
Ryineer IBEARD. i
No 4 Vikaraban

utive E
Jy. Execulive
irrigation Division
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GOVERNMENT OF TELANGANA

IRRIGATION & C.A.D.DEPARTMENT l 7“?_
From: To )
Sri.V. Ashok Kumar AMIE., The Municipal Commissioner,
Executive Engineer, [&CADD., Tandur Municipality,
Irrigation Division No.4, Vikarabad, Vikarabad District.
Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(TYAEE(T)2025-26/ 1% 0 . Date: %j -1-2026.

Sir,
Sub: I1&CAD Dept., — Irrigation Division No.04, Vikarabad - Vikarabad District —

Tandur (V) & (M) — Golla Cheruvu — Request for taking up the additional work
of Diversion of Sewerage water from Golla Cheruvu Tank and for Constructing
Sewerage Treatment Plant or making alternative arrangements, etc., for treatment of
drainage water — Request — Reminder - 4 — Reg
Ref: 1. G.O.Rt.N0.199, [&CAD (MK) Dept., Dt.03.08.2024

2. DEE Tandur Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/97, Dt.06.12.2024.

3. T.O. Lr.No.Irr.Div.No.4/VKB/EE/DEE/AEE(T)/2024-25/1208, Dt.10. 01.2025
addressed to Municipal Commissioner, Tandur Municipality.

4. DEE Tandur .Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/137, Dt.14.02.2025.

5. DEE Tandur Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/12, Dt.22.04.2025.

6. TO, Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/113, Dt.22.04.2025
addressed to Municipal Commissioner, Tandur Municipality.

7. DEE TandurLr.No.ISD No.2/TDR/DEE/AEE/2025-26/60, Dt.15.07.2025.

8. T.O.Lr.No.Irr.Div.No.4/VKB/EE/DEE(T)/ AEE(T)/2025-26/578, Dt.26.07.2025
addressed to Municipal Commissioner, Tandur Municipality.

9. T.O Lr.No.lrr.Div.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/578, Dt.26.07.2025
addressed to Municipal Commissioner, Tandur Municipality.

10. SE/IC/Chevella, Lr.No.SE/IC/Chevella/DEE-2/TS2/Treatment of drainage water for
Golla Cheruvu/1643, Dt.01.12.2025 addressed to the Collector & District Magistrate,
Vikarabad District.

11. DEE Tandur Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/94, Dt.17.09.2025.

12. T.O. Lr No: Irr Div NO.04/VKB/EE/DEE(T)/AEE(T)/2025-26/830, Dt: 24.10.2025

13. DEE Tandur Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/119, Dt.01.01.2026.

EE I

With reference to the subject cited, it is to submit that the Deputy Executive Engineer,
Tandur vide references ond g4t 5t g & 13" cited, has already informed that, as number of
Sewerage Drains from Tandur Town are entering directly into the Golla Cheruvu Tank, it was
proposed to divert the drain by Constructing Sewerage Diversion Box Drain along the present
ground condition of foreshore of Golla Cheruvu tank from the Weir to left flank of tank Bund for
a length of about 1300 m. Accordingly the estimate is prepared and the work was
Administratively sanctioned by the Government of Telangana for an amount of Rs.488.00 Lakhs
vide reference 1% cited and technical sanction was accorded by the Chief Engineer (Irrigation),
Hyderabad on Dt.27.1 1.2024. Further. the work was let out to M/s Sri Sai Constructions Co., vide
Superintending Engineer, Irrigation Circle, Chevella L.S.Agt.No.10/2024-25, Dt.19.02.2025 and

the work Construction of Sewerage Diversion Box Drain is nearing to completion.
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[n this regard, it is to inform that, the amount sanctioned for Irrigation Departlnklsx 4
% ™

sufficient only for the Construction of Box Drain along the foreshore Golla Cheruvu tank for the® \

length mentioned above and the diversion of Sewage water from Golla Cheruvu cannot be

disposed off at downstream after left flank of bund.

Hence, diversion of drainage water from left flank tank Bund of Golla Cheruvu to be

disposed only after taking up the additional work which is a part of Municipal work.

In view of the above, this office vide references 3, 6", 8" 9" & 12" ¢ited has addressed
letters to the Municipal Commissioner, Tandur Municipality and requested for Construction of
Sewerage Treatment Plant (STP) or for making alternative arrangements, etc., for treatment of
drainage water at disposal point in order to protect the water body from getting contaminated, as
the same will finally merge into the Kagna River for which there is a legal case filed in the
Hon’ble National Green Tribunal (NGT) against the Protection of precious Kagna River from
filth & Sewage water vide O.A.No.07/2024 (SZ) and for taking up the additional work as
mentioned above on priority basis for drainage disposal and treatment of sewerage water from

the Municipal Department.

Hence, if the additional work is not taken up, the present diversion of drainage water
from Golla Cheruvu tank cannot be disposed off at downstream after Left flank of Bund.
Hence, diversion of Sewage water from Left flank of Bund to disposal point is to be taken up
as additional work immediately. Hence, diversion of Sewage water from Left flank of Bund
to disposal point is to be taken up as additional work and it is requested to take up the
additional work on “priority basis” for drainage disposal and treatment of sewerage water,

as it is a part of Municipal work. Treat this as most urgent.

Further, the Superintending Engineer Irrigation Circle, Chevella, higher officials of this
department has also addressed a letter to the Collector & District Magistrate, Vikarabad District
vide reference 10" cited to address the concerned department for Constructing Sewerage
Treatment plant (STP) or making alternative arrangements, ctc.. for treatment of drainage water

and to protect the waterbody.

In this regard, it is to submit that, the work Construction of Sewerage Diversion Box Drain
is nearing to completion.

Hence, it is once again requested for taking up the additional work for diversion of
drainage water of Golla Cheruvu from Left flank of tank Bund to disposal point on
“priority basis” and treatment of sewerage water before disposal pbint by any treatment
method, as it is a part of Municipal work, as diversion of drainage water from left flank
tank Bund of Golla Cheruvu to be disposed only after taking up the additional work only.

Treat this as most urgent on top priority.




Yours faithfully,

Sd/- 31.01.2026
Executive Engineer, 1& CADD,
Irrigation Division No. 4, Vikarabad.

- Copy submitted to the District Collector and Magistrate, Vikarabad District for favour of
kind information.
- Copy submitted to the Superintending Engineer, Irrigation Circle Chevella, for favour of

e kind information.
./ Copy to the Sub Collector Tandur for favour of information.
- Copy to the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur for

information and to persue the subject matter.
L,
%’- \ 24

Executive Engineer, I&CADD.,
Irrigation Division No.4, Vikarabad.

L
Ghe e
Jiested I

vy. Executive Engineer l_&CADD.
'-rri.oation Division NO 4 Vikarabar




ArneXu ye ~4| S

1,8
B
GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From To
8ri. A. Ravi Kumar,s.e., The Collector &
Superintending Engineer, District Magistrate,
Irrigation Circle, Vikarabad District
Chcve]la,
N catment of drs nagé water for Golla Cheruvu/ ¢4 3"
Dt:0{ .12.2025.

Ref:~

Sub:- 1 & CAD Dept- SE,IC/Chevella- Golla Cheruvu - Request for taking up

the additional work of Diversion of Sewerage water from Golla Cheruvu
Tank and for Constructing Sewerage Treatment Plant(STP) -or making
alternative arrangements, etc,, for treatment of drainage water -
Request — Reg.

)

2'

G.0O.Rt No.199, Irrigation & CAD(MK) Degartinent Dated:03.08.2024.
The Chief Engineer(MI), O/o Engineer- in- Chief(General),Hyderabad
Lr.No.ENC(G)/CE{MI)/Dy.ENC/DCE(MI)/DEE11/AEE28 /Golla  Cheruwu,
dt:03.09.2024 along with the @m;losura,,l communicated to this office
vide endt No:OT1/AEE3/NGT/1414,dt:05.09.2024

The Chief Engineer, Irrigation, Hyderabad memo No:CE,Irr, Hyd/DCE/
OT1/AEE3/Golla Cheruvu /1919, dt:24,10.2024

The CE (MI},0 /oEngineer- in- Chief((}eneral) ,Hyderabad Lr.No. ENC (G}/
CE{MI)/ Dy.ENC/DCE(MI)/DEE11/AEE28 / GollaCheruvu,dt:26.10.2024
along with the enclosure, commumcaged to this office vide endt
No:OT1/AEE3/ Gollacheruvu Repm&entarion{ 2024 /2051, dt:08,11.2024,
The Chief Engineer(Ml), O/o Engineer- in- Chief{General),Hyderabad
Lr.No.ENC(G)/CE(MI)/Dy.ENC/DCE(MI)/ DEELI /AEE28 /Golla Cheruvu,
dt:26.10.2024 along with the enclosure, cqnnnumcated to this office
vide endt No:OT1/AEE3/Gollacheruvu Representation /2126, dt:14.11.2024
This office letter No:SE/IC/Chevella/TS2/ Gol}a Cheruvu/ Reprsentation/
22 ¢B dt:17.01.2025.

This Gfﬁce L.S. Agreement No:10/ 2024~25 Dated:19.02.2025.

The Executive Engineer, Irrigation Dmsmp No:4, Vikarabad Lr No:
Irr .Dvn.No.4/VKB/EE/DEE(T) /AEE(T) /2025-26 /830, Dt.24.10.2025
addressed to the Municipal Commissioner, Tandur Municipality,
Vikarabad district.

dokkhk

With reference to the subject and reference | cited, it is submitted that

the Government have accorded Administrative at proval vide reference 1st
cited for the work "Protection & Beautification of Golla Cheruvu Construction
of Sewerage Diversion Box Drain, Removal of water Hyacinth in the Tank Bed
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area, Laying of WBM Road over Bund, Re-sectioning & Construction of Box .

drain along the Feeder channel, Construction of Culverts, Developmerit of
Greenery, Proyiding Elec l tion and other Amenities over the Tank Bund of
Golla Cheruvu, Tandur (V] & (M), Vikarabad District" for an amount of
Rs:488.00 Lakhs. ;I

" Further, it fs to submit that a legal notice registered with No: 714 of 2016

" under the iprov-isién of NG’F was received vide reference 2nd to 5% cited

regarding protection of pracious water body i.e Golla Cheruvu at Tandur town,
As per the instructions in the above references cited, the report was submitted
to the higher officers v.id;ef this office letter under reference 6% cited with a
request to obtain the‘neeeésary orders for Construction of Sewerage Treatment
Plant (STP) or for make alternate arrangements, ete., to protect the water body
from getting contaminated.:

The Chief Engineer, Hyderabad has addressed a letter to the District
Collector, Vikarabad vide letter No:CE(l,HYD/DCE/QT1/AEES/Golla
Chertivu/Rep /202572873, dt:01.02.2025 duly requesting to expedite the
process of establishing the STPs for avoiding the contamination of water body
immediately, as the sam,eé‘i:s finally mergzng into the Kagna river for which
there is a legal case.

Subsequently, the work sanctionsd vide reference 1% cited was let out to
M/s Sri Sai Constructions é;‘a, Nirmal vide reference 7t cited.
~ In this connection, 1t is to submit that the amount sanctioned vide
reference 1%t cited for irﬂgaﬁon department is sufficient only for the
construction of Box drain for a length of about 1300 meters aloﬂg the foreshore
of Golla cheruvu and the diversion of drainage water from the Golla cheruvu
cannot be disposed off at down stream after left flood bank.
Henge, diversion of dxaumge water from left tank bund of Golla Cheruvu
tank to be disposed only after taking up the additional work which is a part of

Muncipal work. ]
Accordingly, the Exeé:u.tive Engineer, Irrigation Division No: 4, Vikarabad

has addressed number eff letters to the Municipal Commissioner, "Tandur’
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Municipality and requested for Construction of Sewerage Treatment Plant (STP)
or for make alternate arrangements, etc., to protcctlthe water body from getting
contaminated.

Further vide reference 8th cited also the Executlve Engineer, Irrigation
Division No:4, Vikarabad  has addressed aj letter to the Municipal
Commissioner of Tandur Municipality and inforr%wd that, as a4 number of
Sewerage drains from Tandur Town are enteri:ll'lg directly into the Golla

Cheruvu tank, it was proposed to divert the dram by Constructing Sewerage

diversion Box Drain along the present ground co dmon of foreshore of Golla

Cheruva tank from the Weir to left flank of tank Bund for a length of about
1300 m. If the additional work is not taken up, the present diversion of
drainage water from Golla Cheruva tank cannot be j;dispaset:.’l off at downstream
after Left Bank of Bund. Hence, diversion of Seweige water from Left flank of
Bund to disposal point is to be taken up as addmonal work and requested the
Muncipal commissioner to take up the addmonal work on priority basis for
drainage disposal and treatment of sewerage water, | ‘as xgi)art Tunicipal work.

In view of the above, the Collector & District Magistrate, Vikarabad
District is requested to address the concerned department for Constructing
Sewerage Treatment Plant(STP} or making alternative arrangements, ete., for
treatment of Mnage water and to protect the water body. '

Yours faithfully,
df- dt:01.12.2025
Supcnmtcndmg Engineer
Ir igation Circle, Chevella.

\-CO/py to the Execuﬁve Engineer, Irrigation Dmamn No: 4, Vikarabad for
information and instructed to pursue the above matter with the concerned
officials & arrarige to solve the problem at the earliest.

k|

Wﬁ‘h&ﬂﬂ""“ :

/%eb-a__,

uUy. Executive Engineer I&CADD.
.rrigation Division No 4 VlkTraDaf‘
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GOVERNMENT OF TELANGANA | #BFE "0%5®
N .S ( IRRIGATION & CAD DEPARTMENT .
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- From: To: 4 =27 2%
N Sri.K.Dharma, B.Tech., FIE., \/6igs’trict ollector,
Chief Engineer (lrrigation),Hyderabad, Vikaraba ams t:?&_I:
2" floor, Jalasoudha Building, door~
Errummanzil, Hvderabad. ~

o

) .
Lr.No.CE(I)/HYD/DCE/OT1/AEE3/Golla cheruvu/Rep/2025]7’87 Dt. | .02.2025.

ub: I & CAD Dept., - Irrigation, Hyderabad - Representation & legal notice of Sri
Rajgopal Sarda, President, Tandur Citizen Welfare Society - regarding

v Protection of precious water body of Tandur town by name Golla Cheruvy -
o Request to take necessary action - Regarding.

Ref: 1. Legal Notice dt: 30.07.2024 sent to the respondents under the provisions

v 2. TheEngineer-in-Chief(Genera[),HyderabadLr.No.ENC(G)/CE(MI)/Dy.ENC/
@\ DCE(MI)/DEE11 /AEEZB/Rep/GollaCheruvu, Dt:06.11.2024 communicated

vide Chief Engineer, Irrigation, Hyd endt: No: DCE/ OT1/AEE3/Golla
Cheruvu/ Representation/ 2126, dt:14.11.2024.

3. Executive Engineer, Irrigation Division No:4, Vikarabad Lr.Nos. Irr.
Dvn.No.4/VKB/EE/DEE(T}/AEE(T)/2024-25/1115&1132, dt:17.12.2024
& 20.12.2024

4. SE,IC,Chevella Lr.No.SE/IC/Chevella/TSZ/Gollacheruvu/Representation/
22 CE Dt.17.01.2025.

It is to inform that, with reference to the above, the Superintending Engineer,
Irrigation Circle, Chevella vide reference 4th cited, has submitted the following
report regarding the subject matter.

Sri. Rajagopal Sarada, President of Tandur Citizens Welfare Society sent a
legal notice dt: 30.07.2024 to the Dy. Executive Engineer, Irrigation Sub Division
No:2, Tandur regarding Protection of Precious water body of Tandur town by named
Golla Cheruvu of Tandur (V} & (M), Vikarabad District, A representation
dt: 11.10.2024 was also received from Sri. Rajagopal Sarada, President of Tandur
Citizens Welfare Society, regarding the subject matter and was requested to protect
the water body from entering untreated drainage water into Golla Cheruvu lake at
Tandur (V) & (M), Vikarabad.

In this connection, the work of “Protection & Beautification of Golla Cheruvu-
Construction of Sewerage Diversion Box Drain, Removal of water Hyacinth in the

Tank Bed area, Laying of WBM Road over Bund, Re-sectioning and construction of

\\Server-hyd\server\Clvief Engincer, Irrigation, Hyderabad (Tech.)\OT L\AEES\SE-I(_‘-CheveIla\GnlJa cheruvu 2022\District Collector - Golla cheruvu - Reore

santation dorv




Box Drain along Development";‘ 1

ties over the Tank Bund of Golla

sthe” feeder Channel,Construction of Culverts?
Greenery, Providing Electrification and other Ameni

Cheruvu, Tandur (V) & (M), Vikarabad District”
Telangana_‘__‘;/ic‘l*e G.O Rt No.199, |g& CAD(MK)
sanction wés -"accorded by the Chief

is sanctioned by the Government of
Dept.,Dt: 03.08.2024 and the technical

Engineer, Irrigation, Hyderabad on
Dt.27.11.2024. The work will be taken up immediately,

NOw coming into the tank, and

Beautification of Golla Cheruvu Tank will be taken up as per sanction,

Further, the Superintending Engineer,

Irrigation Circle, Chevella has
submitted that the Executive Engineer,

Irrigation Division No.4, Vikarabad have

and requested for Construction of Sewer

age Treatment Plant (STP) or for making
al

ternate arrangements, etc., to protect the water body from ge

tting contaminated.
The matter was informed to the Sri. Rajago

pal Sarada, President of Tandur Citizens
Welfare Society by the Dy. Executive Engineer,

Irrigation Division No:2, Tandur vide
letter dt:13.09.2024 as a reply to his legal notic

e (enclosed),

reen Tribunal (NGT) against the Protection

of precious kagna river from filth & Sewage water vide 0.A.No0.07/2024.

[ Adtexted Jf -
Yours faithfully,
Nineer I&CADD. Sd/- Dt:01.02.2025
LY. Ezecm,“’?,ﬁ:gf&’e{? Vikargna© K. Dharma
mation DIVISIO Chief Engineer, Irrigation,
Hyderabad

A\l 4
L

\
{’or Chief Engineer, Irrigation, Hyderabad

Copy to the Superintending Engineer,
immediate necessary action.

Copy to the Executive En
necessary action.

Irrigation Circle, Chevella for taking

gineer, Irrigation Division No.4, Vikarabad for immediate

\\Server-ivd\server\Chief Engineer. Irrieation Hudarshad ITast W amrt «omm .
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GOVERNMENT OF TELANGANA  '\* g ey /‘/
IRRIGATION & CAD DEPARTMENT % e, ﬁ L
’ :5; e

From: _ To: g z?f;fjw";wﬁﬁwﬂ
Sri.K.Dharma, B.Tech,, FIE,, The Engineer-in-Chief ( el
Chief Engineer (lrrigation), Hyderabad, 2" floor, Jalasoudha Building,
2™ floor, Jalasoudha Building, Errummanz(t Hyderabad.
Errummanzil, Hyderabad.

ki . Jﬁ?"f Jriir ¥

T1/AEE3/Golla cheruvu/2025) Dt. | .02.2025. ¥

Sir, i '
Sub. { & CAD Dept., - Irrigation, Hyderabad - representation & legal notice of 5ri

Rajgopal Sarda, President, Tandur Citizen Welfare Society - regarding
Protection of precious water body of Tandur town by name Golla Cheruvu -
report submitted - Regarding.

WL

Ref: 1. Legal Notice dt: 30.07.2024 sent to the respondents under the provisions
of NGT.
2. The Chief Engineer (Irrigation), Hyderabad Memo No. CE, lrr, Hyd/
DCE/OT1/AER3/Golla Cheruvu/1919 dt:24,10.2024 along with enclosures.
3. TheEngineer-in-Chief(General),Hyderabadlr.No.ENC(G)/CE(M{}/ Dy. ENC/

. DCE(MI)/DEE11/AEE28/Rep/GollaCheruvu, Dt:06.11.2024 communicated
de Chief Engineer, Irrigation, Hyd endt: No: DCE/ OT1/AEE3/Golla

heruvul Representation/ 2126, dt:14.11,2024.

4}\ '\b4 Executive Engineer, Irrigation Division No:4, Vikarabad Lr.Nos. Irr.Dvn.
Io2a¥

W

2o

Sole

{9t

No.4/VKB/EE/DEE(T)/AEE(T)/2024- 25/1115&1132 dt:17.12.2024
& 20.12.2024

5. SE,IC,Chevella Lr.No.SE/IC/Chevella/TS2/Gollacheruvu/Representation/
22 CE Dt.17.01.2025.

Ak kkk

With reference to the subject and references cited, it is to submit that, the
Superintending Engineer, Irrigation Circle, Chevella has submitted the following
report regarding the subject matter.

Sri. Rajagopal 'Sar.ada, President of Tandur Citizens Welfare Society sent a
legal notice dt: 30.07.2024 to the Dy. Executivg Enginée_r, Irrigation Sub Division
Ne:2, Tandur regarding Protection of precious water body of Tandur town by named
Golla Cheruvu of Tandur (V) & (M), Vikarabad District. A representation dt:
11.10.2024 was also received from Sri. Rajagopal Sarada, President of Tandur
Citizens Welfare Society, regarding the subject matter and was requested to protect

Chief Enginesr, Irrigation, Hyderabiad {Tech AOTI\ACEINSE-ICChevella\Golla cheruvu 2022\ vo ENC{ZENERAL) Golla cne rva - Rapresentationdocx
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n Ihis cornection, Rt v submitted that the work of “Protection i
Bemntification of Golla Cheruvu- Construction of Sewerage Diversion Box Drain,
Removal of water Hyacinth in the Tank Bed area, Laying of WBM Road over Bund,
Re-sectioning and construction of Box Drain along the feeder Channel,Construction
of Culverts, Development of Greenery, Providing Electrification and other Amenities
over the Tank Bund of Golla Cheruvu, Tandur (V) & (M), Vikarabad District” is
sanctioned by the Government of Telangana vide G.0 Rt No.199, 1& CAD(MK)
Dept.,Dt: 03.08.2024 and the technical sanction was accorded by the Chief Engineer,
Irrigation , Hyderabad on Dt.: 27.11.2024. Agreement to be concluded as the tender
was accepted to the M/s SRI SAI CONSTRUCTIONS Co at (-) 4.55 % less over the ECY

of Rs.3,95,35,741,00/- priced with SSR of 2024-25 which works out to TCV of
Rs.3,77,36,864.78/- which {s under process.

Further, the Superintending Engineer, Irrigation Circle, Chevella has reported
that, once the agreement is concluded by the agency, the work will be executed for
Construction of Sewerage Diversion Box Drain for diversion of drainage water which

is now coming into the tank, and Beautification of Golla Cheruvu Tank will be taken
up as per sanction.

Further, the Superintending Engineer, Irrigation Circle, Chevella has
submitted that the Executive Engineer, Irrigation Division No.4, Vikarabad have
addressed number of letters to the Municipal Commissioner of Tandur Municipality
and requested for Construction of Sewerage Treatment Plant (STP) or for making
alternate arrangements, etc., to protect the water body from getting contaminated.
The matter was informed to the Sri, Rajagopal Sarada, President of Tandur Citizens
Welfare Society by the Dy. Executive Engineer, Irrigation Division No:2, Tandur vide
letter dt:13.09.2024 as a reply to his legal notice. (enclosed).

Further, a letter to the District Collector, Vikarabad was addressed by this
office duly requesting to expedite the process of establishing the STPs for avoiding
the contamination of water body immediately as the same will finally merge into
the kagna river for which there is a legal case filed in the Hon’ble National Green
Tribunal (NGT) against the Protection of precious kagna river from filth & Sewage
water vide 0.A.No.07/2024,

Wsarver-hyd\survmACHia! Enginesr, lrigation, Hyderwbad (Teeh ROTIVAEESYSEACCheyelis\Ooila cherwis 2022\L1 b0 ENC (eENERALY Golla eharuvid - Ragieysanitation. doex
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Mmmmwmmmmmwtwu the contamination of
watet body immedistety in view of the NGT case,

Yours faithfully,
§d/- D8,01.02.2025,
K. Dharma,

Chief Engineer,
{Irrigatian), Hyderabad,

or C En gineer,
'}gﬂon), Hyderabad.

the Superintending Engineer, lmgauon Circle, Chevella is instructed for
‘mwp action and report complianc

Office of the Superintending Engineer
Irrigation Circle, Chevella,

Endt No.SE/IC/Chevella/DEE-I/TS2/Gollacheruvy /  \§3 | dt: € 02,0025

Copy communicated to the Executive Engineer, Irrigation Division

N‘o.4 Vikarabad for information and instructed to follow up with the concerned )
4 / ofﬁc:als and report compliance.

W

b 8d/- dt:05.02.2025
;\‘Y Superintending Engineer,
L/ Irrigation Circle, Chevella. s
0:

1. The Executive Engfncer,
Irrigation Division No.4,

Viksenbect " URkesied /]

11/ Attested //
Ao . o _—i«-\u{\hﬂ_—-
M /}G\ﬂ”ﬁ Uy. Executive Engineer 1&CADD.

' Deputy Executive Enginger, rination Division No 4 Vikarabar
Irrigation Circle, Chcvella.

w-&um“ - , pate 12

: amunicnted to the Deputy EMMME 5 R.-S"
ﬁ:?mm Sub Division, No- o i stion and lunlWl
mmww"““
aclion. INCFeol.
v WEPs |
SWarverbydiservenCiet Engiosse, rigaion, irec 451G Chevsla ot heroiy JTI 1o ENC IGENERAL] Gl s e - 3
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SOVERNMENT OF TEDANGANA
IRRIGATION & CAD DEPAR ey

~ u""\w
From, . To,
Sr i‘K.S.S. Chandrasekha-r, M.Tech FIEFIGS  The Principal Secretary
Chief Enginger

*

to GOy

I & CAD Department
O Engineer-in-Chief (General), 4" Floor, F-24, B.R Ambedkar .
\rjgation ang Cap Department, - Telangana Secretariat, "
Floor, Jalasoudha Building, Hyderabacd,
e Erummangy, Hyderabad,

o B ——

, Dt:15-02:2025,

Dct-SUb':- - | & CAD Dgpartment - Repr'esentay.tion &'legal notice of Sri, Raqupé[ garda, 4
. President, Tandur Citizen Welfare Society - Regarding ‘protection - of -
precious water body of Tandur town by name Golla-cheruvy - Reg.. ¥ :

Ref:-  Chief Enginecr (1), Hyderabad, CE(I)/-Hyd/DCE/OTT/AEEB/Golta Che?gvu/ :
2025/2874, Dt:01.02.2025. :
MU‘) ) o ¥
SCR. " s The Chief Engineer Hyderabad has submitted that Sri Raj'dar’gopal Sar;da,

Cheruvu lake at Tandur (V) & (M), Vikarabad. o éﬁ
J‘/ In this regard, the work “Protection & Beautification of Golla Cheryvy -
Construction of Sev&erage Diversion Box Drain, Removal of water Hyacinth?in
the Tank Bed area, Laying of WBM Road over Bund, Re-sem:J;_gfg_:n1’:1Vg5:¥a;§"ggii.i ?
construction of Box Drain along the feeder Channel, Construction of Culverts,

Development of Greenery, Providing Electrification and other Amenities ov;er
the Tank Bund of Golla Cheruvy ;

¢

: -25 which works out to TCV qfs
Rs.3,77{36.864.?8/_- which is under process. On agreement concluded by";hgéf‘
gency, the work will be executed as per sanction, ‘

'U Further, the Executive Engineer, Ip No.4, Vikarabad hgve._g;jdrq;ged 1
Rlimber of letters to fhe Municipal Commissioner of Tandur'MumtJ'p‘alfty:'@né'

B Ve T
St

3 sy &%
P 4
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requested for Construction of Sewerage Treatment Plant (STP) or for making
alternate arrangements, etc., to protect the water body from getting
contaminated. The matter was informed to Sri. Rajagopal Sarada, Preqsdent of
Tandur Citizens Welfare Society by the DEE, 15D Ne.2, Tandur vide letter
dt:13.09.2024 as a reply to his legal notice,

The Chief Enginecr, Hyderabad has addressed a letter to the District
Collector, Vikarabad duly requesting to expedite the process of establishing the
STPs for avoiding the contamination of water body immediately as the same
will finally merge into the kagna river for which there is a legal case filed in
the Hon'ble National Green Tribunal (NGT) against the Protection of precious
kagna river from filth & Sewage water vide 0.A.No.07/2024. ‘

Hence, It is requested to address the Principal Secretary to Government
MA & UD Department to instruct concerned to expedite the process of
establishing the STPs for avoiding the contamination of water body. . ¢
Encl: Reference 2™ cited. !

Yours faithfully, ;
Sd/- 15.02.2025 .
Sri. KSS. Chandrasekhar

Chief Engineer (MI) . .

0/0 Engineer-in-Chief (General)

+€0py to the Chief Engineer (1), Hyderabad for information,

S ;M 2
Deputy Chief Engineer(Mf}, &
| & CAD Dept., Hyderabad. v

y/ %\\S} ‘ m %.ﬁﬂ.‘%%r

¥

o W‘% e {
a/ " Nahertal E
éﬂ;n al "l " ?

==ty :

uy. Executive Engineer I&CADD. Y

wrriaation Division No 4 Vikarapa« i
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GOVERNMENT OF TELANGANA ~ 8MbeXWye- us
IRRIGATION & C.A.D.DEPARTMENT 2y

From: To

Sri.P. Madhusudhan Reddy, BE, The Superintending Engineer, I&CADD.,
Executive Engineer,I&CADD., Irrigation Circle, Chevella.

Irrigation Division No.4,Vikarabad.

Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/AEE(T)/2024-25/ \\\$ Date: \y -12-2024
Sir,

Sub: I&CADDept., -Irrigation Division No.04, Vikarabad— Vikarabad District — Tandur
(V) & (M) — Protection of precious waterbody of Tandur town by name Golla

Cheruvu — Reg.
Ref: 1. Legal Notice Dt.30.07.2024.
2. G.O.Rt.No.199, I&CAD (MK) Dept., Dt.03.08.2024
3. Representation of Sri Rajagopal Sarada, President of Tandur Citizens Welfare

Society, sent by Regd. Post on Dt.11.10.2024.
4. DEE TDR Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/98  Dt.:06 - 12 -2024.

o A ok ok ok ok ok ok

Anent to the representation of Sri Rajagopal Sarada, President of Tandur Citizens Welfare
B -‘ iety regarding Protection of precious waterbody of Tandur town by name Golla Cheruvu of
;'I’ dur (V) & (M), Vikarabad District submitted vide reference 3" cited, the Deputy Executive
Engmeer, ISD No. 2, Tandur vide reference 4" cited has reported the following.
The works pertaining to Golla Cheruvu at Tandur (V) & (M), Vikarabad District is
sanctioned by the Government of Telangana vide G.O. under reference 2™ cited. Accordingly,
technical sanction was accorded by the Irrigation Department on Dt.: 27.11.2024.

Now, tender work is under process. Once the agreement is concluded by the agency, the
work will be executed for Construction of Sewerage Diversion Box Drain for diversion of
drainage water into the tank and Beautification of Golla Cheruvu Tank will be taken up as per
sanction.

Further, this office has requested the Municipal Commissioner of Tandur Municipality
several times for Construction of Sewerage Treatment Plant or making alternate arrangements,
etc., to protect the waterbody from getting contaminated.

Hence, the Superintending Engineer, Irrigation Circle, Chevella is requeseted to
address the Higher Authorities for taking further necessary action in this regard.
Yours faithfully,

Sd/-17.12.2024
Executive Engineer, I& CADD,
Irrigation Division No.4,Vikarabad.

Copy to the Dy. Executive Engineer, I&CADD Irrigation Sub Division No.02, Tandur for

information. /| Rddendest !/ |
:\ Executiv(g@?ﬁ\‘eer, I&Tl?ﬁ)D,
- { I Engl f CADD . . o o
. ERECHITIG O TRim Irrigation Division No.4,Vikarabad
arication Division No 4 Vikaraoar

2 e
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GOVERNMENT OF TELANGANA
IRRIGATION & C.A.D.DEPARTMENT

From: : To

Sri.P. Madhusudhan Reddy, s &, TG Superintending Engineer, I&CADD.,
Executive Engineer,I&CADD., Irrigation Circle, Chevella.

Irrigation Division No.4,Vikarabad. :

Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/AEE(T)/2024-25/ 1132 Date: 20 -12-2024.
Sir,

Sub: I&CADDept., - Irrigation Division No.04, Vikarabad- Vikarabad District- Tandur (V&M)-
Protection of precious waterbody of Tandur town by name Golla Cheruvy — Reg.

Ref:

1. Legal Notice Dt.30.07.2024.

2. G.O.Rt.No.199, I&CAD (MK) Dept., Dt.03.08.2024

3. Representation of Sri Rajagopal Sarada, President of Tandur Citizens Welfare
Society, sent by Regd. Post on Dt.11.10.2024.

4. ENC (G)/HYD. Lr No. ENC(G)/CE(MI)/Dy. ENC/DCE(MI)/DEE] 1/AEE28/Rep, Dt:
16.10.2024 communicated by the CE(I)/HYD/Memo. No, CE, Irr/ Hyd /DCE /OT1
/AEE3/Golla Cheruvu,/1914, Dt: 24. 10.2024 farwarded by the SE/I/Chevella, Endt:
NoSE/IC/Chevella/DEE2/T S2/Golla Cheruvu/1262, Dt: 07.1 1.2024.

5. CE/HYD Memo. No. DCE/OT1/AEE3/Vikarabad Dist/Golla Cheruvu/2024,/2298
Dt.:27.11.2024.

6. DEE Tandur Lr No: ISD No.02/TDR/DEE/AEE/2024-25/99, Dt: 06.12.2024

*k ok kxk

Anent to the reference 4™ citéd, the following is herewith submitted as per the Deputy
Executive Engineer, Irrigation Sub Division No.02, Tandur letter reference 6% cited.

It is to submit that, vide reference 3 cited, a representation was received from Sri
Rajagopal Sarada, President of Tandur Citizens Welfare Society regarding Protection of
precious waterbody of Tandur town by name Golla Cheruvy of Tandur (V) & (M), Vikarabad
District.

The works pertaining to Golla Cheruvu at Tandur (V) & (M), Vikarabad District is

sanctioned by the Government of Telangana vide G.O. under reference 2nd cited. Accordingly,

technical sanction was accorded by the Chief Engineer, Hyderabad vide reference 5t cited.

Now, tender work is under process. Once the agreement is concluded by the agency,
the work will be executed for Construction of Sewerage Diversion Box Drain for diversion of

drainage water and Beautification of Golla Cheruvu Tank will be taken up as per sanction.

Further, this office has requested the Municipal Commissioner of Tandur
Municipality several times for Construction of Sewerage Treatment Plant or making alternate

arrangements, etc., to protect the waterbody from getting contaminated




&

Hence, the Superintending Engineer, Irrigation Circle, Chevella is requeseted to

address the Higher Authorities for taking further necessary action in this regard. e
A
Yours faithfully,
Sd/-(20.12.2024)

Executive Engineer, I& CADD,
Irrigation Division No.4,Vikarabad.

Jeﬂ)y to the Dy. Executive Engineer, I&CADD Irrigation Sub Division No.02, Tandur for

information.
(\

Ll U e\
Executivférgﬁﬁ:‘er, 1& CADD, A2k

Irrigation Division No.4,Vikarabad

I dested )

e R e 90
|

e Engineer 1&CADD.
fo) 4 Vikarabaf‘

vy. Executive
\rrigation Division N
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_ REMINDER-2
GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From To :
T. Shirisha, M.Tech., The Municipal Commissioner,
Dy. Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/ 53 Dt.23 -046-2025.

Sir,
Sub: I&CAD Department — Vikarabad District — Tandur (V) & (M) - Protection

of precious waterbody of Tandur town by name Golla Cheruvu -
Reminder - Reg.

Ref: 1. Notice sent under the provision of NGT on Dt.30.07.2024 & 11.10.2024
by Sri Rajagopal Sarada, President of Tandur Citizens Welfare Society.

2. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/ 100, Dt.06.12.2024.

3. Chief Engineer (Irrigation)/Hyd, Lr.No.CE(I)/HYD/DCE/OT1/AEE3/Golla
Cheruvu/Rep/2025/2873, Dt.01.02.2025 addressed to the District Collector, VKB
communicated by the SE/IC/Chevella vide Endt.No.SE/IC/Chevella/ DEE2/TS2/
Golla Cheruvw/182 M, Dt.06.02.2025, forwarded by the EE/ID.No.4/VKB
vide Endt.1327, Dt.17.02.2025.

4. Chief Engineer (MI), O/o Engineer-in-Chief (General)/Hyd, Lr.No.ENC(G)/
CE(MI)/Dy.ENC/DCE(MI)/DEE11/AEE28/Golla Cheruvu, Dt.15.02.2025 addressed
to the Principal Secretary to Govt., I&CADD communicated by the CE(I)/Hyd vide
Endt.No.DCE/OT1/AEE3/Golla Cheruvu/2025/3139, Dt.24.02.2025 forwarded by
the SE/IC/Chevella vide Endt.No.SE/IC/Chevella/DEE2/TS2/Golla Cheruvu/301 M,
Dt.28.02.2025 & EE/ID.No.4/VKB vide Endt.1399, Dt.04.03.2025.

5. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/ 154, Dt.19.03.2025.

6. EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-
26/115, Dt.22.04.2025 addressed to the Municipal Commissioner, Tandur.

In continuation to this office letter vide references 27 & 5t cited, it is to submit
that, representation was received from Sri Rajagopal Sarada, President of Tandur
Citizens Welfare Society vide reference 1% cited regarding Protection of precious
waterbody of Tandur town by name Golla Cheruvu of Tandur (V) & (M), Vikarabad
District.

In this regard, as there are number of Sewerage Drains from Tandur Town are
entering directly into the Golla Cheruvu Tank, this office vide reference 2™ cited has
requested the Municipal Commissioner, Tandur Municipality for. Construction of
Sewerage Treatment Plant or making alternate arrangements, etc., to protect the
waterbody from getting contaminated. -

Meanwhile, the Chief Engineer (Irrigation), Hyderabad higher officials of
Irrigation Department vide reference 3% cited has addressed a letter to the District
Collector, Vikarabad District to address the concern authorities to expedite the process of
establishing the STPs for avoiding the contamination of water body immediately as the same
will merge into the Kagna River for which there is a legal case filed in the Hon’ble National
Green Tribunal (NGT) against the protection of precious Kagna River from filth & sewage
water vide O.A.No0.07/2024. [Contd..Pg..2]
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[Pg..2]

Further, the Chief Engineer (MI), O/o Engineer-in-Chief (General), Hyderabad higher
officials of Irrigation Department vide reference 4° cited has also addressed a letter to
the Principal Secretary to Government, MA & UD Department to instruct the concerned
authorities to expedite the process of establishing the STPs for avoiding the contamination of
water body.

Also, the Executive Engineer, Irrigation Division No.4, Vikarabad vide reference 5%
cited has a letter to the Municipal Commissioner, Tandur to take nécessary action in the
above matter.

In this regard, it is once again requested to take necessary action for Construction of
Sewerage Treatment Plant or making alternate arrangements, etc., to protect the
waterbody from getting contaminated.

Yours faithfully,

-—(b/“__‘.@’/ 13\5“»16'

Dy. Executive Engineer, I&CADD.,
igation Sub-Division No.2, Tandur.

Copy submitted to the Executive Engineer, I&CADD., Irrigation Division No.4,
Vikarabad for favour of information and taking further necessary action.

D ™
Dy. Executive Engineer, I&CADD.,
#pation Sub-Division No.2, Tandur.

u[b

J Aterted /]

_ Lgalin

vy. Executive Engmeer\ﬁ-‘(zggané
wrrigation Division No 4 \i
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REMINDER-3
GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From To
T. Shirisha, M.Tech., : The Municipal Commissioner,
Dy. Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/ 42 Dt. 1% -09-2025.

: |
Sir,
Sub: I&CAD Department — Vikarabad District — Tandur (V) & (M) — Protection
of precious waterbody of Tandur town by name Golla Cheruvu -
Reminder-3 - Reg.

Ref: 1. Notice sent under the provision of NGT on Dt.30.07.2024 & 11. 10.2024
by Sri Rajagopal Sarada, President of Tandur Citizens Welfare Society.

2. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/ 100, Dt.06.12.2024.

3. Chief Engineer (Irrigation)/Hyd, Lr.No.CE(I)/HYD/DCE/OT1/AEE3/Golla
Cheruvu/Rep/2025/2873, Dt.01.02.2025 addressed to the District Collector, VKB
communicated by the SE/IC/Chevella vide EI;dt.No.SE/IC/Chevella/ DEE2/TS2/
Golla Cheruvu/182 M, Dt.06.02.2025, forwarded by the EE/ID.No.4/VKB
vide Endt.1327, Dt.17.02.2025.

4. Chief Engineer (MI), O/o Engineer-in-Chief (General)/Hyd, Lr.No.ENC(G)/
CE(MI)/Dy.ENC/DCE(MI)/DEE11/AEE28/Golla Cheruvu, Dt.15.02.2025 address=d

1o the Pringizal Seciviary to Gove., I&UADD communicated by the CE(I)/Hyd vide
Endt.No.DCE/OT1/AEE3/Golla Cheruvu/2025/3139, Dt.24.02.2025 forwarded by
the SE/IC/Chevella vide Endt.No.SE/IC/Chevella/DEE2/TS2/Golla Cheruvu/301 M,
Dt.28.02.2025 & EE/ID.No.4/VKB vide Endt.1399, Dt.04.03.2025.
5. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/154, Dt.19.03.2025.
6. EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/V KB/EE/DEE(T)/AEE(T)/2025-
26/115, Dt.22.04.2025 addressed to the Municipal Commissioner, Tandur.
7. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/52, Dt.23.06.2025.
8. EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/
579, Dt.26.07.2025 addressed to the Municipal Commissioner, Tandur.
In continuation to this office letter vide references 2, 5t & 7t cited, it is to
submit that, representation was received from Sri- Rajagopal Sarada, President of
Tandur Citizens Welfare Society vide reference 1%°cited regarding Protection of
precious waterbody of Tandur town by name Golla Cheruvu of Tandur V) & (M),
Vikarabad District.

In this regard, as there are number of Sewerage Drains from Tandur Town are
entering directly into the Golla Cheruvu Tank, this office vide reference 24, 5t & 7th
cited has requested the Municipal Commissioner, Tandur Municipality - for
Construction of Sewerage Treatment Plant or making alternate arrangements, etc., to
protect the waterbody from getting contaminated.

Meanwhile, the Chief Engineer (Irrigation), Hyderabad higher officials of
Irrigation Department vide reference 3 cited has addressed a letter to the District
Collector, Vikarabad District to address the concern authorities to expedite the process of

wk\v{%\ aﬁi)\/j “ﬁﬁ /?/O ?/‘( [Contd..Pg..2]
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establishing the STPs for avoiding the contamination of water body immediately as the same
will merge into the Kagna River for which there is a legal case filed in the Hon’ble National
Green Tribunal (NGT) against the protection of precious Kagna River from filth & sewage
water vide O.A.No.07/2024.

Further, the Chief Engineer (MI), O/o Engineer-in-Chief (General), Hyderabad higher
officials of Irrigation Department vide reference 4% cited has also addressed a letter to the
Principal Secretary to Government, MA & UD Department to instruct the concerned
authorities to expedite the process of establishing the STPs fo. avoiding the contamination of
water body.

Also, the Executive Engineer, Irrigation Division No.4, Vikarabad vide reference 6* &
8t cited has addressed a letter to the Municipal Commissionet, Tandur to take necessary
action in the above matter.

In this regard, it is once again requested to take necessary action for Construction of
Sewerage Treatment Plant or making alternate arrangements, etc., to protect the
waterbody from getting contaminated.

Yours faithfuily,

S Ao
Dy. Executive Engineer, 1&CADD.,
igation Sub-Division No.2, Tandur.

Copy submitted to the Executive Enginee?! 1&CADD., Irrigation Division No.4,
Vikarabad for favour of information and taking further necessary action.

‘D‘“—-—’ULF- WAl
Dy. Executive Engineer, 1&CADD.,
Krigation Sub-Division No.2, Tandur.
/] nertecll] ol
le

y. Executive Engineer 1&CADD.
-=ination Division No 4 Vikarabar
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GOVERNMENT OF TELANGANA g, }f
IRRIGATION & CAD DEPARTMENT
From To
T. Shirisha, M.Tech., - The Municipal Commissioner,
Dy. Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/ 12> Dt. % - 01 -2026.

Sir,
Sub: I&CAD Department — Vikarabad District — Tandur (V) & (M) — Protection
of precious waterbody of Tandur town by name Golla Cheruvu — Reg.

Ref: 1. Notice sent under the provision of NGT on Dt.30.07.2024 & 11.10.2024
by Sri Rajagopal Sarada, President of Tandur Citizens Welfare Society.
2. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/100, Dt.06.12.2024.

3. Chief Engineer (Irrigation)/Hyd, Lr.No.CE(I)/HYD/DCE/OT1/AEE3/
Golla Cheruvu/ Rep/2025/2873, Dt.01.02.2025 addressed to the District
Collector, VKB communicated by the SE/IC/Chevella vide Endt.No.SE/
IC/Chevella/ DEE2/TS2/ Golla Cheruvu/182 M, Dt.06.02.2025, forwarded
by the EE/ID.No.4/VKB vide Endt.1327, Dt.17.02.2025.

4. Chief Engineer (MI), O/o Engineer-in-Chief (General)/Hyd, Lr.No.ENC(G)/
CE(MI)/Dy.ENC/DCE(MI)/DEE11/AEE28/Golla Cheruvu, Dt.15.02.2025
addressed to the Principal Secretary to Govt., [IKCADD communicated by
the CE(I)/Hyd vide Endt.No.DCE/OT1/AEE3/Golla Cheruvu/2025/3139,
Dt.24.02.2025 forwarded by the SE/IC/Chevella vide Endt.No.SE/IC/
Chevella/DEE2/TS2/Golla Cheruvu/301 M, Dt.28.02.2025 &
EE/ID.No.4/VKB vide Endt.1399, Dt.04.03.2025. * -

5. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/154, Dt. 19.'03.2025.

In continuation to this office letter 5% cited, it is to submit that, representations
were received from Sri Rajagopal Sarada, President of Tandur Citizens Welfare Society
vide reference 1* cited regarding Protection of precious waterbody of Tandur town by
name Golla Cheruvu of Tandur (V) & (M), Vikarabad District.

In this regard, as there are number of Sewerage Drains from Tandur Town are
entering directly into the Golla Cheruvu Tank, this office vide reference 2 cited has
requested the Municipal Commissioner, Tandur Municipality for Construction of
Sewerage Treatment Plant or making alternate arrangements, etc., to protect the
waterbody from getting contaminated.

Meanwhile, the Chief Engineer (Irrigation), Hyderabad higher officials of
Irrigation Department vide reference 3" cited has addressed a letter to the District
Collector, Vikarabad District to address the concern authorities to expedite the process
of establishing the STPs for avoiding the contamination of water body immediately as
the same will merge into the Kagna River for which there is a legal case filed in the
Hon’ble National Green Tribunal (NGT) against the protection of precious Kagna
River from filth & sewage water vide O.A.No.07/2024. [Contd..Pg..2]
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Further, the Chief Engineer (MI), O/o Engineer-in-Chief (General), Hyderabad
vide reference 4% cited has also addressed a letter to the Principal Secretary to
Government, MA & UD Department to instruct the concerned authorities to expedite
the process of establishing the STPs for avoiding the contamination of water body.

In this regard, it is once again requested to take necessary action for
Construction of Sewerage Treatment Plant or making alternate arrangements, etc., to
protect the waterbody from getting contaminated.

Yours faithfully,

B AN

Dy. Executive Engineer, I&CADD.,
Irrigation Sub-Division No.2, Tandur.

Copy submitted to the Executive Engineer, I&CADD., Irrigation Division No.4,
Vikarabad for favour of information and taking further necessary action.

g:——-—::— TATSIEv YY)
Dy. Executive Engineer, I&CADD.,

Irrigation Sub-Division No.2, Tandur.
\ 5 ole
e

202
Jip¥tetedd !

x:-.“;;'l ?
Ry

vy. Egecuti‘ve Engineer IRCADD.
'rriaation Division No 4 Vikarapar



NIT-Gotia. Chenvin P‘N&t’u—(’ )

GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT

ArineNure 69
From: To
Sri.P. Madhusudhan Reddy, B.E. The Municipal Commissioner,
Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Division No.4, Vikarabad, Vikarabad District.
Lr.No: Irr.Dvn.No.4/ VKB/ EE/DEE(T)/ AEE(T)/2025-26/ 145 Date: 22--04-2025.
Sir,

Sub: I&CAD Department - Irrigation Division No.04, Vikarabad-Vikarabad
District — Tandur (V) & (M) - Protection of precious water body of Tandur
town by name Golla Cheruvu - Reg.

Ref:
1. Notice sent under the provision of NGT on Dt.30.07.2024 & 11.10.2024 by Sri
Raja
gopal Sarada, President of Tandur Citizens Welfare Society.
. DEE Tandur. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/100, Dr. 06.12.2024
. Chief Engineer (Irrigation)/Hyd. Lr. No. CE(I)/ HYD / DCE/ OT1/ AEE3/
Golla
Cheruvu/ Rep/ 2025/ 2873, Dt.01.02.2025 addressed to the District Collector.
VKB communicated by the SE/IC/Chevella vide Endt. No.SE /IC/Chevella/
DEE2/ TS2/ Golla Cheruvu/182 M, Dt.06.02.2025.
4., Chief Engineer (MI), O/ o Engineer-in-Chief (General)/Hyd,
Lr.No.ENC(G)/ CE(MI)/ Dy.ENC/DCE(MI)/DEE11/AEE28/Golla Cheruvu,
Dt. 15.02.2025 addressed to the Principal Secretary to Govt., 1&CADD
communicated by the CE(I)/Hyd vide Endt.No .DCE/OTI/AEE3 /Golla
Cheruvu/2025/3139, Dt.24.02.2025 forwarded by the SE /IC/Chevella vide
Endt.No.SE/IC/Chevella/ DEE2/TS2/GollaCheruvu/301 M. Dt.28.02.2025.
5. DEE Tandur Lr No:- ISD No.02/ TDR/DEE/ AEE/2024-25/154, Dt: 19.0.2025

*kFhERAIK

[ invite attention to the subject and to inform that, representations were received
from Sri Raja gopal Sarada, President of Tandur Citizens Welfare Society vide reference
1st cited regarding Protection of precious water body of Tandur town by name Golla

Cheruvu of Tandur (V) & (M), Vikarabad District.

In this regard, as there are number of Sewerage Drains from Tandur Town are
entering directly into the Golla Cheruvu Tank, the Dy. Executive Engineer Irrigation Sub
Division No.02 Tandur vide reference 2 cited has requested the Municipal
Commissioner, Tandur Municipality for Construction of Sewerage Treatment Plant or
making alternate arrangements, etc, to protect the water body from getting

contaminated.

Meanwhile, the Chief Engineer (Irrigation), Hyderabad and higher officials of
Irrigation Department vide reference 3t cited has addressed a letter to the District
Collector, Vikarabad District to address the concerned authorities to expedite the process
of establishing the STPs for avoiding the contamination of water body immediately as
the same will merge into the Kagna River for which there is a legal case filed in the
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Hon'ble National Green Tribunal (NGT) against the protection of precious Kagna River
from filth & sewage water vide 0.A.No.07/2024.

Further, the Chief Engineer (MI), O/0 Engineer-in-Chief (General), Hyderabad
vide reference 4th cited has also addressed a letter to the Principal Secretary to
Government, MA & UD Department to instruct the concerned authorities to expedite the
process of establishing the STPs for avoiding the contamination of water body.

In this regard, The Municipal Commissioner, Tandur is once again requested to
take necessary action for Construction of Sewerage Treatment Plant or making alternate
arrangements, etc., to protect the water body from getting contaminated.

Yours faithfully,
$d/-22.04.2025

Executive Engineer, [&CADD.,
[rrigation Division No.4, Vikarabad.

Copy submitted to the District Collector and Magistrate, Vikarabad District for

favour of Kind information.

- Copy submitted to the Superintending Engineer, Irrigation Circle Chevella, for
favour of information

- Copy to the Sub Collector Tandur for favour of information.

~/ Copy to the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur for
information and to persue the subject matter

Executive Engineer, I%:Ckglg.,
Irrigation Division No.4, Vikarabad.

|| Bddentes )|

i

uy. é‘:,‘_\ecum/e Englneer I&CADD.
“aation Division No 4 Vikarahar
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GOVERNMENT OF TELANGANA EXUve~5)

IRRIGATION & CAD DEPARTMENT

From: To

Sri.P. Madhusudhan Reddy, BE. The Municipal Commissioner,
Executive Engineer, [&CADD., Tandur Municipality,
Irrigation Division No.4, Vikarabad, Vikarabad District.

Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/ AEE(T)/2025-26/ g’jc\‘ Date: 24-07-2025.
Sir,

Sub: 1&CAD Department - Irrigation Division No.04, Vikarabad-Vikarabad
District - Tandur (V) & (M) - Protection of precious water body of Tandur
town by name Golla Cheruvu - Reminder - Reg.

Ref:

1. Notice sent under the provision of NGT on Dt.30.07.2024 & 11.10.2024 by

Sri Raja Gopal Sarada, President of Tandur Citizens Welfare Society.

2. DEE Tandur. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/100, Dt.: 06.12.2024.

3. Chief Engineer (Irrigation)/Hyd. Lr. No. CE(I)/ HYD/ DCE/ OTI/ AEE3/
Golla Cheruvu/ Rep/ 2025/ 2873, Dt.01.02.2025 addressed to the District
Collector, VKB communicated by the SE/IC/Chevella vide Endt.
No.SE/IC/Chevella/ DEE2/ TS2/ Golla Cheruvu/182 M, Dt.06.02.2025.

4.. Chief Engineer (MI), O/ o Engineer-in-Chief (General)/Hyd, Lr. No.
ENC(G)/CEMI)/ Dy.ENC/DCE(MI)/DEE11/ AEE28/Golla Cheruvu, Dt.
15.02.2025 addressed to the Principal Secretary to Govt., I&CADD
communicated by the CE(I)/Hyd vide Endt.No .DCE/OTI/ AEE3/Golla
Cheruvu/2025/3139, Dt.24.02.2025 forwarded by the SE/IC/Chevella vide
Endt.No.SE/IC/Chevella/ DEE2/TS2/GollaCheruvu/301 M. Dt.28.02.2025.

5. DEE Tandur Lr No: ISD No.02/TDR/DEE/AEE/2024-25/154, Dt: 19.03.2025.

6. T/O Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/ AEE(T)/2025-26 /115
Date:22-04-2025.

7. DEE Tandur Lr No: ISD No.02/TDR/DEE/AEE/2025-26/52, Dt: 23.06.2025

~ received in this office on Dt.:25.07.2025.

—
In continuation to this office letter 6th cited and as reported by the Dy. Executive
Engineer Irrigation Sub Division No.02, Tandur vide reference 7th cited, it is to submit
that, representations were received from Sri Raja Gopal Sarada, President of Tandur
Citizens Welfare Society vide reference 15t cited regarding Protection of precious water
body of Tandur town by name Golla Cheruvu of Tandur (V) & (M), Vikarabad District.
In this regard, as there are number of Sewerage Drains from Tandur Town are
entering directly into the Golla Cheruvu Tank, the Dy. Executive Engineer Irrigation Sub
Division No.02 Tandur vide reference 2~d cited has requested the Municipal
Co;nir;issioner, Tandur Municipality for Construction of Sewerage Treatment Plant or
making alternate arrangements, etc, to protect the water body from getting

contaminated.
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Meanwhile, the Chief Engineer (Irrigation), Hyderabad and higher officials of
Irrigation Department vide reference 3 cited has addressed a letter to the District
Collector, Vikarabad District to address the concerned authorities to expedite the process
of establishing the STPs for avoiding the contamination of water body immediately as
the same will merge into the Kagna River for which there is a legal case filed in the
Hon’ble National Green Tribunal (NGT) against the protection of precious Kagna River
from filth & sewage water vide -A.No.07/2024.

Further, the Chief Engineer (MI), O/o Engineer-in-Chief (General), Hyderabad
vide reference 4% cited has also addressed a letter to the Principal Secretary to
Government, MA & UD Department to instruct the concerned authorities to expedite the
process of establishing the STPs for avoiding the contamination of water body.

In this regard, The Municipal Commissioner, Tandur is once again requested to
take necessary action for Construction of Sewerage Treatment Plant or making alternate

arrangements, etc., to protect the water body from getting contaminated.

Yours faithfully,

$d/-26.07.2025

Executive Engineer, 1&CADD,,
Irrigation Division N 0.4, Vikarabad.

- Copy submitted to the District Collector and Magistrate, Vikarabad District for
favour of kind information.
-. Copy submitted to the Superintending Engineer, [rrigation Circle Chevella, for
" favour of kind information.
- Copy to the Sub Collector Tandur for favour of information.
/ Copy to the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur for
information and to persue the subject matter.

Uhketed /) /9 ~
Executive mer, &‘;(JZXIS_DG QDA\Lb

Executive Engiheer I&CADD. Irrigation Division No.4, Vikarabad.
Uy. Exe

rrigation Division No 4 Vikarabar -
as[?rllf
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GOVERNMENT OF TELANGANA
IRRIGATION & C.A.D.DEPARTMENT

From: To

Sri.V. Ashok Kumar AMIE ., The Municipal Commissioner,
Executive Engineer, I&CADD., Tandur Municipality,

Irrigation Division No.4, Vikarabad, Tandur, Vikarabad District.

Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/AEE(T)/2025-26/ } 42— Date: 3| -01-2026.
Sir,

Sub: [&CAD Department — Irrigation Division No.04, Vikarabad-Vikarabad District -
Tandur (V) & (M) — Protection of precious water body of Tandur town by name
Golla Cheruvu - Reg. '

Ref:

1. Notice sent under the provision of NGT on Dt.30.07.2024 & 11.10.2024 by  Sri

Raja Gopal Sarada, President of Tandur Citizens Welfare Society.

2. DEE TDR Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/100, Dt.: 06.12.2024.

3. Chief Engineer (Irrigation)/Hyd. Lr. No. CE(1)/ HYD/ DCE/ OTI/ AEE3/ Golla
Cheruvu/ Rep/2025/2873, Dt.01.02.2025 addressed to the District Collector, VKB
communicated by the SE/IC/Chevella vide Endt. No.SE/IC/Chevella/ DEE2/ TS2/
Golla Cheruvu/182 M, Dt.06.02.2025.

4.. Chief Engineer (MI), O/o Engineer-in-Chief (General)/Hyd, Lr. No. ENC(G)/CE(MI)/
Dy.ENC/DCE(MI)/DEE11/AEE28/Golla Cheruvu, Dt. 15.02.2025 addressed to the
Principal Secretary to Govt., [&RCADD communicated by the CE(I)/Hyd vide Endt.No
.DCE/OTI/AEE3/Golla Cheruvu/2025/3139, Dt.24.02.2025 forwarded by the
SE/IC/Chevella vide Endt.No.SE/IC/Chevella/DEE2/TS2/GollaCheruvu/301 M.
Dt.28.02.2025.

5. DEE TDR Lr No: ISD No.02/TDR/DEE/AEE/2024-25/154, Dt: 19.03.2025.

6. T/O Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/AEE(T)/2025-26/5H Date: 26 - 63 -2025.
7. DEE TDR Lr. No.:ISD No.2/TDR/DEE/AEE/2025-26/123 Dt: 16.01.2026.

ook o ook ok ok

In continuation to this office letter 6" cited and as reported by the Dy. Executive Engineer
Irrigation Sub Division No.02, Tandur vide reference 7" cited, it is to submit that, representations
were received from Sri Raja Gopal Sarada, President of Tandur Citizens Welfare Society vide
reference 1* cited regarding Protection of precious water body of Tandur town by name Golla
Cheruvu of Tandur (V) & (M), Vikarabad District.

In this regard, as there are number of Sewerage Drains from Tandur Town are entering
directly into the Golla Cheruvu Tank, the Dy. Executive Engineer Irrigation Sub Division No.02
Tandur vide reference 2™ cited has requested the Municipal Commissioner, Tandur Municipality
for Construction of Sewerage Treatment Plant or making alternate arrangements, etc., to protect
the water body from getting contaminated.

Meanwhile, the Chief Engineer (lrrigation), Hyderabad and higher officials of Irrigation
Department vide reference 3™ cited has addressed a letter to the District Collector, Vikarabad
District to address the concerned authorities to expedite the process of establishing the STPs for

avoiding the contamination of water body immediately as the same will merge into the Kagna



\ol

River for which there is a legal case filed in the Hon’ble National Green Tribunal (NGT) against,

the protection of precious Kagna River from filth & sewage water vide .A.N0.07/2024. " \
Further, the Chief Engineer (MI), O/o Engineer-in-Chief (General), Hyderabad vide

reference 4" cited has also addressed a letter to the Principal Secretary to Government, MA & UD

- Department to instruct the concerned authorities to expedite the process of establishing the STPs

for avoiding the contamination of water body.
Hence, the Municipal Commissioner, Tandur is once again requested to take necessary
action for Construction of Sewerage Treatment Plant or making alternate arrangements, €tc.. 10

protect the water body from getting contaminated.

Yours faithfully,

o, A

Executive Engineer, I&CADD.,
Irrigation Division No.4, Vikarabad.

Til26 %&G

- Copy submitted to the District Collector and Magistrate, Vikarabad District for favour of
kind information.

- Copy submitted to the Superintending Engineer, Irrigation Circle Chevella, for favour of
kind information.

- Copy to the Sub Collector Tandur for favour of information.

- Copy to the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur for

information and to persue the subject matter.

| gl
2 1k

Executive Engineer, I&CADD.,

I/H'H’Uﬂtﬂuf Ofc Irrigation Division No.4, Vikarabad.

/%“L‘ﬂ—" %9—& %‘:\/JL

Uy. Executive Engineer 1&CADD.
+rigation Division Na 4 Vikarapar
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8. Letter Dt 27,02.2024 aa&;mﬁzg;;u Secretary, Kokat Village
& Inaatn of o othelss s 34, BF. 4084 & 5500 —

e T o e e Whites iy

7. Task Force Heering hm‘ig?ﬁ 08.11.2024, i

anl TGP

1. WHEREAS, Tandur Citizens Welfare Society has filed a 1A No. 18 of 2024 In
Application No, 07 of 2024 before Hon'ble NGT, Chennal with main prayer to
prevent entering of sewerage of Tandur town & Kokat village Into Kagna river.

2. WHEREAS, the Board officials Inspected Tandur Municipality, Kokat village & Kagna
observed that

River on 27.02.2024 &nd sewerage from Old Tandur ares, Hussaln
Colony of Tandur Municipality is entering Into Kagna river et downstream of :.hZcﬁ
dain and sewage from Kokat village Is entering Into Kagna river near Kokat Bridge
{ocated east of Kokat viliage.

the Board addressed letters to Commissioher, Tandur Municipality and

3, WHEREAS, :
Panchayath Secretary, Kokat Village on 27.02.2024 to-take necessary measures t "

sewage:Into Kagna River, ;

4, WHEREAS, the Board oficials has again Jqsﬁected Kokat village on 24.07.2024 &

30,07.2024 and observed that sewage from Old Tandur area, Hussaln Colony of

- Tandur Municipality Js entering Into Kagna river at downstream of chéck dam. Thin

stream of sewage from Kokat village Is still entering Into Kagna river near Kokat
Bridge Jacated east of Kokat village. .

. WHEREAS, the Board 6ﬁ'lcia!s collected the following samples on 30.07.2024 and

o ujo;,‘f‘s-t; - Sample collected from Kagpa river at Kokat Bridge located in East direction of
: Kokat village before confluence of sewage stream from the village.....
24/07/543 =~ Sample collécted from Kagna river at Kokat Bridge located In East direction of
) Kokat village after conflugnce of sewage stregin from the village. ‘
24/07/544 - Sample collected from sewage stream flowing from the Kokat village into the
i Kagna river near Kokat bridge.
24/07/545 ~ Sample collected from Kagna river upstream of check dam focated In South
: : West direction of Tahdurtown before conflugnce of sewage drain,
24/07/546 - Sample collected from sewage drain flowing from Hussaln dolony & other
: . colpnles of Tandur which.Is jolning Kagna dver,
, esulls " s
Parameters Unit 24/07/ | 24/07/ | 24/07/ | 24/07/ | 24/07/
- 542 543 - | 544 545 546
| pH - B.22 8,18 741 8.15 7.68 '
Electrica) ' m | 5 85 | 1185 .
| BOD 5 at 27°C mg/L & Sl 04 23 06 21
ChemicalOxygen | mgn | 44 | 15 | 84 | 28 | 76

Demand

-

e .
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6. WHEREAS, the Hon'ble NGT vide ordered dt. 18.09.20:..:4 ordered as follows:

: : the
Sereened, IN TES onse to the cormmurication frofm the Telangana SPCB;
panchayat Secreptarv - Kokat Village has gant & letter daged 03.08.2024 stating
; that they have constructed two tall-end soak pits to’ prevent the dom ¢
sewage from jolnlng the Kagna River which Is subnperged due to siits Furtheréh
was Infarmed that It was reconstructed to prevent zewage from jolning the

g Cagna Rivers

5. tn the report of the, Commissioner = Tandur Municipality, it Is stated that the
Government has? taken up the project for purification of drain water of Tandur .
rown at four polnts viz. (1) Golla Cheruvu, (1) pathakunta, (i) Chiluku Vagu
and (Iv) at raliway under btidge at Old Tandur hqwards Narayanapur.

6. The project report Is sent for the Government approval and as and when the

amount Is sanctioned,, the ‘project will be taken up gvit]-mut anyidelay-

However, the above-referred project only relates to storm water drains and
does not address the issue of sewage managerment or Sewage Treatment
plant (STP). The Tandur Municipality has only ttated that It s taking every
step for the Installation of the STP and-making efforts to get sanction from
the Government far the installation of plants. . ; :

<. When the STPs are not installed In the Kokat vlﬁ_.age, the Tandur Municipality
has to take emergent steps to address the Issue. &5

8, When the Telangaha SPCB -_speclﬁcally found that the sewage water was
: mixing with the Kagne River, no actlon was taken against the Tandur
. Municipality Tn this regard, The Telangana SPGB has not even issued the
JmSY. show calse notice that wlil be norrmally Issued.

*.

g, We once agaln direct the Commissioner ~ Tandur Municipality and also the

District Collector ~Vikarabad to file a detailed report régarding the actlon to

be taken In this regard, falling ‘which, they may suffer the Imposition of :
environmental compensation, 1If the Telangana SPCB has not taken any
action, it will be viewed very serlousty=--=-="..

The case Is posted-to 03.12.2024, . i
N . € --. . n‘%&.
7. WHEREAS, the Beard on 15.10.2024 recelved ansther represantation from

Tandur <itlzen ¢ H :
Gollacharuvuz. - wf‘“"‘ Soclety regarding discharge of Sewage Into

8, WHEREAS, the status wa's revlt;wed In the Task Force ; , :
| : : rce Committee m
08.11.2024, The Panchayath Secretary, G.P Kokat wilage & gt e

Municipality ‘has attended the meeting. ‘dets -
recommended to lssue certain cilrm:glm:';ft Ar Uniaind Oicussioha, th Comeities

to ‘
Secretary, G.P Kokat ylllage to comply with. Toidur Maniclpalfty snd. Puichioyet

(¥ Scanned with OKEN Scanner



After Careful consideration of the ma . : ' ,
mmwihn Wrections urder Vose m‘taﬂal facts of the case, the Board heraby isaue /o _?_

= L The Muniﬂpg]lgy hall oo
* shall ensurs the :
river under & dm?mmm- £ 0 untreated sewaga is dischargad Ito Kagna

I The Munlclpality shall ensure that o untrasted sawage I8 discharged Into ;
o Wuﬂﬂwm ciroutmetaheos. -+

O 3ATHE  Municlpa iﬁ :%mfé time bound: s’éﬂrm in within & week on
"gﬂ’ for treatment of sawage from ‘rmdt?r Munlelpality. i

' 10,These orders are Issued unéﬁedlnn 33 ( 03 A) of Water (Prevention and Control of

Pollution) Act, 1974 (as am by Act 53 of 1988).
§ 2l & Sd/ ol 2
e : MEMBER SECRETARY
To : ' |
The Commissioner; .
Tandur Municipality, ‘
‘Tandur, Vikarabad District:
Copyto: - ;?'.;’.;" and
Ihe En visonmatital Englneef, Regmna] OﬁHce—RangareddY fOI’ !nfurma
necessary action.
2. Ccmcernad file.
/1 TC.RBO /]
- 1’“‘%&.
glneﬂl‘
éhr (O HYD t UH-VD)

Wwile s .
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TRLANGANA POLLIUTION CONTROL ROARD
REGIONAL OFFICE, RANGAREDDY DISTRICT
 FEbEh, P, Blodk-C, Ward Mo 91, Néat Country Club,
: RKudharbgh, Unia Mgie, Regumpet, Hyeheratad.

= ,'3.5‘,!‘ L Rl

Sub: $GPCH ~ RO-RRD ~ Complaint received from Tandur Citizens Welfare
Society - Sewerage disposal into Malredpally Cherirvu ~ Forwarded for accessary
action - Reg.

Refi 1. Board Directions to Munlcipality DL19.11.2024

¢ s 2, Complaint from Tandur Citizens Welfare Society regarding sewerage

v disposal into Malredpally Cheravu,

X 2@@

b With reference to the above, this office has received complaint from Tandur Citizens
Welfare Society regarding sewerage disposal of Tanduf town to Malredpally Cheruvu thus
contaminating the cheruvu.

The Board, in its review of O.A No. 7 of 2024 before Hon’ble NGT, Chennai, has
issued directions to Tandur Municipality directing to submit action plan for construction of
QTP for treatment of sewage from Tandur Municipality

In this regard, it is requested to take necessary action immediately to prevent
sewerage entering into Malredpally cheruvu and is requested to submit action taken report,
along with action plan for construction of STP to this office.

Erl:IViRONMEN AL ENGINEER
; Pollution Control Board,
_ y submitted to the JCEE, Zonal Office, Hyderabad for i a%%mw_

py submitted to The EE, Irrigation, Vikarabad District for kind information. '
Copy to complainant for kind information.

Encl: TGPCB directions Dt.19.11.2024

E;"’" i .\'3:’{_9, pae A\l
; Ry communicated to the Deputy Executive Engi
igation Sub ivision, Hho—+karatad, No.2 Tat
atx‘iun."’_ ie—i-Yall for inlnzma:iéu.md lu:m“:
ll %widil -m-.s.; WCFBG‘ ! S — v
5 i
! i i
Dy, Executive Enginest 1&CADD.
Y lion Division No 4 Vikara0ar IR

(E Scanned with OKEN Scanner
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GOVERNMENT OF TELANGANA

IRRIGATION & CAD DEPARTMENT /] bb

From To
T. Shirisha, M.Tech., The Municipal Commissioner,
Dy. Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Vikarabad Districe.

Lr.No.ISD No.2/TDR/DEE/AES/2024-25/ 1 5% Dt.14 - 03 -2025.
Sir,

Sub: Irrigation & CAD Department — Vikarabad District — Tandur (V) & (M) -
Protecting Kagna River from filth, sewage and drainage water of Tandur
town and its vicinity - Request to make necessary arrangements — Reg.

" Ref: 1. Hon'ble NGT, Original Application No.07 of 2024.
2. TGPCB, Hyd, Board directions to Tandur Municipality, Order No.R-1-
Legal/TGPCB/TF/RO/UH-VI-2024-1851, Dt.19.1 1.2024.
3. TGPCB,RRD,Hyd, 1+ No.3/Gen/TGPCB/RO/RRD/2025-1410,Dt.28.01.2025
addressed to the Municipal Commissioner, Tandur Municipality
communicated by the EE,ID.No.4/VKB , Endt.1329, Dt.17.02.2025.

%k kX

It is to submit that, the Telangana Pollution Control Board vide reference 2™
cited has issued the following directions to the Municipal Commissioner, Tandur
Municipality under Water Act as follows : '

Para 9 : The Municipality shall ensure that :
b | (i) no untreated sewage is discharged into Kagna River under any circumstance
(ii) no untreated sewage is discharged into Golla Cheruvu under any circumstance
(iii) submit acticn plan on Construction of STP for treatment of Sewage from
Tandur Municipality.
Further, vide reference 37 cited, TGPCB was requested to take necessary action
on the above points immediately. |

In this regard, the Municipai Commissioner, Tandur Municipality is requested
to take necessary action to Construct the Sewerage Treatment Plant or to make
necessary alternative arrangements, in order to protect the water bodies from getting
contaminated as per the Hon'ble NGT and TGPCB orders.

Yours faithfully,
Sd/-
Dy. Executive Engineer, [&CADD.,
Irrigation Sub-Division No.2, Tandur.

\l: Copy submitted to the Executive Engineer, I&CADD., [rrigation Division No.4,
Vikarabad for favour of information and taking further necessary action.
2. Copy to the Dy.Executive Engineer, [&CADD., Irrigation Sub-Division No.4, Yalal
for information and taking further necessary action.

- URdertest] Dy. Executive Engineer, I&<GADD.,
Trrigation Sub-Division No.2, Tandur.
¢ -\~2 vy. Executive Engiheer I&CADD. &\ 6L

" 1\‘

irrigation Division No 4 Vikarapar
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REMINDER-1
GOVERNMENT OF TELANGANA )
IRRIGATION & CAD DEPARTMENT )oY
From To N
T. Shirisha, M.Tech., The Municipal Commissioner,
Dy. Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/ 5% Dt. 93- 06 -2025.
Sir,

Sub: Irrigation & CAD Department — Vikarabad District — Tandur (V) & (M) -

- Protecting Kagna River from filth, sewage and drainage water of Tandur

town and its vicinity - Request to make necessary arrangements —
Reminder - Reg.

Ref: 1. Hon’ble NGT, Original Application No.07 of 2024.
2. TGPCB, Hyd, Board directions to Tandur Municipality, Order No. R~1—
Legal/TGPCB/TF/RO/UH-VI-2024-1851, Dt.19.11.2024.
3. TGPCB,RRD,Hyd, Lr.No.3/Gen/TGPCB/RO/RRD/2025-1410,Dt.28.01 2025 f
addressed to the Municipal Commissioner, Tandur Municipality Py “".-.\ y
communicated by the EE/ID.No.4/VKB , Endt.1329, Dt.17.02.2025. " * "o
4. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/153, Dt.19.03.2025. . j
In continuation to this office letter vide reference 4t cited, it is to submit that,
the Telangana Pollution Control Board vide reference 2™ cited has issued the
following directions to the Municipal Commissioner, Tandur Municipality under
Water Act as follows : .

Para 9 : The Municipality shall ensure that :
(i) no untreated sewage is discharged into Kagna River under any circumstance
(i) no untreated sewage is discharged into Golla Cheruvu under any circumstance
(iii) submit action plan on Construction of STP for treatment of Sewage from
Tandur Municipality.
Further, vide reference 3" cited, TGPCB was requested to take necessary action
on the above points immediately.

In this regard, the Municipal Commissioner, Tandur Municipality vide
reference 4™ cited was requested to take necessary action to Construct the Sewerage
Treatment Plant or to make necessary alternative arrangements, in order to protect the
water bodies from getting contaminated as per the Hon’ble NGT and TGPCB orders.

In this regard, it is once again requested to take necessary action to Construct the
Sewerage Treatment Plant or to make necessary alternative arrangements, in order to
protect the water bodies from getting contaminated as per the Hon’ble NGT and
TGPCB orders.

Yours faithfully,

MB\b‘“ﬂf

._._-—"‘

Dy. Executive Engineer, I&CADD.,

_}ganon Sub-Division No.2, Tandur.
[Contd..Pg..2]
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1. Copy submitted to the Executive Engiﬁeer, 1&CADD., Irrigation Division No.4,
Vikarabad for favour of information and taking further necessary action.
2. Copy to the Dy.Executive Engineer, I&CADD., Irrigation Sub-Division No.4, Yalal

for information and taking further necessary action.
M"g\ b‘ Wy

.~ .

Dy. Executive Engineer, I&CADD.,
gation Sub-Division No.2, Tandur.

ak "

)| Mdertesl

\neer I&CADD.

srigation Division No
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REMINDER-2
GOVERNMENT OF TELANGANA ) o9
IRRIGATION & CAD DEPARTMENT
From To
T. Shirisha, M.Tech., The Municipal Commissioner,
Dy. Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/4%, Dt.{%- 09-2025.
Sir, :

Sub: Irrigation & CAD Department — Vikarabad District — Tandur (V) & (M) —
Drainage Disposal - Protecting Kagna River from filth, sewage and
drainage water of Tandur town and its vicinity, Golla Cheruvu,
Malreddypally Cheruvu — Request to make necessary arrangements —
Reminder-2- Reg.

Ref: 1. Hon’ble NGT, Original Application No.07 of 2024.

2. TGPCB, Hyd, Board directions to Tandur Municipality, Order No.R-1-
Legal/TGPCB/TF/RO/UH-VI-2024-1851, Dt.19.11.2024.

3. TGPCB,RRD,Hyd, Lr.No.3/Gen/TGPCB/RO/RRD/2025-1410,Dt.28.01.2025
addressed to the Municipal Commissioner, Tandur Municipality
cemnmunicated-vy-the EEABNo.4VI8 Endt. 1329, Dt.17.02.2025.

4. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/153, Dt.19.03.2025.

5. EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/
137, Dt.25.04.2025 addressed to the Municipal Commissioner, Tandur.

6. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/53, Dt.23.06.2025.

7. EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/
580, Dt.26.07.2025 addressed to the Municipal Commissioner, Tandur

*k ok Kk

In continuation to this office letter vide reference 4* & 6% cited, it is to submit
that, the Telangana Pollution Control Board vide reference 2™ cited has issued the
following directions to the Municipal Commissioner, Tandur Municipality under
Water Act as follows :

Para 9 : The Municipality shall ensure that :
(i) no untreated sewage is discharged into Kagna River under any circumstance
(ii) no untreated sewage is discharged into Golla. Cheruvu under any circumstance
(iii) .submit action plan on Construction of STP for treatment of Sewage from
Tandur Municipality.
Further, vide reference 3 cited, TGPCB was requested to take necessary action
on the above points immediately.

In this regard, the Municipal Commissioner, Tandur Municipality vide
reference 4" & 6™ cited was requested to take necessary action to Construct the
Sewerage Treatment Plant or to make necessary alternative arrangements, in order to
protect the water bodies from getting contaminated as per the Hon’ble NGT and

TGPCB orders.
M{g@ 1005

[Contd..Pg..2]
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Also, the Executive Engineer, Irrigation Division No.4, Vikarabad vide reference 5* &
7t cited has addressed a letter to the Municipal Commissioner, Tandur to take necessary
action in the above matter.

In this regard, it is once again requested to take necessary action to Construct the
Sewerage Treatment Plant or to make necessary alternative arrangements at Kagna

River, Golla Cheruvu and Malreddypally Cheruvu, in order to protect the water bodies
from getting contaminated as per the Hon'ble NGT and TGPCB orders.

Yours faithfully,

M’;—ﬂ\q\w’ﬁ
Dy. Executive Engineer, I&CADD.,
rrigation Sub-Division No.2, Tandur.

1. Copy submitted to the Executive Engineef, I&CADD., Irrigation Division No.4,
Vikarabad for favour of information and taking further necessary action.
2. Copy to the Dy.Executive Engineer, I&CADD,, Irrigation Sub-Division No.4, Yalal

for information and taking further necessary action.
g» W= ol

Dy. Executive Engineer, I&CADD.,
Jﬁfﬂigation Sub-Division No.2, Tandur. &
7

Ol

Il Bdderded 1/

/,é:ﬁmﬁ

Uy. Executive Engineer @CA?):;
rrigation Division NO 4 Vikara
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- REMINDER-3
GOVERNMENT OF TELANGANA
JRRIGATION & CAD DEPARTMENT
From To
T. Shirisha, M.Tech., The Municipal Commissioner,

Dy. Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Sub-Division No.2, Tandur, Tandur, Vikarabad District.
Vikarabad District.
Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/ 19 % Dt.¥ - 01-2026.
Sir,

Sub: Irrigation & CAD Department — Vikarabad District — Tandur (V) & (M) —
Drainage Disposal - Protecting Kagna River from filth, sewage and
drainage water of Tandur town and its vicinity, Golla Cheruvu,
Malreddypally Cheruvu — Request to make necessary arrangements —
Reminder-3- Reg.

Ref: 1. Hon’ble NGT, Original Application No.07 of 2024.

2. TGPCB, Hyd, Board directions to Tandur Municipality, Order No.R-1-
Legal/TGPCB/TF/RO/UH-VI-2024-1851, Dt.19.11.2024.

3. TGPCB,RRD,Hyd, Lr.No.3/Gen/TGPCB/RO/RRD/2025-1410,Dt.28.01.2025
addressed to the Municipal Commissioner, Tandur Municipality
communicated by the EE/ID.No.4/VKB , Endt.1329, Dt.17.02.2025.

4. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/153, Dt.19.03.2025.

5. EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/
137, Dt.25.04.2025 addressed to the Municipal Commissioner, Tandur.

6. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/53, Dt.23.06.2025.

7. EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/
580, Dt.26.07.2025 addressed to the Municipal Commissioner, Tandur.

8. T.O. Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/93, Dt.17.09.2025.

*k K Kk

In continuation to this office letters vide reference 4%, 6% & 8" cited, it is to
submit that, the Telangana Pollution Control Board vide reference 2™ cited has issued
the following directions to the Municipal Commissioner, Tandur Municipality under
Water Act as follows :

Para 9 : The Municipality shall ensure that :
(i) no untreated sewage is discharged into Kagna River under any circumstance
(ii) no untreated sewage is discharged into Golla Cheruvu under any circumstance
(iii) submit action plan on Construction of STP for treatment of Sewage from
Tandur Municipality.
Further, vide reference 3 cited, the TGPCB was requested you to take
necessary action on the above points immediately.

In this regard, the Municipal Commissioner, Tandur Municipality vide
references 4%, 6" & 8" cited was requested to take necessary action to Construct the
Sewerage Treatment Plant or to make necessary alternative arrangements, in order to
protect the water bodies from getting contaminated as per the Hon’ble NGT and

TGPCB orders.
[Contd..Pg..2]
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Also, the Executive Engineer, Irrigation Division
7t cited has addressed a letter to the Municipal Commissioner, Tandur to take necessary

No.4, Vikarabad vide reference 5* &

action in the above matter.

In this regard, the Municipal Commissioner, Tandur is once again requested to take
necessary action to Construct the Sewerage Treatment Plant or to make necessary
alternative arrangements at Kagna River, Golla Cheruvu and Malreddypally Cheruvu,
in order to protect the water bodies from getting contaminated as per the Hon'ble
NGT and TGPCB orders.

Yours faithfully,

SA] -
Dy. Executive Engineer, 1&CADD.,
Irrigation Sub-Division No.2, Tandur.

vl./ Copy submitted to the Executive Engineer, I&CADD., Irrigation Division No.4,
Vikarabad for favour of information and taking further necessary action.
2. Copy to the Dy.Executive Engineer, I&CADD., Irrigation Sub-Division No.4, Yalal
for information and taking further necessary action.
ué]“ﬁ”‘h =@ ol Yok
Dy. Executive Engineer, I&CADD.,

Irrigation Sub-Division No.2, Tandur.

)] Aitended |/

el — |

Uy. Executive Engineer 1&CADD.
riaation Division Na 4 Vikarab®s

v
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GOVERNMENT OF TELANGANA
- IRRIGATION & CAD DEPARTMENT
| ﬂ From: ‘ To
| Sri.P. Madhusudhan Reddy, B.E. The Municipal Commissioner,
'J Executive Engineer, I&CADD., Tandur Municipality,
| Irrigation Division No.4, Vikarabad, Vikarabad District.
|
Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/ AEE(T)/2025-26/137 Date: 25 -04-2025.
Sir,
i Sub: I&CAD Department - Irrigation Division No.04, Vikarabad-Vikarabad
| District - Tandur (V) & (M) -Protecting Kagna River from filth, sewage and
drainage water of Tandur town and its vicinity - Request to make necessary
arrangements - Reg.
| HE Ref:
&3 1. Hon'ble NGT, Original Application No.07 of 2024.
J [\ oo 2. TGPCB, Hyd, Board directions to Tandur Municipality, Order N 0.R-1-Legal/

TGPCB/ TF/ RO/UH-VI-2024-1851, Dt. 19.11.2024.

3. TGPCB, RRD,Hyd, Lr.No.3/Gen/TGPCB/RO/RRD/2025-1410,Dt.28.01.2025
addressed to the Municipal Commissioner, Tandur Municipality
communicated by the EE,ID.No.4/ VKB, Endt. 1329, Dt.17.02.2025.

~J§]|¢ DEE Tandur Lr No:- ISD No.02/ TDR/ DEE/ AEE/2024-25/153, Dt: 19.03.2025

T ——
I invite attention to the subject cited above and to inform that vide letter 4th
cited,the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur has submitted
that the Telangana Pollution Control Board vide reference 2nd cited has issued the
following directions to the Municipal Commissioner. Tandur Municipality under Water

Act in respect of the subject matter which are as follows.

Para 9:The Municipality shall ensure that:
(i) no untreated sewage is discharged into Kagna River under any circumstance.
(i) no untreated sewage is discharged into GollaCheruvu under any circumstance,

(iii) to submit action plan on Construction of STP for treatment of Sewage from
Tandur Municipality.

Further, vide reference 3rd cited, TGPCB has requested to take necessary action on
the above points immediately.

In this regard, the Municipal Commissioner, Tandur Municipality is requested to
take necessary action for construction of the Sewerage Treatment Plant or to make
necessary alternative arrangements, in order to protect the water bodies from getting

contaminated as per the Hon'ble NGT and TGPCB orders.




iy

-
This is submitted for favour of Information and taking further necessary action

Yours faithfully,
Sd/- Dt. 25.04.2025

Executive Engineer, I&CADD.,
Irrigation Division No.4, Vikarabad.

1. Copy submitted to the District Collector, Vikarabad District for favour of Kind
information.
2. Copy submitted to the Superintending Engineer, Irrigation Circle Chevella, for
favour of information
3. Copy to the Sub Collector Tandur for favour of information.
. Copy to the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur for
information and to persue the subject matter.

Ot | o8 \pa 1S

Executive Engineer, I&CADD:,
Irrigation Division No4, Vika;‘l_'rabad._‘

/| Adtested /]

e —

vy. Executive Engineer I&CADD.
,rriaation Division No 4 Vikarabar

—
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GOVERNMENT OF TELANGANA _
IRRIGATION & CAD DEPARTMENT | £

From: To

Sri.P. Madhusudhan Reddy, BE. The Municipal Commissioner,
Executive Engineer, I&CADD., Tandur Municipality,
Irrigation Division No.4, Vikarabad, Vikarabad District.

Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/AEE(T)/2025-26/ S&0 Date: 26-07-2025.

Sir,
Sub: [&CAD Department - Irrigation Division No.04, Vikarabad-Vikarabad
District - Tandur (V) & (M) -Protecting Kagna River from filth, sewage and
drainage water of Tandur town and its vicinity - Request to make necessary
arrangements - Reminder - Reg.
Ref:
1. Hon'ble NGT, Original Application No.07 of 2024.
2. TGPCB, Hyd, Board directions to Tandur Municipality, Order No.R-1-Legal/
TGPCB/ TF/ RO/ UH-VI-2024-1851, Dt. 19.11.2024.
3. TGPCB, RRD,Hyd, Lr.No.3/Gen/TGPCB/RO/RRD/2025-1410,Dt.28.01.2025
addressed to the Municipal Commissioner, Tandur Municipality
4. DEE Tandur Lr No: ISD No.02/TDR/DEE/ AEE/2024-25/153, Dt: 19.03.2025.
5. T/OLr. No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/ AEE(T)/2025-26 /137
Date:25 -04-2025.
6. DEE Tandur Lr. No:- ISD No.02/TDR/DEE/AEE/2024-25/53, Dt: 23.06.2025

received in this office on Dt.:25.07.2025.

Kkkkkkhk

In continuation to this office letter reference 5t cited and as reported by the Dy.

‘Executive Engineer Irrigation Sub Division No.02, Tandur vide reference 6t cited, it is to

submit that the Telangana Pollution Control Board vide reference 274 cited has issued
the following directions to the Municipal Commissioner. Tandur Municipality under

Water Act as follows:

Para 9: The Municipality shall ensure that:

(i) no untreated sewage is discharged into Kagna River under any circumstance
(ii) no untreated sewage is discharged into GollaCheruvu under any circumstance

(iii) submit action plan on Construction of STP for treatment of Sewage from

Tandur Municipality.

Further, vide reference 3 cited, TGPCB has requested to take necessary action on

the above points immediately.




kb

=t
Hence, in this regard, the Municipal Commissioner, Tandur Municipality i

A
requested to take necessary action to Construct the Sewerage Treatment Plant or to mak:\

necessary alternative arrangements, in order to protect the water bodies from getting

contaminated as per the Hon'ble NGT and TGPCB orders

Yours faithfully,
$d/-26.07.2025

Executive Engineer, I&CADD,,
[rrigation Division No.4, Vikarabad.

- Copy submitted to the District Collecto
favour of kind information.

- Copy submitted to the Sup
favour of kind information -
v—/ Copy to the Sub Collector Tandur for favour of information.

Copy to the Dy. Executive Engineer Irrigation Sub Division No.02
information and to persue the subject matter

r and Magistrate, Vikarabad District for

erintending Engineer, Irrigation Circle Chevella, for

, Tandur for

Executive Engineer, [&CADD.,,
Irrigation Division No.4, Vikarabad.
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GOVERNMENT OF TELANGANA
IRRIGATION & C.A.D.DEPARTMENT

- From: To
Sri.V. Ashok Kumar AMIE., The Municipal Commissioner,
Executive Engineer, [IRCADD., Tandur Municipality,
Irrigation Division No.4, Vikarabad, Tandur, Vikarabad District.
Lr.No: Irr.Dvn.No.4/VKB/ EE/DEE(T)/AEE(T)/2025-26/ ] 41 Date:3) -01-2026.

Sir,
! Sub: Tandur (V) & (M) — Drainage Disposal - Protecting Kagna River from filth,
sewage and drainage water of Tandur town and its vicinity, Golla Cheruvu,
Malreddypally Cheruvu — Request to make necessary arrangements — Reminder-3-
Reg.
Ref: 1. Hon’ble NGT, Original Application No.07 of 2024.
2. TGPCB. Hyd, Board directions to Tandur Municipality, Order No.R-1-
Legal/TGPCB/TF/RO/UH-VI-2024-1851, Dt.19.11.2024.
3. TGPCB,RRD,Hyd, Lr.No.3/Gen/TGPCB/RO/RRD/2025-1410,Dt.28.01.2025
addressed to the Municipal Commissioner, Tandur Municipality.
4. DEE TDR Lr.No.ISD No.2/TDR/DEE/AEE/2024-25/153, Dt.19.03.2025.
5. T.O Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-26/ 137,
Dt.25.04.2025 addressed to the Municipal Commissioner, Tandur.
6. DEE TDR. Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/53, Dt.23.06.2025.
7. T.O EE/ID No.4/VKB, Lr.No.IRR.DIV.No.4/VKB/EE/DEE(T)/AEE(T)/2025-
26/580, Dt.26.07.2025.
8. DEE TDR Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/93, Dt.17.09.2025.
9. DEE TDR Lr.No.ISD No.2/TDR/DEE/AEE/2025-26/127, Dt.17.01.2026.

k% ok kK

In continuation to this office letter vide reference 7" cited, it is to submit that, the
Telangana Pollution Control Board vide reference 2" ¢ited has issued the following directions to
the Municipal Commissioner, Tandur Municipality under Water Act as follows :

Para 9 : The Municipality shall ensure that :

(i) no untreated sewage is discharged into Kagna River under any circumstance

(ii) no untreated sewage is discharged into Golla Cheruvu under any circumstance

(iii) submit action plan on Construction of STP for treatment of Sewage from Tandur

Munitipality.

Further, vide reference 3™ cited, the TGPCB was requested you to take necessary action
on the above points immediately.

In this regard, the Municipal Commissioner, Tandur Municipality vide references 4" 6"
8" & 9 cited was requested by the Deputy Executive Engineer, Tandur to take necessary action
to Construct the Sewerage Treatment Plant or to make necessary alternative arrangements, in

order to protect the water bodies from getting contaminated as per the Hon’ble NGT and TGPCB

orders.
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Hence, the Municipal Commissioner, Tandur is once again requested to take necessry,

action to Construct the Sewerage Treatment Plant or to make necessary alfernative arrangemer.?’ [

at Kagna River, Golla Cheruvu and Malreddypally Cheruvu, in order to protect the water bodies

from getting contaminated as per the Hon’ble NGT and TGPCB orders.

Yours faithfully,

ol ATl
Executive Engineer, 1& CADD,
Irrigation Division No. 4, Vik@b’id.
. o , . . e
Copy submitted to the District Collector and Magistrate, Vikarabad District for fa\%ur of
kind information. '
e Cdpy submitted to the Superintending Engineer, Irrig
kind information.
e Copy to the Sub Collector Tandur for favour of information.
e Copy to the Dy. Executive Engineer Irrigation Sub Division No.02, Tandur for

information and to persue the subject matter

ation Circle Chevella, for favour of
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olc Exccutive Engineer, 1& CADD,
Irrigation Division No. 4, Vikarabad.
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(7OVERNMENT OF ANDHRA PRADESH
ABSTRACT

Minor Irrigation Tanks - Transfer from Panchayat Raj Department to Minor
Irrigation Department - Orders Issued.

PANCHAYAT RAJ AND RURAL DEVELOPMENT (PROGS.I)DEPARTMENT
G.0.Ms.No.216.
Dated: 13-6-2005.

ORDER:

There are 66195 Minor Irrigation Tanks having ayacut of less than 40
ha in the State. Total ayacut for these tanks is 6.96 lakhs ha. Panchayat Raj
Department is responsible for management and maintenance of these
tanks.During the District review meeting of Karimnagar District it was
proposed that the management of all Minor Irrigation tanks shall be
transferred from Panchayat Raj Department to Irrigation Department for
revitalization and better management of these tanks to ensure their effective
utilization for irrigation purposes.

After careful examination of the issue Government hereby order that all
minor irrigation tanks under the control of Panchayat Raj Department shall
be transferred to the Irrigation Department. However, the maintenance of all
these tanks will be done through the Gram Panchayats concerned. Irrigation
Department is requested to take further necessary action.

(BY ORDER AND IN THE NAME OF THE GOVERNER OF ANDHRA PRADESH)

MOHAN KANDA.
CHIEF SECRETARY TO GOVERNMENT
To
The Prl. Secretary to Government Irrigation Department
The Prl. Secretary to Government Panchayat Raj & Rural Development
Department
The Engineer-in-Chief (Panchayat Raj) Hyderabad.
The Engineer-in-Chief (Irrigation) Hyderabad
Copy to
All District Collectors
Copy to All Spl. Chief Secretaries/Prl. Secretaries/Secretaries to Government
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Copy to Spl. Secretary to Chief Minister.
Copy to P.S. to all Ministers
Copy to P.S. to Chief Secretary to Government

// Forwarded by Order //
SECTION OFFICER

/] Aidesed //

_ lan ;

Uy. Executive Engineer I§CADD.
wrrigation Divigion No 4 Vikarahar



